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OFFICE ORDER

faATH/Date: 19.06.2023

On recommendation of the Departmental Promotion Committee and approval of
the Competent Authority, Ms. Namrata V. Kavle, Deputy Controller of Patents & Designs
in the Level 12 is promoted to the grade of Joint Controller of Patents & Designs in the
Level 13 in sitn (i.e. at Patent Office, Mumbai) in the pay matrix (Rs. 1,23,100 — 2,15,900)
on regular basis with effect from the date of assumption of charge of the post. She can

opt for pay fixation in terms of FR-22M)(a)(1).

She shall report to the Head of Office, Patent Office, Mumbai and shall continue

to work in her respective group until further order.

nnat P. Pandit)

Controller General of Patents, Designs & Trade Marks

To:-
Concerned Officer.
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, Trade Marks Registry, Ahmedabad.
3. Head of Office, RGNIIPM, Nagpur
4. Under Secretary to the Government of India, Ministry of Commerce & Industry,

DPIIT, Vanijya Bhavan, New Delhi — 110 011 with reference to Ministry’s letter
No. P-24017/49/ 2023-IPR-I-Part(1) dated 12.06.2023 - for information.

Pay & Accounts Officer, PAO, PDTM, Mumbai.
Personal file.

Hindi version follows.

Guard file.

Yoo

IT Division, Patent Office, Delhi — for uploading on official website.
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OFFICE ORDER

On the recommendation of the Departmental Promotion Committee and approval of
the Competent Authority, the following Assistant Controllers of Patents & Designs in the
Level 11 are promoted to the grade of Deputy Controller of Patents & Designs in the Level
12 in the pay matrix (Rs. 78,800 — 2,09,200) on regular basis with effect from the date of
assumption of charge of the post. They can opt for pay fixation in terms of FR-22(I)(a)(1):

SL No Name of the Officer Current Place of posting
1 Dr. Umesh Chandra Pandey Kolkata
2 Shri M. Ravi Shankar Chennai
3 Shri Anant P. Srivastava Delhi

4 Shri Mamidi Buchi Babu Delhi

5 Smt. Bimi G.B. Delhi

6 Shri Ajay S. Thakur Mumbai
i Shri Vijay T. Doye Mumbai
8 Smt. Anita Jatav Delhi

9 Dr. Rachna Yadav Delhi

10 Shri Vijay Singh Delhi

11 Dr. Shankar Dayal Bhatnagar | Delhi
12 Shri Ankur Agarwal Delhi

13 Smt. Reena Delhi
14 Shri Omvir Singh Kalkhanda | Mumbai
15 Shri Piyush Garg Delhi

16 Shri M. Ram Jawahar Chennai
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17 Shri Amit Soni Delhi

18 Dr. Arindam Chattetjee Kolkata
19 Dr. Santosh Kr Samantaray Kolkata
20 Shri Varaprasad Kukatla Chennai
21 Shri Kishor R. Kadbe Mumbai
22 Smt, Karthika R Chennai
23 Dt. Suhas R. Kulkarni Mumbai
24 Shri Sarfaraz-Ur-Rehman Delhi (on deputation)
25 Shti Manoj Madhavan Chennai
26 Shri R. Rajini Chennai
27 Smt. Sweta Rajkumar Delhi
28 Dr. Bhanumathi R. Chennai
29 Smt. Mahalakshmi B. Chennai
30 Dr. Rajendra Kumar Lohiya Delhi
31 Dr. Sunita Rani Delhi
92 Dr. Prithipal Singh Delhi
33 Shri Shriman Asthana Delhi
34 Shri A. Raja Chennai
35 Drt. Rohit Rathote Delhi
36 Dr. V. Parimalavarsini Chennai
37 Shri S. Udhaya Shanker Chennai
38 Shri Mangesh L. Mokashi Mumbai
39 Shri Neeraj Tayal Delhi
40 Smt. Rajni Bala Delhi
41 Smt. Subhra Banerjee Chennai
42 Smt. Chetashti Parate Mumbai
43 Smt. Kasthuti Mohan Chennai
44 Dr. Anand Pal Singh Mumbai
45 Dr. Sunil Kumar Gautam Delhi
46 Shri A. Ambigaapathy Chennai
47 Smt. Resmi C. Senan Chennai
48 Dr. Shyam Kumar Barik Kolkata
49 Smt. Monika Seth Delhi
50 Shri Susanta Das Delhi
51 Shri M. R. Manivasakam Chennai
52 Shri V. G. S. Ram Prasad Chennai
53 Smt. Rishu Bharati Delhi
54 Ms. R. Hemalatha Chennai
55 Smt. Arumbu B. Devasena Chennai
56 Shri Sukhdeep Singh Delhi
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57 Shri C. Praveen Daniel Chennai

58 Smt. Lakshmi K. Y. Venkata Chennai
59 Shri Ajay Singh Meena Delhi

Transfer on promotion shall be effected in a phase-wise manner due to administrative
exigency/requirement for smooth functioning of the IPOs. The transfer order on promotion
of Assistant Controllers of Patents & Designs in first Phase vide Office Order No.
CGPDTM-11017(11)/1/2020-CGPO/18 dated 02.05.2023 is enclosed herewith. The
Assistant Controllers whose names are not included in the said transfer order dated
02.05.2023 are hereby allowed to assume the charge as Deputy Controller of Patents &
Designs at theit current place of posting with immediate effect.

Upon promotion, all the officers shall report to the respective Head of Offices of
their place of posting and shall continue to work in their respective groups/section until
further orders in respect of the organizational restructuring.

Shri Sarfaraz-Ur-Rehman, who is cutrently on deputation at NHAI for a petiod of 03
years, is hereby promoted to the post of Deputy Controller of Patents & Designs on
proforma promotion as per DoPT guidelines.

o

(Pr t.) Unnat P. P %d?ﬁ'%
Controller General of Patents, Designs & Trade Marks

To
Concerned Officers.

Copy to:-

Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, Trade Marks Registry, Ahmedabad.

Head of Office, RGNIIPM, Nagpur

Under Secretary to the Government of India, Ministry of Commerce & Industry,
DPIIT, Vanijya Bhavan, New Delhi — 110 011 with reference to Ministry’s letter No.
F.No. P-24017/49/2023-1PR-1I dated 01.05.2023 — for information.

IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officets.

Hindi version follows.

Guard file.
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No: CGPDTM-11017(11)/1/2020-CGPO/18

OFFICE ORDER

Date: 02.05.2023

Pursuant to the issuance of Office Otder No. CGPDTM-11017(11)/1/2020-
CGPO/17 dated 02.05.2023 for promotion to the post of Deputy Controller of Patents &
Designs, the following Assistant Controllers of Patents & Designs ate hereby transferred to
the location as mentioned against their names in the below given table with immediate

effect:
SL Ntee ot O s Curr.ent Place of New_ Place of
No posting Posting
1 | Dr. Umesh Chandra Pandey Kolkata Chennai
2 | Shri M. Ravi Shankar Chennai Delhi
3 | Shti Ajay S. Thakur Mumbai Ahmedabad
4 | Dr. Rachna Yadav Delhi Kolkata
5 | Shri Piyush Garg Delhi Kolkata
6 | Dr. Arindam Chatterjee Kolkata Mumbai
7 | Dr. Santosh Kr Samantaray Kolkata Chennai
8 | Shri Varaprasad Kukatla Chennai Kolkata
9 | Shri Kishor R. Kadbe Mumbai Delhi
10 [ Dr. Suhas R. Kulkarni Mumbai Delhi
11 | Shti Manoj Madhavan Chennai Delhi
12 | Dr. Prithipal Singh Delhi Mumbai
13 | Shti Shriman Asthana Delhi Chennai
14 | Dr. V. Parimalavarsini Chennai Mumbai
15 | Shri Mangesh L. Mokashi Mumbai Ahmedabad
16 | Shri Neeraj Tayal Delhi Chennai

-
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17 | Smt. Rajni Bala Delhi Kolkata
18 | Smt. Chetashri Parate Mumbai Kolkata
19 | Dr. Shyam Kumar Barik Kolkata Nagpur
20 | Shri Susanta Das Delhi Chennai
21 | Smt. Lakshmi K. Y. Venkata Chennai Kolkata

The above mentioned Assistant Controllers of Patents & Designs shall be entitled for

transfer TA as per the Rules.

Upon transfer on promotion the above-named officers shall report to the respective
Head of Offices of their new place of posting and shall continue to wotk in their respective

groups/section until further orders in respect of the otganizational restructuring.

To:-

Concerned Officers.

Copy to:-

RO

O ® N,

Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, Trade Marks Registry, Ahmedabad.

Head of Office, RGNIIPM, Nagpur

Under Sectetary to the Government of India, Ministry of Commerce & Industry,
DPIIT, Vanijya Bhavan, New Delhi — 110 011 with reference to Ministry’s letter No.

F.No. P-24017/49/2023-IPR-I dated 01.05.2023 — for information.
IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.
Personal file of all above mentioned officers.

Hindi vetsion follows.
Guard file.
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OFFICE ORDER

On the recommendation of the Departmental Promotion Committee and approval of
the Competent Authotity, the following Examinets of Patents & Designs in the Level 10 are
promoted to the grade of Assistant Controllers of Patents & Designs in the Level 11 in the
pay matrix (Rs. 67,700 — 2,08,700) on regular basis with effect from the date of assumption
of charge of the post. They can opt for pay fixation in terms of FR-22(T)(a)(1):

SL No. | Name of the Officer Current Place of posting
1 Ch Sree Rama Linga Prasad Chennai
2 Raghavendra Madasetty Chennai
3 Devendra Kumar Deshmukh Chennai
1 Abhishek Kumar Delhi
5 Nitish Mondal Kolkata
6 Shiv Prakash Delhi
7 Ajay Prakash Patl Mumbai
8 Chandan Kumar Jha Delhi
9 Nitish Gupta Kolkata

10 | Chiranjit Sarkar Kolkata
11 | Prashant Kumar Gupta Delhi
12 | Anjali Rani Delhi
13 | Deepak Kumar Mishra Delhi
14 | Thilak Vadicherla Chennai
15 | Preeti Bansal Delhi
16 | Vishakha Gupta Delhi
17 | Aniruddh Garg Delhi
18 | Krishna Kumar Gupta Delhi
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19 | Krishnakant Katariya Delhi
20 Parameswar Sau Kolkata
21 Neha Prasad Delhi
22 Arindam Poddar Kolkata
23 | Aditya Kamalakar Singh Delhi
24 Aman Kumar Delhi
25 | Jai Veer Delhi
26 Anand Kumar Soni Delhi
27 | Pritish Ranjan Pradhan Delhi
28 Makireddi Kireeti Chennai
29 | Dharmendra Pratap Singh Delhi
30 | Anil Tagale Delhi
31 | Johnny Gogia Delhi
32 Gaurav Kumar Tomar Delhi
33 Komal Choudhary Delhi
34 Pritish Ranjan Pal Chennai
35 Divyanshu Mishra Delhi
36 Manish Chand Chaurasia Delhi
37 Koushik Pal Kolkata
38 | Saket Kumar Gupta Delhi
39 Lal Ratnakar Delhi
40 Reena Rathore Delhi
41 Sudeep Chaurasia Delhi
42 | Arunendra Singh Delhi
43 Niraj Kumar Singh Kolkata
+4 Saurabh Dwivedi Kolkata
45 Santosh Kumar Kolkata
46 | Ajay Kumar Yadav Delhi
47 Praveen Patidar Delhi
48 | Kuldeep Pathak Delhi
49 | Deepak Suhag Delhi
50 Surajit Paul Delhi
51 Vipin Jain Delhi
52 | Vinodini Charan Thallapally Mumbai
53 Shubham Upadhyay Delhi
54 Rahul Gahlan Delhi
55 | Dheeraj Kumar Gola Delhi
56 Lokesh Mohan Sharma Delhi
57 | Nanda Theja Tanguturi Chennai
58 Debasish Ghosh Kolkata
59 Anant Kumar Rai Delhi
60 Pratik Sharad Hendre Mumbai
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61 Devesh Kumar Lodhi Delhi
62 Atul Asaram Khade Mumbai
63 | Samarpit Dixit Mumbai
64 Manish Kumatr Delhi
65 | Pushp Sen Satyarthi Mumbai
66 Raman Yadav Delhi
67 Abinash Kumar Puhan Delhi
68 Ankur Bikash Pradhan Kolkata
69 Manish Kumar Yadav Delhi
70 Trishala Verma Delhi
71 | Nitish Goyal Delhi
72 Rakesh Kumar Delhi
73 Vivek Kumar Tamoli Delhi
74 Rajeev Kumar Yadav Delhi
75 Rahul Kumar Jaiswal Delhi
76 Abhas Kumar Bhoi Delhi
77 Sreedhar Panchumarthi Chennai
78 Shivam Verma Delhi
79 | Arpit Singh Thakur Kolkata
80 Dharmendtra Pal Delhi
81 Rishi Dwivedi Delhi
82 | Bharat Goyal Delhi
83 Ravi Kumar Mittal Chennai
84 | Ranjan Biswas Kolkata
85 | Rakesh Kumar Singh Kolkata
86 Anand Kumar Chennai
87 Rishi Delhi
88 Ankit Srivastava Kolkata
89 | Gutvinder Singh Delhi
90 | Mandeep Goyal Delhi
91 Abhishek Bachchan Delhi
92 Anish Raj Kolkata
93 | Ankit Garg Chennai
94 Sudhish Gaur Kolkata
95 Gauri Shanker Delhi
96 Ashwin Sharma Delhi
97 Prabhat Kumar Sahoo Kolkata
98 Sunil Sharan Yadav Delhi
99 | Nitsh Agarwal Delhi
100 | Suprabhat Delhi
101 | Sharad Yadav Kolkata
102 | Vaibhav Vivek Delhi




103 | Saumya Jain Delhi
104 | Manoj Yadav Delhi
105 | Damayanthi Muthuswami Chennai
106 | Krishan Kumar Delhi
107 | Kamakhya Kumar Mall Delhi
108 | Nidhi Patel Delhi
109 | Arpit Jain Mumbai
110 | Pardeep Kumar Bishnoi Delhi
111 | Srikanta Karmakar Kolkata
112 | Shagun Garg Chennai
113 | Amit Kumar Kushwaha Chennai
114 | Shubham Tyagi Delhi
115 | Yogesh Sachan Delhi
116 | Devika R Nair Chennai
117 | Kapil Dev Khichar Delhi
118 | Ramashish Paul Chennati
119 | Rocky Chhikara Delhi
120 | Aman Kumar Chennai
121 | Preet Kumar Delhi
122 | Anshuman Verma Delhi
123 | Seetha Raman A Chennai
124 | Nekita Kumati Delhi
125 | Shammi Ranjan Delhi
126 | Abhishek Sen Kolkata
127 | Himanshu Chandrakat Nagpur
128 | Pushpendra Singh Beniwal Delhi
129 | Prerak Singh Delhi
130 | Shubhanshu Gautam Mumbai
131 | Ekta Singh Delhi
132 | Akshay Kumar Delhi
133 | Prakhar Singh Mumbai
134 | Arpit Joshi Delhi
135 | Ajay Kumar Maurya Delhi
136 | Pankaj Delhi
137 | Anil Kumar Delhi
138 | Nikhil Katiyar Delhi
139 | Dwaipayan Mahato Kolkata
140 | Anuj Singh Delhi
141 | Krishnendra Singh Delhi
142 | Narvada Singh Kolkata
143 | Archana Verma Delhi
144 | Anita Devi Delhi
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145 | Md Khalik Khan Kolkata
146 | Vivek Gautam Chennai
147 | Mukesh Kumar Chhichholia Kolkata
148 | Amit Kumar Delhi
149 | Deepak Singh Delhi
150 | Vivek Singh Kolkata
151 | Himanshu Sourabh Kolkata
152 | Md Jawed Ansatree Delhi
153 | Sadigama Mahesh Chennai
154 | Subhankar Panda Kolkata
155 | Ankur Chennai
156 | Harshita Chadda Delhi
157 | Sushil Kumar Kolkata
158 | Pankaj Singh Rana Delhi
159 | Sisit Pradhan Kolkata
160 | Ashutosh Dhaketa Mumbai
161 | Shivam Baranwal Kolkata
162 | Kausik Bag Kolkata
163 | Sonu Kumar Kolkata
164 | Rajesh Yadav Kolkata
165 | Abhishek Kumar Delhi
166 | Sidhant Chhabra Delhi
167 | Musinada Pragnya Chennai
168 | Sandan Kumar Kolkata
169 | Amrit Kumar Kolkata
170 | Vikas Verma Delhi
171 | Mahendra Dongre Mumbai
172 | Vikas Mani Tripathi Kolkata
173 | Ajit Kumar Delhi
174 | Neetu Ram Delhi
175 | Neeraj Upadhyay Delhi
176 | Rahul Dhakad Delhi
177 | Nisha Jangra Delhi
178 | Sumedh Prabhakar Kadam Mumbai
179 | Kumaravel Maruthai Chennai
180 | Manish Anand Sharma Delhi
181 | Amar Nath Tripathi Delhi
182 | Alok Mishra Delhi
183 | Shivanshu Mohan Singh Delhi
184 | Sai Sandeep V Palakolanu Chennai
185 | Praveen Kumar Rai Delhi
186 | Abhishek Singh Chennai
ety o
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Rajeev Kumar Delhi
Shruti Chaturvedi Delhi
Divyanshu Mishra Delhi
Rahul Singh Delhi
Surajit Das Kolkata
Suresh Kumar Delhi
Kumar Karitkey Yadav Delhi
Raj Singh Delhi
Santanu Acharya Kolkata
Madhumitha Srinivas Raju Chennai
Shubham Ratnam Delhi
Lokesh Sisodiya Kolkata
Anil Suwalka Delhi
Vinita Suyal Delhi
Gourab Majumder Kolkata
Sumit Kumar Delhi
Sudhir Kumar Kolkata
Brijveer Singh Delhi
Sanchit Parakh Delhi
Kailash Chand Bairwa Kolkata
Md Tanveer Ur Rahman Delhi
Ankit Jena Chennai
Sayantan Dasgupta Kolkata
Sushobhan Ukil Kolkata
Donga Naga Raveendra Chennai
Anil Kumar Delhi
Deepu Kumar Kolkata
Hatibansh Kumar Kolkata
Abbhijeet Rawat Delhi
Sukhveer Singh Delhi
Ajay Kumar Prajapati Kolkata
Naveen Jaiswal Delhi
Ram Shankar Sahu Kolkata
Vipin Kumar Delhi
Brindha Shali A Chennai
Kedari Lal Delhi
Devender Kumar Shah Delhi
Kumar Ravi Chennai
Shesh Nath Kolkata
Madhu Babu Bejjam Kolkata
Prosenjit Paul Kolkata
Nazir Hussain Delhi
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229 | Shankar Lal Meena Delhi
230 | Anurag Singh Delhi
231 | Abhijeet Ramesh Shegokar Mumbai
232 | Amatjit Delhi
233 | Samir Kumar Choudhary Chennai
234 | Raj Kumar Meena Delhi
235 | Mahendra Kumar Gameti Mumbai
236 | Deepak Kumar Meena Delhi
237 | Anjalika Rajput Kolkata
238 | Subrat Sahu Delhi
239 | Madhanraj Murugananthan Chennai
240 | Bijendra Kumar Singh Kolkata
241 | Udham Singh Chennai
242 | Amol Ravindra Patil Mumbai
243 | Rohit Kumar Singh Kolkata
244 | Jyod Yadav Delhi
245 | Naitik Kumar Delhi
246 | Nikhil Saini Delhi
247 | Sravanthi Talapally Chennai
248 | Raju Gurrapu Chennai
249 | Raju Tiwari Delhi
250 | Dhiren Pattanayak Kolkata
251 | Ravi Kumar Delhi
252 | Niraj Kumar Kolkata
253 | Arvind Kumar Delhi
254 | Uppati Rajashekar Chennai
255 | Appalanaidu Kolla Chennai
256 | Rahul Meena Delhi
257 | Naveen Kumar Singh Delhi
258 | Prashant Singh Delhi
259 | Vaibhav Singh Kolkata
260 | Nathu Singh Shankla Delhi
261 | Aakash Gangwar Delhi
262 | Navdeep Chaudhary Delhi
263 | Kuldeep Kannaujia Delhi
264 | Sukesh Kumar Kumawat Mumbai
265 | Shahida Umar Delhi
266 | Avinash Kumar Kolkata
267 | Susi Kumar Chennai
268 | Jai Prakash Delhi
269 | Satyendra Saini Delhi
270 | Gyan Singh Kushawaha Delhi
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271 | Sanjay Singh Chennai
272 | Pushpender Singh Delhi
273 | Sudhakar Bommeda Chennai
274 | Ram Kishan Delhi
275 | Ranjana Kumari Sinha Delhi
276 | Avinash Patel Chennai
277 | Amarendra Kumar Bharati Kolkata
278 | Abhishek Kumar Chennai
279 | Arun Kumar Maan Delhi
280 | Anand Kumar Jaiswal Delhi
281 | Anjana Haridas Chennai
282 | Rakesh Kumar Panwar Kolkata
283 | Sukhdev Singh Delhi
284 | Kuldeep Jangir Delhi
285 | Ashwani Singh Chennai
286 | Sanjeet Kumar Mahto Kolkata
287 | Sarath P Chennai
288 | Paulami Ghosh Delhi
289 | C Anand Kolkata
290 | Tussarkanti Pradhan Kolkata
291 | Anshul Verma Mumbai
292 | Mot Lal Kolkata
293 | Shailendra Singh Delhi
294 | Ravi S Chennai
295 | Goutam Kumat Sahoo Kolkata
296 | Sumit Choudhary Delhi
297 | Rajesh Pradhan Kolkata
298 | Manoj Kumar Singh Delhi
299 | Veera Raghavulu Kattula Chennai
300 | Om Prakash Delhi
301 | Minakshi Choudhary Delhi
302 | Sanjeev Kumar Delhi

The promotion of the above officers to the post of Assistant Controller of Patents &
Designs is subject to the final outcome of CAT Case O.A. No. 349/2022 with M. A.
/119/2022 filed by Shri Prakash Halder & Ors Vs Union of India & Ots.

Transfer on promotion shall be effected in a phase-wise manner due to administrative
exigency/requitement for smooth functioning of the IPOs. The transfer otder on promotion
of Examiners of Patents & Designs in fitst Phase vide Office Order No. CGPDTM-
11017(11)/1/2020-CGPO/20 dated 02.05.2023 is enclosed herewith. The Examiners whose
names ate not included in the said transfer order dated 02.05.2023 are hereby allowed to

v r)
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assume the charge as Assistant Controller of Patents & Designs at their current place of
posting with immediate effect.

Upon promotion, all the officers shall report to the respective Head of Offices of
their place of posting and shall continue to work in their respective groups/section until
further orders in respect of the organizational restructuring.

(Prof. (Dr.
Controller General of Patents, Designs & Trade Marks

To:-
Concerned Officers.

Copy to:-

Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, Trade Marks Registry, Ahmedabad.

Head of Office, RGNIIPM, Nagpur

Under Secretary to the Government of India, Ministry of Commerce & Industry,
DPIIT, Vanijya Bhavan, New Delhi — 110 011 with reference to Ministry’s letter No.
F.No. P-24017/49 /2023-1PR-I dated 01.05.2023 — for information.

IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.

Hindi version follows.
Guatd file.
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No: CGPDTM-11017(11)/1/2020-CGPO/20 Date: 02.05.2023
OFFICE ORDER

Pursuant to the issuance of Office Order No. CGPDTM-11017(11)/1/2020-
CGPO/19 dated 02.05.2023 for promotion to the post of Assistant Conttoller of Patents &
Designs, the following Examiners of Patents & Designs are hereby transferted to the
location as mentioned against their names in the below given table with immediate effect:

Sl Name of the Officer Current Place of | New Place of posting

No posting upon promotion
1 | Ch Sree Rama Linga Prasad Chennai Kolkata
2 | Raghavendra Madasetty Chennai Delhi
3 | Devendra Kumar Deshmukh Chennai Delhi
4 | Abhishek Kumat Delhi Chennai
5 | Shiv Prakash Delhi Mumbai
6 | Anjali Rani Delhi Kolkata
7 | Deepak Kumar Mishra Delhi Kolkata
8 | Krishnakant Katariya Delhi Kolkata
9 | Neha Prasad Delhi Mumbai
10 | Arindam Poddar Kolkata Delhi
11 | Pritish Ranjan Pradhan Delhi Ahmedabad
12 | Makireddi Kireeti Chennai Kolkata
13 | Johnny Gogia Delhi Nagpur
14 | Pritish Ranjan Pal Chennai Delhi
15 | Niraj Kumar Singh Kolkata Chennai
16 | Santosh Kumar Kolkata Chennai
17 | Vipin Jain Delhi Mumbai
18 [ Pratik Sharad Hendre Mumbai Chennai
19 [ Atul Asaram Khade Mumbai Nagpur

Page 1 of 3 ) o
g _ //\J; =t
2\sfe3



mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in

20 | Samarpit Dixit Mumbai Kolkata
21 | Pushp Sen Satyarthi Mumbai Chennai
22 | Raman Yadav Delhi Kolkata
23 | Trishala Verma Delhi Mumbai
24 | Ravi Kumar Mittal Chennai Nagpur
25 | Gurvinder Singh Delhi Chennai
26 | Ankit Garg Chennai Mumbai
27 | Sudhish Gaur Kolkata Delhi

28 | Prabhat Kumar Sahoo Kolkata Delhi

29 | Arpit Jain Mumbai Delhi

30 | Shagun Garg Chennai Kolkata
31 | Aman Kumatr Chennai Delhi

32 | Nekita Kumari Delhi Chennai
33 | Pushpendra Singh Beniwal Delhi Mumbai
34 | Akshay Kumar Delhi Kolkata
35 | Krishnendra Singh Delhi Nagpur
36 | Anita Devi Delhi Chennai
37 | Mukesh Kumar Chhichholia Kolkata Delhi

38 | Md Jawed Ansaree Delhi Kolkata
39 | Hatshita Chadda Delhi Chennai
40 | Sushil Kumat Kolkata Mumbai
41 | Musinada Pragnya Chennai Mumbai
42 | Vikas Verma Delhi Chennai
43 | Manish Anand Sharma Delhi Chennai
44 | Abhishek Singh Chennai Delhi

45 | Rahul Singh Delhi Chennai
46 | Suresh Kumar Delhi Mumbai
47 | Gourab Majumder Kolkata Delhi

48 | Sumit Kumar Delhi Kolkata
49 | Sudhir Kumatr Kolkata Mumbai
50 | Vipin Kumar Delhi Kolkata
51 | Brindha Shali. A Chennai Mumbai
52 | Shesh Nath Kolkata Chennai
53 | Madhu Babu Bejjam Kolkata Nagpur
54 | Nazir Hussain Delhi Chennai
55 | Shankat Lal Meena Delhi Kolkata
56 | Udham Singh Chennai Delhi

57 | Jyot Yadav Delhi Mumbai
58 [ Raju Gurrapu Chennai Kolkata
59 [ Dhiren Pattanayak Kolkata Mumbai
60 | Niraj Kumar Kolkata Chennai
61 | Arvind Kumar Delhi Kolkata
62 | Uppari Rajashekar Chennai Mumbai
63 | Sukesh Kumar Kumawat Mumbai Delhi
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64 | Pushpender Singh Delhi Chennai
65 | Ram Kishan Delhi Chennai
66 | Ashwani Singh Chennai Kolkata
67 | Paulami Ghosh Delhi Chennai
68 | Sumit Choudhary Delhi Mumbai
69 | Minakshi Choudhary Delhi Kolkata
70 | Sanjeev Kumar Delhi Kolkata

The above mentioned Examiners of Patents & Designs shall be entitled for transfer

TA as per the Rules.

Upon transfer on promotion the above-named officers shall report to the respective
Head of Offices of their new place of posting and shall continue to work in their respective

groups/section until further orders in respect of the organizational restructuring.

To:-
Concerned Officets.
Copy to:-
ik
2. Head of Office, Trade Marks Registry, Ahmedabad.
5% Head of Office, RGNIIPM, Nagpur
4.
5.
6. Pay & Accounts Officer, PAO, PDTM, Mumbai.
7. Personal file of all above mentioned officers.
8. Hindi version follows.
9. Guatd file.

=
(Prof. r.) Unnat'g a g?t}

Controller General of Patents, Designs & Trade Marks

Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Under Sectretary to the Government of India, Ministty of Commerce & Industry,
DPIIT, Vanijya Bhavan, New Delhi — 110 011 with reference to Ministry’s letter No.
F.No. P-24017/49/2023-1PR-I dated 01.05.2023 — for information.

IT Division, Patent Office, Delhi — for uploading on official website.
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INTELLECTUAL
PROPERTY INDIA
PATENTS/DESIGNS/

ggggﬁm?é{ii AR WRPR /Government of India
INDICATIONS PRIl HEIE=D (e, JfiHed U =MR frg
X{FIeT HR Office of The Controller General
Th [ f¥epea / Patents, Designs & Trade Marks
IR Bre/ Boudhik Sampada Bhavan, First Floor,
AP o Next to Antop Hill Post Office,

S. M. Road, Antop Hill,
Mumbai-400037, India.

I (Tel):
B 022-24132735

% (Fax):
2 022-24123322

$-91 (Email):

cgoffice-mh@nic.in

é’emé?: (website):

www.ipindia.nic.in

No: CGPDTM-11017(11)/1/2020-CGPO/15

OFFICE ORDER

Date: 02.05.2023

On the recommendation of the Departmental Promotion Committee and approval of
the Competent Authority, the following Deputy Controllers of Patents & Designs in the

Level 12 are promoted to the grade of Joint Controller of Patents &
in the pay matrix (Rs. 1,23,100 — 2,15,900) on regular basis with

Designs in the Level 13
effect from the date of

assumption of charge of the post. They can opt for pay fixation in terms of FR-22(T)(a)(1):

SL.No Name of the Officer Cun:ent Fiage ot
posting
1 Shri Pramathesh Sen Kolkata
2 Dr. Amarendra Samal Mumbai
3 Shri Subendu Kundu Mumbai
4 Shri Parijat Saurabh Kolkata
5 Shri Saroj Kumar Delhi
6 Shri Santanu Dey Kolkata
7 Shri S. Thangapandian Chennai
8 Shri Sudip Jyoti Sahu Kolkata
9 Smt Rekha V. Delhi
10 Shri Vikash Sharma Delhi
11 Shri Madhurjya Thakur Kolkata
12 Shri Soumen Ghosh Kolkata
13 Shri Sameer K Swarup Delhi
14 Dr. Jitendra Kumar Pradhan Kolkata
15 Shri Sujoy Sarkar Kolkata
16 Shri M. Ajith Chennai
17 Shri P. Balamurugan Chennai
18 Dr. Dinesh P. Patil Mumbai
19 Shri C. Naveen Andrew Chennai
20 Shri Pinkesh Jain Mumbai
21 Shri K. S. Hariram Chennai
22 Shri P. Stinivasa Rao Chennai
23 Dr. Nilanjana Mukherjee Delhi

L
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24 Shri Anoop K. Joy Chennai
25 Dr. Sharmistha Ghosh Kolkata
26 Shri Oggu Prasad Rao Chennai
21 Shri Pankaj P. Borkar Nagpur
28 Shri Vinod Kumar Kolkata
29 Smt. J. Meena Chennai
30 Shri V. Saravanan Chennai
31 Shri B. Ahilan Chennai
32 Smt. Monika Yadav Delhi

33 Dr. Kavita Taunk Delhi

34 Shri Bhaskar Ghosh Kolkata

Transfer on promotion shall be effected in a phase-wise manner due to administrative
exigency/requirement for smooth functioning of the IPOs. The transfer order on promotion
of Deputy Controllers of Patents & Designs in first Phase vide Office Otder No.
CGPDTM-11017(11)/1/2020-CGPO/16 dated 02.05.2023 is enclosed herewith. The
Deputy Controllers whose names ate not included in the said transfer order dated
02.05.2023 ate heteby allowed to assume the charge as Joint Conttoller of Patents & Designs
at their current place of posting with immediate effect.

Upon promotion, all the officers shall repott to the respective Head of Offices of
their place of posting and shall continue to work in their respective groups/section until

further orders in respect of the organizational restructuring.
b
on )
=\ <f
(Prof. (Dr.) Unnat P. Pandit
Controller General of Patents, Designs & Trade Marks

o=
Concerned Officers.

Copy to:-

Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, Trade Marks Registry, Ahmedabad.

Head of Office, RGNIIPM, Nagpur

Under Sectetary to the Government of India, Ministty of Commerce & Industry,
DPIIT, Vanijya Bhavan, New Delhi — 110 011 with reference to Ministry’s letter No.
F.No. P-24017/49/2023-1PR-I dated 01.05.2023 — for information.

IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.

Hindi vetsion follows.

Guard file.

i s Y et
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OEL TRV (Tel):

= & 02224132735
INTELLECTUAL
PROPERTY INDIA %ad (Fax):

PATENTS/DESIGNS/ & 022-24123322

égggﬁ AN;’/;II{(E?E{ HRA PR /Government of India

INDICATIONS Frafer HRIFEE U, Seed i@ MR g %A (Email):

e T WRa Office of The Controller General cgoffice-mh@nic.in

T [ @1fhaeq / Patents, Designs & Trade Marks

=R g/ Boudhik Sampada Bhavan, First Floor, IR (website):

A = Next to Antop Hill Post Office, www.ipindia.nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India.
No: CGPDTM-11017(11)/1/2020-CGPO/16 Date: 02.05.2023

OFFICE ORDER

Pursuant to the issuance of Office Order No. CGPDTM-11017(11)/1/2020-
CGPO/15 dated 02.05.2023 for promotion to the post of Joint Controller of Patents &
Designs, the following Deputy Controllers of Patents & Designs ate hereby transfetred to
the location as mentioned against their names in the below given table with immediate

effect:
SL.No Name of the Officer Cun’.em Fhseot New. Eice.oF

posting Posting

1 Dr. Amarendra Samal Mumbai Chennai

2 Shri Parijat Saurabh Kolkata Chennai

3 Shri Saroj Kumar Delhi Mumbai

4 | Shri Santanu Dey Kolkata Delhi

5 | Shri Vikash Sharma Delhi Kolkata

6 | Shri Soumen Ghosh Kolkata Chennai

7 Shri Sameer K Swarup Delhi Ahmedabad

8 | Dr. Jitendra Kumar Pradhan Kolkata Chennai

9 | Shri Sujoy Sarkar Kolkata Ahmedabad

10 | Shri C. Naveen Andrew Chennai Kolkata

11 | Shri Anoop K. Joy Chennai Mumbai

12 | Shri Oggu Prasad Rao Chennai Kolkata

13 | Shri Pankaj P. Borkar Nagpur Kolkata

14 | Shri B. Ahilan Chennai Ahmedabad

The above mentioned Deputy Controllers of Patents & Designs shall be entitled for

NC -

1t Ml

transfer TA as per the Rules.
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Upon transfer on promotion the above-named officers shall report to the respective
Head of Offices of their new place of posting and shall continue to work in their respective
groups/section until further orders in respect of the organizational restructuring.
NS

e
—/2\../
(Prof. Unnat P. Paﬂg{ >

Controller General of Patents, Designs & Trade Marks

To:-
Concerned Officers.

Copy to:-

Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, Trade Matks Registry, Ahmedabad.

Head of Office, RGNIIPM, Nagpur

Under Secretary to the Government of India, Ministry of Commerce & Industry,
DPIIT, Vanijya Bhavan, New Delhi — 110 011 with reference to Ministry’s letter No.
F.No. P-24017/49/2023-IPR-I dated 01.05.2023 — for information.

IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officets.

Hindi version follows.

Guard file.
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D]

6)%; TR (Tel):

INTELLECTUAL B 022-24132735
PROPERTY INDIA

PATENTS/DESIGNS/ therd (Fax):

TRADE MARKS/
GEOGRAPHICAL

& 022-24123322
YR WRHR /Government of India

INDICATIONS

e T ARa S AEIFRAE U, Jfeed td ANR fiFg $-9 (Email):

U [ e [ Office of The Controller General cgoffice-mh(@nic.in

TR e/ Patents, Designs & Trade Marks _

o Boudhik Sampada Bhavan, First Floor, JEIEE (website):
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No. CGPDTM-11017(11)/1/2020-CGPO/ / < Date: 11.05.2023
CORRIGENDUM

In continuation of Office Order No. CGPDTM-11017(11)/1/2020-CGPO/19
& No. CGPDTM-11017(11)/1/2020-CGPO/20 even no. dated 02.05.2023 with the
approval of Competent Authority, the undersigned is directed to convey that the
following corrections read as under:

1. No. CGPDTM-11017(11)/1/2020-CGPO/19 dated 02.05.2023
1) S1. No. 27 Current Place of posting ‘Kolkata’ instead of ‘Delht’

ii) SI. No. 226 Current Place of posting ‘Chennai’ instead of ‘Kolkata’

2. No. CGPDTM-11017(11)/1/2020-CGPO/20 dated 02.05.2023
1) SI. No. 11 Current Place of posting ‘Kolkata’ instead of ‘Delhi’
ii) SI. No. 53 Current Place of posting ‘Chennai’ instead of ‘Kolkata’

The other parts of said Office Orders shall remain the same.

- Di . Pid))
Joint Controller of Patenty & Designs
Hea¥ of Office

Copy to:-

Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
Head of Office, Trade Marks Registry, Ahmedabad.

Head of Office, RGNIIPM, Nagpur

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.

Hindi version follows.

Guard file.
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OB |
i? (Tel):  022-2412 3311
022-24132735

INTELLECTUAL Government of India (Fax): 02224123322

PROPERTY INDIA Office of The Controller General 022-24172288
PATENTS/ Patents, Designs & Trade Marks (Email): cgpdtm@nic.in
DESIGNS/TRADEMARKS/ Boudhik Sampada Bhavan : cgoffice-mh@nic.in
GEOGRAPHICAL Nr. Antop Hill Head Post Office, (Website): www.ipindia.nic.in
INDICATIONS. $.M. Road, Antop Hill,

Mumbai - 400 037, India.
No.CGPDTM-11017(13)/1/2022-CGPO/ {.i| Date: 49 .04.2023

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, the following Multi-Tasking
Staff of Patent Office is promoted to the post of Lower Division Clerk (Group-C, Non-Gazetted) on
regular basis in Level-2 in the pay matrix with effect from the date he/she assumes the charge.

One post of Lower Division Cleik is transferred from Patent Office, Chennai to Patent Office,
Mummbai, :

Consequent upon promotion, the official is posted as below,

Sr. No. Name of official Place of Posting
1 ' Shri. Shankar P. Damale Patent Office, Mumbai

The official can opt for pay fixation in terms of FR-22(1}(2)(i) pay fixation rule.

This issues with the approval of Controller General of Patents, Designs and Trade Marks.

(Poonam Sipgh)

Director
To,

- 1. Above meﬁtioned MTS, Patent Office.
2. Head of Office, Patent Office, Kolkata /Chennai/New Delhi/Mumbai

3. The Accounts Officer, Pay & Accounts Office, Patents, Design & Trade Marks,
Mumbai-400037

4. Office Order Copy
5. Guard File
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.ig XU (Tel):
lNgELL§CTUAL B 022-24132735
PROPERTY INDIA
PATENTS/DESIGNS/ e (Fax):
TRADE MARKS/ = 022-24123322
ngfgﬁ’#g;? R WXSHR /Government of India
e ¥R PRI TR (e, e G R frg §-3f (Email):
g [ afeeq / Office of The Controller General cgoffice-mh@nic.in
o Patents, Designs & Trade Marks
Fﬂ?/ Boudhik Sampada Bhavan, First Floor, e (website):
Hriferes wda S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No: CGPDTM-1101 7(11)/1 /ZOZO-CGPO—Part(Z}/ 7 8 Date: 28.03.2023
To,
Head of Office,

Trade Marks Registry, Ahmedabad
Boudhik Sampada Bhawan,
Ahmedabad - 380061

Sub: Posting of Shri Vikash Kumar, Deputy Controller at TMR Ahmedabad-reg.

Sir,

Pursuant to Office Order No. CGPDTMJ101?/(11)/1/2020-CGPO/127 dated
21.022023 regarding promotion of Shri Vikash Kumar, Assistant Controller to Deputy
Controller was transferred to Ahmedabad (TMR) from Patent Office Delhi. Since, Trade Marks
Registry, Ahmedabad functions under administeative control of O/0 CGPDTM Mumbai, the
posting of Shri Vikash Kumar is considered at Patent Office Mumbai for all purposes.

2 In view of above, Salary and all other administrative & Establishment matters of Shri
Vikash Kumar will be taken care by Patent Office Mumbai.

3. This issues with the approval of Controller General of Patents, Designs & Trade Marks.

(Kamal Singh Goondli)
Joint Controller of Patents & Designs

Shri Vikash Kumar, Deputy Controller of Patents & Designs
(Through Head of Office, TMR, Ahmedabad)

Copy to:

S Prheta b e

Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
Head of Office Ahmedabad & RGNIIPM, Nagpur.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.

Guard file.
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NE" SRS (Tel):
INTELLECTUAL B 022-24132735
PROPERTY INDIA ;

PATENTS/DESIGNS/ e (Fax):

TRADE MARKS/ el S = 022-24123322

?ﬁgﬁ:ﬁfggﬁ? R WR&R /Government of India

e wwer AR B FEIRFS (e, e W@ AR g §-3e (Email):

U [ 3Ny / Office of The Controller General cgoffice-mh@nic.in

T Patents, Designs & Trade Marks

ﬁr__ﬁ'i Boudhik Sampada Bhavan, First Floor, JINTET (website):
Hriferes e S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No. CGPDTM-11017(1 1)/1/2020-CGPO/} -1 | Date: 21.02.2023

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee
and approval of the Competent Authority, the following Assistant Controllers of Patents
& Designs Level 11 in pay matrix (Rs. 67,700-2,08,700) are promoted to the grade of
Deputy Controller of Patents & Designs, Group ‘A’ Gazetted in the Level 12 in pay
matrix (Rs. 78,800-2,09,200) on regular basis with effect from the date of assumption of
charge of the post. They can opt for pay fixation in terms of FR-22(I)(a)(1). The officers
on promotion are posted as below:

S.No ame of the Officer Present Place of [New posting on promotion as

Posting Deputy Controllers of Patents &
Designs

1. Shri Soumen Das Kolkata Nagpur

2. Dr. Suneeta N. Betgeri Mumbai Kolkata

3 Dr. D. Usha Rao Delhi Kolkata

4. Shri Amit Singh Delhi Kolkata

2 Shri Yogesh V. Bajaj Mumbai Mumbai

0. Shri Abhijit Das Kolkata Chennai

7. Dr. Sharana Gouda Chennai Kolkata

8. Shri Jayant Anand Kolkata Nagpur

23 Shri Vikash Kumar Delhi Ahmedabad

10. Dr. Bindhu Jacob Chennai Chennai

Consequent to transfer, the officers will function in their respective groups at new
place of posting. They should report to the Head of Office of their new place of posting.
Officers whose new place of posting is other than present location shall be entitled for
transfer TA as per the Rules.

This issues with the approval of the Controller General of Patents, Designs &

Trade Marks.
g 7 - 3-45
(Poonam $ingh)

Director



To,

All the above mentioned Assistant Controllers of Patents & Designs

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

2. Head of Office Ahmedabad & RGNIIPM, Nagpur.

3. Shri Pradeep Toppo, Under Secretary to the Government of India, Ministry of
Commerce & Industry, DPIIT, Udyog Bhavan, New Delhi — 110 011 with
reference to Ministry’s letter No. F. No. P-24017/8/2022-IPR-I dated 08.02.2023
— for information.

4. Smt. Rekha V., Deputy Controller of Patents & Designs, IT Division, Patent
Office, Delhi — for uploading on official website.

5. Pay & Accounts Officer, PAO, PDTM, Mumbai.

6.  Personal file of all above mentioned officers.

7. Guard file.




O EQ’ ST (Tel):

i 8 022-24132735
INTELLECTUAL
PROPERTY INDIA %ad (Fax):

PATENTS/DESIGNS/ & (022-24123322

K T WPR /Government of India
INDICATIONS PR MRS @, ANH (@ AR g 3-9ol (Email):
e wwe AR Office of The Controller General cgoffice-mh@nic.in
v [ afrmen / Patents, Designs & Trade Marks
=R B/ Boudhik Sampada Bhavan, First Floor, deHIE (website):

: . Next to Antop Hill Post Office, www.ipindia.nic.in

Hiors S S. M. Road, Antop Hill,
Mumbai-400037, India.
No: CGPDTM-11017(11)/1/2020-CGPO/ 03 Date: 01.09.2022

OFFICE ORDER

Oa the recommendadon of the Departmental Promotion Committee and approval of the
Competent Authority, the following Deputy Controllers of Patents & Designs (Level 12) are promoted
to the grade of Joint Controller of Patents & Designs (Level 13) on regular basis with effect from the
date of assumption of charge of the post. They can opt for pay fixation in terms of FR-22(T)(a)}(1). The
officers on promotion are posted as below:

Sl No. | Name of the Officer Posting on promotion as Joint Controller of Patents
& Designs
1. Shri Sanjay Bhattacharya Patent Office, Chennai
‘ Dr. Sukanya Chattopadhyay Patent Office, Delhi
3. Shri Kamal Singh Goondli 0O/o CGPDTM, Mumbai

The all above Officers shall be entitled for transfer TA as per the Rules on posting at new
location. All officers should report to respective Head of Office of Patent Office.
% 9. b
Si h)! L

(Poonam
Direttor

This 1ssues with approval of the Controller General of Patents, Designs & Trade Marks.

To:-
Concerned Officers.

Copg} to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

2. Shri Pradeep Toppo, Under Secretary to the Government of India, Ministry of Commerce &
Industry, DPIIT, Udyog Bhavan, New Delhi — 110 011 with reference to Ministey’s letter No. F.
No. P-24017/27/2022-1PR-1 dated 25.08.2022 ~ for information.

3. Head of IT Division, Patent Office, Delhi — for uploading on official website.
4. Pay & Accounis Officer, PAQ, PD'TM, Mumbai.

5. Personal file of all above mentdoned officers.

6. Guard file.

7. Hindi version to be followed.
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(Tel):  022-2412 3311

.i'b' - 022-24132735
Government of India (Fax): 022-24123322
INTELLECTUAL i g o o
Office of The Controller General 022-24172288
PROPERTY INDIA ] R T
Patents, Designs & Trade Marks
e BoudhikSampadaBhavan (Email):  cgoffice-mh@nic.in
DESIGNS/TRADEMARKS/ Nt. Antop Hill Head Post Office,
S S.M. Road, Antop Hill, (Website}: www.ipindia.nic.in
INDICATIONS. Mumbai - 400 037, India.
No. CGPDTM-11017(11)/1/2020-CGPO/CT Date: (14.04.2022
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shti N. R. Meena and Shri N. K. Mohanty, both Joint
Controller of Patents & Designs (Level 13) to the grade of Senior Joint Controller of Patents &
Designs (Level 13A) on regular basis. Consequent thereto, Shti N. R. Meena and Shri N. K.
Mohanty are promoted # sitn as Senior Joint Controller of Patents & Designs at Patent Office,
Delhi and Patent Office, Mumbal respectively with effect from the date they assume the charge.
They can opt for pay fixation in terms of FR-22(1) (a) (1).

This issues with approval of the Controller General of Patents, Designs & Trade Marks.

By

(Poonam fpingh)

To,
1. Shri N. R. Meena, Joint Controller of Patents & Designs, Patent Office, Delhi.
2. ShriN. K. Mohanty, Joint Controller of Patents & Designs, Patent Office, Mumbai.
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, RGNIIPM, Nagpur
3 Shri Pradeep Toppo, Under Sectetary to the Government of India, Ministry of

Commerce & Industry, DPIIT, Udyog Bhavan, New Delhi — 110 011 with reference to
Ministry’s lettetNo. P-24017/12/2022-1PR-1 dated 04.04.2022 - for information.
4. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, I'T" Division, Patent
Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PDTM, Mumbai.
Personal file of all above mentioned officers.
v Guard file.

o
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TRADE MARKS/ )
RO (R A, ARA WR’ /Government of I'ndla S N
INDICATIONS PrateT HElfRiD ybE, Afimed id MR frg 5-4¢l (Email):
afegen T AR Office of The Controller General cgoffice-mh@nic.in
U [ 31feed [ Patents, Designs & Trade Marks _
IR g/ Boudhik Sampada Bhavan, First Floor, JERARE (website):
iy 2 Next to Antop Hill Post Office, www.ipindia.nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India.
No: CGPDTM-11017(1 l)/1/2020—CGPO/'30 Date: 23.11.2021

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee and approval of
the Competent Authority, the following Deputy Controllers of Patents & Designs (Level 12)
are promoted to the grade of Joint Controller of Patents & Designs (Level 13) on regular
basis with effect from the date of assumption of charge of the post. They can opt for pay
fixation in terms of FR-22(T)(a)(1). The officers on promotion are posted as below:

Sl. No. | Name of the Officer Posting on promotion as Joint Controller of
Patents & Designs

1. Shti Ashok Kumatr Patent Office, Kolkata

2 Shri N. Ramchander Patent Office, Mumbai

3. Shri Naveen Mathur Patent Office, Delhi

4. Shti C. N. Shashidhara Patent Office, Chennai

5. Shri Nirmalya Sinha RGNIIPM, Nagpur

Officers whose new place of posting is other than present location shall be entitled
for transfer TA as per the Rules.

All officers should report to respective Head of Office of Patent Office / RGNIIPM.
Since Shri Nirmalya Sinha is being posted on promotion at RGNIIPM, Nagpur as Joint
Controller of Patents & Designs, one post of Joint Controller of Patents & Designs is
hereby transferred from Patent Office, Kolkata to RGNIIPM, Nagput.

This issues with approval of the Controller General of Patents, Designs & Trade
Marks.

Ditector

Page 1 of 2



To:-
Concerned Officers.

Copy to:-

—

Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, RGNIIPM, Nagpur

3. Shri Rajesh Ranjan, Under Secretaty to the Government of India, Ministry of
Commerce & Industry, DPIIT, Udyog Bhavan, New Delhi — 110 011 with reference
to Ministry’s letter No. P-24017/52/2021-IPR-I dated 09.11.2021 — for information.

4. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division,
Patent Office, Delhi — for uploading on official website.

5 Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned officers.

r Guatd file.

N

e
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INTELLECTUAL .

PROPERTY INDIA T (Fax):
PATENTS/DESIGNS/ & 022.24123322
TRADE MARKS/ WReI WRPR /Government of India
GEOGRAPHICAL * g i
INDICATIONS i TR (o, e @ AeR fig $-90l (Bmail):
sifEae T I Office of The Controller General cgoffice-mh@nic.in
peas ik Rera Patents, Designs & Trade Marks _
=R g/ Boudhik Sampada Bhavan, First Floor, daISE (website):

N N Next to Antop Hill Post Office, www.ipindia.nic.in

S. M. Road, Antop Hill,
Mumbai-400037, India.
No: CGPDTM-11017(11)/1/2020-CGPO/ 9 Date: 03.11.2021

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Manoj G. Somkuwar, Examiner of Patents &
Designs to the grade of Assistant Controller of Patents & Designs on regular basis in Level 11of
pay matrix (Rs. 67700-208700). Consequent thereto, Shri Manoj G. Somkuwar is promoted i#
sitn as Assistant Controller of Pateats & Designs at Patent Office, Mumbai with effect from the
date he assumes the charge. He can opt for pay fixation in terms of FR = 22(T)(a)}(1).

The promoton of Shri Manoj G. Somkuwar to the post of Assistant Controller of
Patents and Designs is subject to final outcome of couzt cases regarding his seniotity list.

This issues with the approval of the Controller General of Patents, Designs and Trade
Marks.

2]
Povtan '3 1

Ditecto:
To:

Shri Manoj G. Sombuwar, Examiner of Patents & Designs, Patent Office, Mumbai.
Copy to:

1. Ms. Nutan Sangal, Section Officer, DPIIT, Ministty of Commerce & Industry, Udyog
Bhavan, New Delhi with reference to Ministry’s letter No. P-24017/84/2020-IPR-I dated
25.10.2021 — for information.

2. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai.

3. Head of Office, RGNIIPM/PIS, Nagpur.

4. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division, Patent

Office, Delhi for uploading the order on the official website.

Pay & Accounts Officer, PDTM, Mumbai.

Pessonal file.

Guard file.

Nen



" geaw (Tel):
022-24132735

& (Fax):
022-24123322

DHeme,
a
AT TR,
WV

Ineligeiunl
Proporiy- Inddin

022-24172288
m@’m“' HRA WWHR /Government of India @ (Email):
PATENTS/DESI/ FRIEA AR G, JifYered 1 TR RFE cgoffice-mh@nic.in
GEOGAAPHICAL INDICATIONS Office of The Controller General Patents, Designs & Trade Marks  3wwme (website):
Boudhik Sampada Bhavan, First Floor, www.ipindia,nic.in
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Mumbai-400037, India.
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FF1 E

On the recommendation of the Departmental Promotion Committee, Smt. Chhanda Roy,
Office Superintendent, Patent Office, Delki is heteby promoted to the post of Assistant Administrative

Ofticex(Group ‘B’ Gazetted) in level 7 in the pay matrix {Rs. 44900- 142400) on regular basis with effect
from the date she assumes charge of the post.

| On promotion Smt. Chhanda Roy is posted as Assistant Administrative Officer at Patent
office, Mumbai. She should report to the Head of Office, Patent office, Mumbai within the joining
petiod from the date of promotion order. If she fails to join within the said period it will be assumed

| that she 1s not interested to avail the promotion and the promotion will be offered to the next person
’ in the panel

This issues with the approval of Controller General of Patents, Designs and Trademarks.

)91‘7-9‘10?/) ‘

(Paonam Sin
Director

To,
Smt. Chhanda Roy, Office Superintendent,
Patent Office, Delhi

Copy to

1. The Head of Office, Patent Office, Mumbai/Delhi/Chennai/Kolkata.
2. The Pay & Accounts Officer, Pay & Accounts Office, PDTM, Mumbai
3. Office Order File.
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No. CGPDTM-11017(11)/1/2020-CGPO-Part(2)/ 9] Date: 22.04.2021
OFFICE ORDER

On Recommendation of Depattmental Promotion Committee, the Competent Authority
has approved promotion of following four Examiners of Patents & Designs (Level 10) to the
grade of Assistant Controller of Patents & Designs (Level 11) on regular basis with effect from
the date of assumption of charge of the post. They can opt for pay fixation in terms of FR —

22(1) (a) ().

On promotion the four Examiners of Patents and Designs are posted at the Patent
Offices as indicated below:

SINo. [Name of the Officer [Posting place

1. Shri Rohit Kumar Mishra Patent Office, Kolkata
2. Ms. Sudha Javeria Patent Office, Delhi

5. Shri Samay Raj Meena Patent Office, Kolkata
4. hri Ankush Wankhede Patent Office, Mumbai

The promotion of the above officers is subject to final outcome of coutt cases regarding
their seniority list.

All officers should report to respective Head of Office immediately.

This issues with the approval of the Controller General of Patents, Designsand Trade
Marks

A
(Poonat ulfé) )

irectot
To,
All the above mentioned Examiners of Patents and Designs.

Copy to:

1. Shri Pradeep Toppo, Under Secretary to the Government of India, Ministry of
Commerce & Industry, DPIIT, Udyog Bhavan, New Delhi with reference to Ministry’s
letter No. P-24017/84/2020-IPR-I dated 26.03.2021 — for information.

2. Heads of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai.

3. Head of Office, RGNIIPM, Nagpur
Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, I'T Division, Patent
Office, Delhi for uploading on the official website
Pay & Accounts Officer, PDTM, Mumbai.

6. Personal file of all above mentioned Examiner of Patents and Designs.

7. Guard file.
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OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Hardev Karar, Joint Controller of Patents & Designs
(Level 13) to the grade of Senior Joint Controller of Patents & Designs (Level 13A) on regular
basis with effect from the date of assumption of charge of the post. He can opt for pay fixation
in terms of FR -22(1)(a)(i).

Shri Hardev Karar is posted on promotion at IP Archives, Ahmedabad and shall
function as Officer In-charge, IP Archives, Ahmedabad from the date he assumes the charge of
Senior Joint Controller of Patents & Designs. He shall report directly to the Controller General
of Patents, Designs & Trade Marks.

This issues with approval of the Controller General of Patents, Designs & Trade,Matks.

Shri Hardev Karar, Joint Controller of Patents & Designs, Patent Office, Delhi.
Copy to:

1. Shri Pradeep Toppo, Under Secretary to the Government of India, Ministry of
Commerce and Industry, DPIIT, Udyog Bhavan, New Delhi — 110 011 with reference to
Ministry’s letter No. P-24017/26/2020-IPR-I dated 12.03.2021 — for information.

Head of Office, TMR, Ahmedabad- The assumption of charge of Shri Hardev Karar
may be forwarded to O/0 CGPDTM and HO, Patent Office, Delhi.

Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Heads of Office, TMR & GIR, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, RGNIIPM, Nagpur.

Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, I'T Division, Patent
Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PDTM, Mumbai.

Personal file.
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OFFICE ORDER

On the recommendation of the Departmental Promoton Committee, Smt. R.M. Pawar,
Office Superintendent, Patent Office, Mumbai is hereby promoted to the post of Assistant
Administrarive Officer (Group ‘B’ Gazetted) in level 7 in the pay matrix (Rs. 44900 - 142400/-)
on regular basis with effect from the date she assumes charge of the post.

On promotion Smt. R.M. Pawar is posted as Assistant Administrative Officer ar Patent
Office, Mumbai. She should report to the Head of Officg, Patent Office, Mumbai within the
joining period from the, date of promotion order. If she fails to join within the said period it will
be assumed that she is not interested to avail the promotion and the promotion will be offered to
the next person in the panel.

(Poonam Sin J‘] ;8 * 2000

Diredebr
O/o CGPDTM

To
1. Smt. R.M. Pawar, Office Superintendent, Patent Office, Mumbai
. 2. The Head of Office, Patent Office, Mumbai/Delhi/Chennai/Kolkata

3. The Pay & Accounts Officer, Pay & Accounts Qffice, PDTM, Mumbai.
4, Office Order File, :
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Hiferes Haba

No. CG/F/1 /3(1)/2020/5€i ' Date: 14.07.2020

OFFICE ORDER
On the recommendation of the Departmental Promotion Committee, the Competent Authority has
approved promotion of four Assistant Controllers of Patents & Designs (Level 11) to the grade of Deputy
Controller of Patents & Designs (Level 12) on regular basis with effect from the date of assumption of
charge of the posts. They can opt for pay fixation in terms of FR-22(1) (a) (i).

On promotion the following Assistant Controllers of Patents & Designs are posted as below:

Sl | Name of the Officer Present posting as Assistant| New posting on promotion as

No. Controller of Patents & | Deputy Controller of Patents &
Designs Designs

1 Smt. Privadarshini Rajan Babu Patent Office, Chennai Patent Office, Chennai

2 Shsi V. Palanisamy Patent Office, Chennai Patent Office, Kolkata

3 Dr. Archana Gupta Patent Office, Delhi Patent Office, Delhi

4 Shri D, Thiyagaraja Guptha Patent Office, Chennai Patent Office, Kolkata

Officers figuring at SL No, 2 and 4 whose new place of posting is other than present location shall
be entitled for transfer TA as per the Rules.

All officers should report to respective Head of Office of Patent Office. They shall function as
Deputy Controller of Patents & Designs in their respective group in-situ or at new place of posting, as the
case may be.

This issues with approval of the Controller General of Patents, Designs & Trade Marks.

4.7, 283

(Poonam S
Direct&t

To,
All the above mentioned Assistant Controller of Patents & Designs.

Copy to:

1. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

2. Shri Rajesh Ranjan, Under Secretary to the Government of India, Ministry of Commerce & Industry,
DPIIT, Udyog Bhavan, New Delhi — 110 011 with reference to Ministry’s letter No, P-
24017 /40/2020-IPR-I dated 14.07.2020 — For information.

3. Shr Kamal Singh Goondli, Dy. Controller of Patents & Designs, I'T Division, Patent Office, Delhi —
For uploading on official website

4. Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file of all above mentioned officers.
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OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. S. S. Singh, Deputy Controller of Patents &
Designs to the grade of Joint Controller of Patents & Designs on regular basis in level 13 of
pay matrix (Rs. 1,23,100 - 2,15,900). Consequent thereto, Dr. S. S. Singh is promoted in situ
as Joint Controller of Patents & Designs at Patent Office, Delhi with effect from the date he
assumes the charge.

Dr. S. S. Singh can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.
E‘ & 2020
(Poona ngL)
rector

O/o Controller General of Patents,
Designs & Trade Marks

To,

1. Dr.S. S. Singh, Deputy Controller of Patents & Designs, Patent Office, Delhi.

2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

3. Shri Rajesh Ranjan, Under Secretary to the Government of India, Ministry of
Commerce & Industry, DPIT, Udyog Bhavan, New Delhi with reference to
Ministry’s letter No. P-24017/21/2020-IPR-I dated 12.06.2020 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file.

Ln
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OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Smt. Anita Sharma,
Office Superintendent, Patent Office, Delhi is hereby promoted to the post of Assistant
Administrative Officer (Group ‘B’ Gazetted) in level 7 in the pay matrix (Rs. 44900 - 142400/-)
on regular basis with effect from the date she assumes charge of the post.

On promotion Smt. Anita Sharma is posted as Assistant Administrative Officer at Patent
Office, Delhi. She should report to the Head of Office, Patent Office, Delhi within the joining
period from the date of promotion order. If she fails to join within the said period it will be
assumed that she is not interested to avail the promotion and the promotion will be offered to

the next person in the panel. g‘
(Potanam%f 6-792=

Director
O/o CGPDTM

To,

Smt. Anita Sharma, Office Superintendent, Patent Office, Delhi

The Head of Office, Patent Office, Chennai/Delhi/Kolkata/ Mumbai
The Pay & Accounts Officer, Pay & Accounts Office, PDTM, Mumbai.
Office Order File.
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No. CG/F/1/3(7)/2020/ \} & Dated: 17.03.2020
OFFICE ORDER

On acceptance of recommendatons of the Departmental Promotion Committee, the
Competent Authority has approved promoton of Shri M. V. Bhatkar, Assistant Administrative
Officer to the post of Administrative Officer in Level 10 in the pay matrix of Rs. 56,100 - 1,77,500/-
in Patent Office with effect from the date of assumption of charge. Shri M. V. Bhatkar is posted in
Patent Office, Mumbai.

Shri M. V. Bhatkar can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.
VJ
‘1 ,-.:,'-s,‘;\sm

(I’oounm“:}{'pgl{)

Dircctor

O/o Controller General of Patents,
Designs & Trade Marks

To

1. Shri M. V. Bhatkar, Assistant Administrative Officer, Patent Office, Mumbat.

2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata & Mumbat.

3. The Sccretary, Union Public Service Commission, Dholpur House, Shahjahan Road, New
Delhi with reference to their letter File No.1/1(1)/2020-AP-I dated 26.02.2020. (Kind
attention: Shui S. S. Negi, Under Sccretary) ‘

4. Shri Rajesh Ranjan, Under Secretary to the Government of India, Ministry of Commerce &
Industry, DPIIT, Udyog Bhavan, New Declhi with reference to Ministry’s letter No. P-
24017/9/2020-1PR-I dated 16.03.2020 — For information.

5. The Pay & Accounts Officer, PAO, PDTM, Mumbat.

6. DPersonal file
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OFFICE ORDER

On acceptance of recommendations of the Departmental Promotion Committee, the
Competent Authority has approved promotion of Shri Amalendu Ranjan, Junior Translator to the
post of Assistant Director (Official Language) in Level 10 in the pay matrix of Rs. 56,100 -
1,77,500/- in Patent Office with effect from the date of assumption of charge. Shri Amalendu
Ranjan is posted in Patent Office, Kolkata.

Shri Amalendu Ranjan can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.l) dated 12.12.1997.

22008
(Poonam Hi g%)
Director
O/o Controller General of Patents,
Designs & Trade Marks

To

1. Shri Amalendu Ranjan, Junior Translator, Patent Office, Kolkata.

2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata & Mumbai.

3. The Secretary, Union Public Service Commission, Dho!pur House, Shahjahan Road, New
Delhi with reference to their letter File No.1/1(1)/2C19-AP-1 dated 12.12.2019. (Kind
attention: Shri S. S. Negi Under Secretary)

4. Shri Rajesh Ranjan, Under Secretary to the Government of India, Ministry of Commerce &
Industry, DPIIT, Udyog Bhavan, New Delhi with reference to Ministry’s letter No. P-
24017/69/2019-1PR-I dated 12.02.2020 — For information.

5. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

6. Personal file
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OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. B. K. Singh, Deputy Controller of Patents &
Designs to the grade of Joint Controller of Patents & Designs on regular basis in level 13 of
pay matrix (Rs. 1,23,100-2,15,900). Consequent thereto, Dr. B. K. Singh is promoted in situ
as Joint Controller of Patents & Designs at Patent Office, Mumbai with effect from the date
he assumes charge.

Dr. B. K. Singh can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.l) dated 12.12.1997.

o) 2010
(Poonam $irigh)
Diréctor
O/o Controller General of Patents,
Designs & Trade Marks
To
1. Dr. B. K. Singh, Deputy Controller of Patents & Designs, Patent Office, Mumbai.
2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

3. Shri Rajesh Ranjan, Under Secretary to the Government of India, Ministry of

Commerce & Industry, DPIIT, Udyog Bhavan, New Delhi with reference to
Ministry’s letter No. P-24017/87/2017-IPR-I dated 01.01.2020 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai,

5. Personal file.
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OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri N. K. Mohanty, Deputy Controller of Patents &
Designs to the grade of Joint Controller of Patents & Designs on regular basis in level 13 of
pay matrix (Rs. 1,23,100-2,15,900). Consequent thereto, Shri N. K. Mohanty is promoted in
situ as Joint Controller of Patents & Designs at Patent Office, Mumbai with effect from the
date he assumes charge.

Shri N. K. Mohanty can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

'r?‘aw

(Poonam S L)

Director

O/o Controller General of Patents,
Designs & Trade Marks

To

[an—y

Shri N. K. Mohanty, Deputy Controller of Patents & Designs, Patent Office, Mumbai.

2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Shri Rajesh Ranjan, Under Secretary to the Government of India, Ministry of
Commerce & Industry, DPIIT, Udyog Bhavan, New Delhi with reference to
Ministry’s letter No. P-24017/87/2017-IPR-I dated 01.01 .2020 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file.
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No: CG/F/1/3(5)/2019/ |$F Date: 28.10.2019

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has apptoved promotion of Shri N. R. Meena, Deputy Controller of Patents &
Designs, Patent Office, Delhi to the grade of Joint Controller of Patents and Designs on regular
basis in level 13 of pay matrix (Rs. 1,18,500-2,14,100). Consequent theteto, Shri N. R. Meena is
promoted in situ as Joint Controller of Patents and Designs at Patent Office, Delhi with effect
from the date he assumes charge.

Shri N. R. Meena can exercise option of pay fixation in terms of DOPT’s Office
Memortandum No. 13/2/97-Estt. (Pay.1) dated 12.12.1997.

To

/

19
(Om Prakash-Gu ta)}'g{'rI

Controller General of Patents,
Designs & Trade Marks

1. ShriN. R. Meena, Deputy Controller of Patents & Designs, Patent Office, Delhi.

2. .The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbaj.

3. Shri Rajesh Ranjan, Under Sccretary to the Govt. of India, Ministry of Commerce &
Industry, DIPP, Udyog Bhavan, New Delhi with reference to Ministry’s letter No. P-
24017/87/2017-1PR-I dated 28.10.2019 — For information.

4, The Pay & Accounts Officer, PA O, PDTM, Mumbai.

5. Personal file.
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OFFICE ORDER

On recommendation of Departmental Promotion Committee, the Competent Authority
has approved promotion of Ms. Anushri Kamble, Examiners of Patents & Designs (Level 10) to
the grade of Assistant Controller of Patents & Designs (Level 11) on regular basis with effect from
the date of assumption of charge of the posts. On promotion Ms. Anushri Kamble, Examiners of
Patents and Designs is posted at the Patent Office, Mumbai. She should report to the Head of
Office of Patent Office, Mumbai and shall function as Assistant Controller of Patents & Designs
in Biotech Group. This order shall come into effect immediately. She can opt for pay fixation in
terms of FR-22(1) (a) (1).

This promotion of Ms. Anushri Kamble from the post of Examiner of Patents and
Designs to the post of Assistant Controller of Patents and Designs is subject to final outcome of

court cases regarding her seniority list.

This issues with the concurrence and approval of Controller General of Patents, Designs &

Trade Marks
(Poon h)
Director
Copy to:
1. Ms. Anushri Kamble, Examiner of Patents and Designs, Patent Office, Mumbai
2. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Head of Office, O/o CGPDTM - For information.
4. Shri Kamal Singh Goondli, Dy. Controller of Patents and Designs, IT Division, Patent Office,

Delhi.

5. Shri Sushil K. Satpute, Director, Ministry of Commerce & Industry, DIPP, Udyog Bhavan,
New Delhi  with refetence to Ministry’s letter No. P.24017/34/2018-IPR-I dated 24.12.2018
— For information.

6. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

7. Personal file of Ms. Anushri Kamble.
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OFFICE ORDER

On recommendation of Departmental Promotion Committee, the Competent Authority has

approved promotion of three Examiners of Patents & Designs (Level 10) to the grade of Assistant
Controller of Patents & Designs (Level 11} on regular basis with effect from the date of assumption of
charge of the posts. They can opt for pay fixation in terms of FR-22(1) (a) (i).

On promotion the three Examiners of Patents and Designs are posted at the Patent Office as

indicated below:
Sl. No. | Name of the Officer Posting place .
1 Shri Sandeep Kumar Patent Office, Delhi
2 Shn Jeetendra Singh Patent Office, Delhi
3 Shri Muthu Pandi Patent Office, Chennai

This promotion of the above officers from the post of Examiner of Patents and Designs to the post

of Assistant Controller of Patents and Designs is subject to final outcome of court cases regarding their
seniority list.

All officers should report to respective Head of Office of Patent Office. They shall function as

Assistant Controller of Patents & Designs in their respective group.

To,

This order shall come into effect from 02.04.2019. ¢

|1|4‘ 19
(Om Pra ash Gupth)
Controller General of Patents, Designs & Trade Matks

All the above mentioned Examiners of Patents and Designs.

Copy to:

1.

2.
3.
4

w

Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, O/0 CGPDTM - For information.

Shn Kamal Singh Goondli, Dy. Controller of Patents and Designs, I'T Division, Patent Office, Delhi.

Shii Sushil K. Satpute, Director, Ministry of Commetrce & Industry, DIPP, Udyog Bhavan, New Delhi

with  reference to Ministry’s letter No. P.24017/34/2018-IPR-1 dated 24.12.2018
For information.

The Pay & Accounts Officer, PAQO, PDTM, Mumbai.

Personal file of all above mentioned Examiner of Patents and Designs.
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No: CG/F/1/3(2)/2018/ 14 |

OFFICE ORDER

Dated: 26.12.2018

On the recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Examiners of Patents & Designs (Level 10) to the grade of
Assistant Controller of Patents & Designs (Level 11) on regular basis with effect from the date of

assumption of charge of the posts. They can opt for pay fixation in terms of FR-22(1) (a) ().

On promotion the following Examiners of Patents and Designs are posted as below:

SL. | Name of the Officer Present posting as| New posting on promotion as
No. Examiner of Patents &/ Assistant Controller of Patents
Designs & Designs

1 Shri Pranav Kumar Patent Office, Chennai Patent Office, Delhi

2 | Shri Chiranjit Sarkar Patent Office, Delhi Patent Office, Delhi

3 | Shri Pankaj Patel Patent Office, Kolkata Patent Office, Kolkata
E Shri Narendra Kumar Patent Office, Chennai Patent Office, Chennai
5 | Ms. Sandhya Kothari Patent Office, Mumbai Patent Office, Mumbai
6 | Shri Vikas Gupta Patent Office, Delhi Patent Office, Delhi

7 Shri Rakesh Kr. Kushwaha Patent Office, Delhi Patent Office, Delhi

8 Ms. Nutishti Lonhare Patent Office, Delhi Patent Office, Delhi

9 Shri Avinash Pandit Munde Patent Office, Mumbai Patent Office, Kolkata
10 | Shri Raj Kumar Patent Office, Delhi Patent Office, Delhi

11 | Ms. Jyoti Patent Office, Kolkata Patent Office, Kolkata
12 | Shri Neeraj Kumar Meena Patent Office, Delhi Patent Office, Delhi

13 | Shri Satish Kumar Patent Office, Kolkata Patent Office, Kolkata
14 | Ms. Maya Kumari Patent Office, Delhi Patent Office, Delhi
15 | Shri Pradeep Kumar Patent Office, Kolkata Patent Office, Kolkata
16 | Shri Ashfaque Ahmad Patent Office, Delhi Patent Office, Delhi

17 | Shri Rakesh Patent Office, Delhi Patent Office, Delhi
18 | Shri Praveen Kumar Patent Office, Delhi Patent Office, Delhi
19 | Smt. Shraddha Turkar Patent Office, Delhi Patent Office, Delhi
20 | Shri Vivek Kumar Patent Office, Delhi Patent Office, Delhi

21 | Shri Vinay Shankar Rai Patent Office, Kolkata Patent Office, Kolkata
22 | Ms. Srirupa Mukherjee Patent Office, Chennai Patent Office, Chennai
23 | Shti Rajeev Kumar Patent Office, Kolkata Patent Office, Kolkata
24 | Ms. Parvathy .S Patent Office, Mumbai Patent Office, Mumbai
25 | Shri Subhash Kumar Singh Patent Office, Chennai Patent Office, Kolkata
26 | Shri Santosh Kumar Gupta Patent Office, Delhi Patent Office, Delhi



http://www.ipindia.nic.in
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27 | Ms. Hardit Kaur Patent Office, Delhi Patent Office, Delhi

28 | Shri Sathish Kumar Moorthy Patent Office, Chennai Patent Office, Chennai

This promotion of the above officers from the post of Examiner of Patents and Designs to
the post of Assistant Controller of Patents and Designs is subject to final outcome of court cases
regarding their seniority list. Officers at SL. No. 1, 9 and 25 whose new place of posting is other than
present location shall be entitled for transfer TA as per the Rules.

All officers should report to respective Head of Office of Patent Office. They shall function
as Assistant Controller of Patents & Designs in their respective group in-situ or at new place of
posting, as the case may be.

¢
(Om Prakash Gu
Controller General of Patents,
Designs & Trade Marks
To,
All the above mentioned Examiners of Patents and Designs.
Copy to:

1. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

2. Head of Office, O/o CGPDTM - For information.

3. Shri Kamal Singh Goondli, Deputy Controller of Patents and Designs, I'T Division, Patent
Office, Delhi.

4. Shri Sushil K. Satpute, Director, Ministry of Commerce & Industry, DIPP, Udyog Bhavan,

New Delhi with reference to Ministry’s letter No. P.24017/34/2018-IPR-I dated 24.12.2018

— For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

6. Personal file of all above mentioned Examiner of Patents and Designs.
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No: CG/F/1/9/2018/

OFFICE ORDER

Dated: 06.11.2018

On the recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Examiners of Patents & Designs (Level 10) to the grade of
Assistant Controller of Patents & Designs {Level 11) on regular basis with effect from the date of
assumption of charge of the posts. They can opt for pay fixation in terms of FR-22(1) (a) ().

On promotion the following Examiners of Patents and Designs are posted as below:

Sl | Name of the Officer Present posting as| New posting on promotion
No. Examiner of Patents & | as Assistant Controller of
Designs Patents & Designs

1 Shri Manganna Dora Sambha | Patent Office, Chennai Patent Office, Chennai
2 Shri Srinivasu Chintala Patent Office, Chennai Patent Office, Chennai
3 | Shri Ravi Prakash Pandey Patent Office, Delhi Patent Office, Delhi

4 | Shri Md. Atiqullah Patent Office, Delhi Patent Office, Delhi

5 | Shri Chiranjib Chowdhury Patent Office, Kolkata Patent Office, Kolkata
6 Shri Emaduddin Patent Office, Kolkata Patent Office, Mumbai
7 | Shri Anjaneyulu Reddi Patent Office, Chennai Patent Office, Chennai
8 | Shri Jitender Sharma Patent Office, Delhi Patent Office, Kolkata
9 | Shri Janardhana Kotni Patent Office, Chennai Patent Office, Chennai
10 | Shri Ramamuni Bommineni Patent Office, Chennai Patent Office, Chennai
11 | Shti Manmeet Kumar Patent Office, Delhi Patent Office, Delhi
12 | Shri Mukesh Kumar Jangid Patent Office, Delhi Patent Office, Delhi
13 | Sha Ejjirothu Srihan Patent Office, Chennai Patent Office, Chennai
14 | Ms. Latika Dawara Patent Office, Mumbai Patent Office, Mumbai
15 | Shri Sudipta Dey Patent Office, Kolkata Patent Office, Kolkata
16 | Shri Pitta Ashok Kumar Reddy | Patent Office, Chennai Patent Office, Chennai
17 | Shri Krishna G Patent Office, Chennai Patent Office, Chennai
18 | Shri Debasish Banerjee Patent Office, Delhi Patent Office, Delhi
19 | Shri Rajesh Patel Patent Office, Delhi Patent Office, Delhi
20 | Shri Arun Kumar Pradhan Patent Office, Kolkata Patent Office, Kolkata
21 | Shri Masthan Vali Nama Patent Office, Chennai Patent Office, Chennai
22 | Shri Ramesh Vanaparthi Patent Office, Chennai Patent Office, Chennai
23 | Shri Ravi Kumar Battini Patent Office, Chennai Patent Office, Chennai
24 | Shr Vinod Prakash Vasava Patent Office, Delhi Patent Office, Delhi
25 | Shri Kumar Raju Patent Office, Delhi Patent Office, Delhi
26 | Shti Dinesh Nath Goswami Patent Office, Mumbai Patent Office, Mumbai




27 | Shri Anand Mishra Patent Office, Mumbai Patent Office, Delhi
28 | Shri Prakash U. Rudani Patent Office, Mumbai Patent Office, Mumbai
29 | Shri Vikash Kumar Patent Office, Kolkata Patent Office, Kolkata
30 | Ms. Ragini Kumari Patent Office, Delhi Patent Office, Delhi
31 | Shri Raman Kumar Patent Office, Kolkata Patent Office, Chennai
32 | Shri Jai Prakash Patent Office, Chennai Patent Office, Kolkata
33 | Shri Rakesh Kumar Singh Patent Office, Delhi Patent Office, Delhi
34 | Shri Nilamani Kundu Patent Office, Chennat Patent Office, Chennai
35 | Shri Harish Raj Patent Office, Delhi Patent Office, Delhi
36 | Shri G. Nagendra Patent Office, Chennai Patent Office, Kolkata
37 | Shri Arup Garu Patent Office, Kolkata Patent Office, Kolkata
38 | Ms. Suman Verma Patent Office, Delhi Patent Office, Delhi
39 | Shri Karteek Viswanadha Patent Office, Delhi Patent Office, Delhi
40 | Shri Subhadeep Paul Patent Office, Chennai Patent Office, Delhi
41 | Shri Satendra Kumar Patent Office, Chennai Patent Office, Chennai
42 | Shri Raghava Rao Sripathi Patent Office, Chennai Patent Office, Delhi
43 | Shri Lokesh Kr Rajwanshi Patent Office, Delhi Patent Office, Kolkata
44 | Shri Hitendra Sharma Patent Office, Delhi Patent Office, Delhi
45 | Ms. Anjali Patent Office, Delhi Patent Office, Delhi
46 | Shri Chinta Lakshmi Narayana | Patent Office, Chennai Patent Office, Delhi
47 | Ms. Meenakshi Yadav Patent Office, Delhi Patent Office, Delhi
48 | Shri Ashlesh Maurya Patent Office, Delhi Patent Office, Delhi
49 | Shri Praveen Chand Tungala Patent Office, Chennai Patent Office, Delhi
50 | Shri Srinivas Rao Reesu Patent Office, Chennai Patent Office, Delhi
51 [ Shn Deep Prakash Gupt Patent Office, Chennai Patent Office, Chennai
52 | Shri Ram Sundar Patel Patent Office, Kolkata Patent Office, Kolkata
| 53 | Shri Ram Shiv Deepak Patent Office, Delhi Patent Office, Mumbai
54 | Shri Gopal Kumar Patent Office, Delhi Patent Office, Delhi
55 | Shri D. Anjaiah Nayak Patent Office, Mumbai Patent Office, Mumbai
56 | Shri Hariom Singh Patent Office, Delhi Patent Office, Delhi
57 | Shri Sumit Kumar Patent Office, Mumbai Patent Office, Mumbai
58 | Shri Akshay Kumar Patent Office, Delhi Patent Office, Delhi
59 | Shri Roopak Jain Patent Office, Delhi Patent Office, Delhi
60 | Shri Vishal Shukla Patent Office, Delhi Patent Office, Delhi
61 | Shri Pratap Chandra Barad Patent Office, Delhi Patent Office, Delhi
62 | Shri Prashant Kumar Kutare Patent Office, Delhi Patent Office, Delhi
63 | Shri Rajiv Kumar Singh Patent Office, Delhi Patent Office, Delhi
64 | Ms. Himanshi Patent Office, Delhi Patent Office, Delhi
65 | Shri Kundan Kumar Patent Office, Mumbai Patent Office, Mumbai
66 | Shri Nikesh Pachpute Patent Office, Chennai Patent Office, Chennai
67 | Shti Sunil Kumar Patent Office, Delhi Patent Office, Kolkata
68 | Ms. Sapna Narvariya Patent Office, Delhi Patent Office, Delhi
69 | Shri Sagar Baburao Pol Patent Office, Mumbai Patent Office, Mumbai
70 | Shri Piyush Lende Patent Office, Mumbai Patent Office, Mumbai
71 | Shri Shrikant Sagar Bagde Patent Office, Mumbai Patent Office, Mumbai
72 | Shri Dilip Dandotiya Patent Office, Delhi Patent Office, Delhi
73 | Shri Livjot Sarangal Patent Office, Delhi Patent Office, Delhi
74 | Shri Jitender Kumar Choure Patent Office, Mumbai Patent Office, Mumbai
75 | Shri Aditya Venkateswara N.C. | Patent Office, Kolkata Patent Office, Chennai
76 | Shri Jagdish Kumar Singh Patent Office, Kolkata Patent Office, Kolkata
77 | Shri Shailendra Singh Patent Office, Delhi Patent Office, Delhi
78 | Shri Md. Jawed Igbal Patent Office, Mumbai Patent Office, Kolkarta
79 | Shri Devnarayan Jatwa Patent Office, Delhi Patent Office, Delhi




80 | Shri Shahid Anwar Patent Office, Kolkata Patent Office, Kolkata
81 | Shri Parveen Kumar Patent Office, Delhi Patent Office, Delhi
82 | Shri Saro) Kumar Singh Patent Office, Kolkata Patent Office, Kolkata
83 | Shri Sunil Surla Patent Office, Chennai Patent Office, Delhi
84 | Shri Ritesh Kumar Patent Office, Kolkata Patent Office, Kolkata
85 | Shri Ajeet Kumar Patent Office, Kolkata Patent Office, Kolkata
86 | Shri Niranjan Kumar Patent Office, Kolkata Patent Office, Kolkata
87 | Ms. Neema Sharma Patent Office, Delhi Patent Office, Delhi
88 | Ms. Swati Pandey Patent Office, Kolkata Patent Office, Kolkata
89 | Shri Ranjan Prakash Patent Office, Delhi Patent Office, Delhi
90 | Ms. Aiswarya P.N. Patent Office, Chennai Patent Office, Chennai
91 | Shri Sreekanth KS Patent Office, Mumbai Patent Office, Mumbai

This promotion of the above officers from the post of Examiner of Patents and Designs to

the post of Assistant Controller of Pateats and Designs is subject to final outcome of court cases
regarding their seniority list. Officers at S1. No. 6, 8, 27, 31, 32, 36, 40, 42, 43, 46, 49, 50, 53, 67, 75,
78 and 83 whose new place of posting is other than present location shall be entitled for transfer
TA as per the Rules.

All officers should report to respective Head of Office of Patent Office. They shall function

as Assistant Controller of Patents & Designs in their respective group in-situ or at new place of
posting, as the case may be.

To

n\\(
(Om Peakash Gupta
Controller General of Patents,
Designs & Trade Marks

All the above mentioned Examiners of Patents and Designs.

Copy to:

1
2
3

4.

o

Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Head of Office, O/o CGPDTM - For information.

Shri Kamal Singh Goondli, Deputy Controller of Patents and Designs, IT Division, Patent
Office, Delhi.

Shri Sushil K. Satpute, Director, Ministry of Commerce & Industry, DIPP, Udyog Bhavan,
New Delhi with reference to Ministry’s letter No. P.24017/34/2018-IPR-I dated 06.11.2018
— For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of all above mentioned Examiner of Patents and Designs.
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Date: 25.01.2016

No: CG/F/8/2/(3)12016/ 2. 54
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, Shri A. P. Turankar,

Stenographer Grade 11, Patent Information System, Nagpur is hereby promoted to the post of
Stenographer Grade I on regular basis in the Pay Band - 2 with Grade Pay of Rs. 4,200/~ with
effect from the date he assumes charge of the post. He should report to the Head of Office,

Patent Information System, Nagpur.

Shri A. P. Turankar can opt for pay fixation in terms of FR-22(1) (a) (i).

f :
EWJ-’!'
(Om Prakash Gupta)

Controller General of Patents,
Designs & Trade Marks

To,
1. Shri A. P. Turankar, Stenographer Grade Il, Patent Information System, Nagpur
2. Head of Office, Patent Information System, Nagpur.
3. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
4. Personal file.
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No: CG/F/8/2/(3)/2016/ 2.5 > Date: 25.01.2016

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, Smt. S. P.
Deshpande, Junior Documentation Assistant, Patent Information System, Nagpur is hereby
promoted to the post of Senior Documentation Assistant on regular basis in the Pay Band - 2
with Grade Pay of Rs. 4,200/ with effect from the date she assumes charge of the post. She
should report to the Head of Office, Patent In formation System, Nagpur.

Smt. S. P. Deshpande can opt for pay fixation in terms of FR-22(1) (a) (i).

(Om g;al(a h szﬁ 'ttir)i

Controller General of Patents,
Designs & Trade Marks

To.

Smt. S. P. Deshpande, Junior Documentation Assistant, Patent Information System,
Nagpur.

Head of Office, Patent Information System, Nagpur.

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file.

—
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No. CG/NGE/Promotion/Patent/2012-13/2 46 Date: 27/01/2016

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, Ms. R, Geetha, U. D. Clerk.
Patent Olfice, Chennai is promoted as Office Superintendent on regular basis under Non-plan and
posted at same station in the Pay band-2 of Rs. 9.300-34,.800 + Grade Pay Rs. 4,200/- plus usual
allowance thereon as per rule for the Central Government Employees with etfect trom the date she
assumes the charge of Office Superintendent.

Ms. R. Geetha will be on probation for a period of two vears with effect from the date she
assunies the charge as Office Superintendent.

Ms. R. Geetha can option for pay fixation in terms of FR-22(1) (a) (i).

1 i
WAy AL
‘1‘}! IJM
(Om Prakash Gépta
Controller General of Patents, Designs and Trade Marks

[ o,

. Ms. R. Geetha, UDC. Patent Office, Chennai

v Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

3 The Accounts Officer, Pay & Accounts Office. Patents. Designs & Trade Marks,
Mumbai—400 037.

4. Oftice Copy.

N

Guard File,
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No. CG/NGE/Promotion/Patent/2012-13/2.#% 3

OFFICE ORDER

Date; 27/01/2016

On recommendation of the Departmental Promotion Committee. Shri S. Haldar. UL D. Clerk.
Patenmt Office, Kolkata is promoted as Office Superintendent on regular basis under Non-plan in the
Pay band-2 (Rs. 9,300-34,800) + Grade Pay Rs. 4,200/- plus usual allowance thereon as per rule for
the Central Government Emplovees with effect from the date he assumes the charge of Otlice

Superintendent.

On promotion, Shri S, Haldar, is transferred to Patent Office. Mumbai. with immediate eflect.
He shall join as Oftfice Superintendent at the place ot posting within joining time. His transfer is in

public interest.

Shri S. Haldar will be on probation for a period of two vears with effect from the date he
assumes the charge as Office Superintendent.

Shri S. Haldar can option for pay fixation in terms of FR-22(1) (a) (i).

[o.

fed Id =

Mumbai—400 037,
Office Copy.
3. Guard File.

@

CQ'\Q %h«

(Om Prakash Gupta

Controller General of Patents, Designs and Trade Murks

Shri 8. Haldar, UDC, Patent Office, Kolkata
lead of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.
The Accounts Officer, Pay & Accounts Office. Patents, Designs & Trade Marks.
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PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123320
'RADI: MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS Boudhik Sampada Bhavan, (E-mail): cgolfice-mhi@nic.in
S. M. Road, Antop Hill,
Mumbai-400037. India. (website): www.ipindianic.in
No CG/NGE/Promotion/Patent/2012-13/2 3 § Date: 27/0120106

OFFICE ORDER

On recommendation of the Departmental Promotion Committee. Shri S. Haldar. U. D). Clerk.
Patent Otfice. Kolkata is promoted as Office Superintendent on regular basis under Non-plan and
posted at same station in the Pay band-2 (Rs. 9,300-34.800) + Grade Pay Rs. 4.200/- plus usual
allowance thereon as per rule for the Central Government Employees with effect from the date he
assumes the charge of Office Superintendent.

On promotion. Shri S. Haldar, is transferred to Patent Office. Mumbai. with immediate ellect.
e <hall join as Office Superintendent at the place of posting within joining time. His transter i1s in

public interest.

Shri S. Haldar will be on probation for a period of two years with effect trom the date he
assumies the charge as Office Superintendent.

Shri S, Haldar can option for pay fixation in terms of FR-22(1) (a) (i).

.H,

(Om PtdeﬂIMLLﬁth)

Controller General of Patents, Designs and Trade Marks

o,

- Shri S, Haldar, UDC, Patent Office, Kolkata

2. Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

3 I'he Accounts Officer, Pay & Accounts Office, Patents. Designs & Trade Marks.
Mumbai—400 037.

4 Office Copy.

3 Cruard File.,
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PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24125322
IRADI MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS Boudhik Sampada Bhavan. (E-mail): epoffice-mha mic.irn
S. M. Road, Antop Hill,
Mumbai-400037. India. (website): www.ipindin.nic.in
No. CG/NGE/Promotion/Patent/2012-13/2 7174 . Date: 270172016

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, Smt. R. Akthar, U 1D, Clerk.
Parent Office. Kolkata is promoted as Office Superintendent on regular basis under Non-plan and
posted al same station in the Pay band-2 (Rs. 9.300-34.800) + Grade Pay Rs. 4.200/- plus usual
allowance thereon as per rule for the Central Government Employees with effect from the date she
assumes the charge of Office Superintendent.

On promotion, Smt. R. Akthar is transferred to Patent Office. Chennai, with immediate elfect.
She shall join as Office Superintendent at the place of posting within joining time. Her wranster is in

public mterest.

smt. R. Akthar will be on probation for a period of two vears with effect from the date she
assumes the charge as Office Superintendent.

Smt. R. Akthar can option for pay fixation in terms of FR-22(1) (a) (i).

(Om Prakest Gat}|"®

Controller General of Patents. Designs and Trade Marks

» Smit. R Akthar, UDC, Patent Office, Kolkata

ol Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

3 I'he Accounts Officer. Pay & Accounts Office. Patents. Designs & Trade Marks,
Mumbai—400 037.

4 Otfice Copy.

A Cruard File.
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PATENTS/DESIGNS/ GOVERNMENT OF INDIA
IRADE MARKS/ Office of The Controller General
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS Boudhik Sampada Bhavan,

S. M. Road, Antop Hill,
Mumbai-400037. India.

(Tel): & 022-24132733
8 022-24123311

(Fax): 022-24123322

022-2417228%

(E-muail): cgoffice-mbig nic.in

(website): www.ipindin.nic.in

No. CG/NGE/Promotion/Patent/2012-13/ 2 15

OFFICE ORDER

Superintendent.

public interest.

assumes the charge as Office Superintendent.

Mumbai—400 037.
4. Office Copy.
5. Guard File.

Date: 27/01/2016

On recommendation of the Departmental Promotion Committee, Smt, R. Akthar, U. D. Clerk
parent Office. Kolkata is promoted as Office Superintendent on regular basis under Non-plan in the
Pay band-2 (Rs. 9.300-34,800) + Grade Pay Rs. 4,200/~ plus usual allowance thereon as per ruie fo
the Central Government Employees with effect from the date she assumes the charge of Oflice

On promotion, Smt. R. Akthar is transferred to Patent Office. Chennai. with immediate eflect
She shall join as Office Superintendent at the place of posting within joining time. Her transfer is

Smt. R. Akthar will be on probation for a period of two years with effect from the date sh

Smt. R. Akthar can option for pay fixation in terms of FR-22(1) (a) (1).

N .
n (1'\' 'I"L{/,.—/'
{O]‘IQ’T‘STRE!?]\ df!l;ma )”'

Controller General of Patents. Designs and Trade Marks

[ L)
| Smt. R, Akthar, UDC. Patent Office, Kolkata
3. Head of Office. Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

The Accounts Officer. Pay & Accounts Office, Patents. Designs &Trade Marks,
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PATENTS/DESIGNS/
IRADE MARKS/

GEOGRAPHICAL
INDICATIONS

GOVERNMENT OF INDIA
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel): ® 022-24132735
8 (022-24123311

(Fax): 022-24123322
022-24172288

(E-mail): cgoffice-mhiainic.in

(website): www.ipindia.nic.in

No. CG/NGE/Promotion/Patent/2012-13/ 2.4 &

OFFICE ORDER

Date; 27/01/2016

On recommendation of the Departmental Promotion Committee, Ms. R. Geetha, U. D. Clerk.
Patent Olfice, Chennai is promoted as Office Superintendent on regular basis under Non-plan and
posted at same station in the Pay band-2 of Rs. 9,300-34.800 +~ Grade Pay Rs. 4.200/- plus usual
allowance thereon as per rule for the Central Government Employees with etfect trom the date she
assumes the charge of Office Superintendent.

Ms. R. Geetha will be on probation for a period of two years with effect from the date she
assumes the charge as Office Superintendent.

Ms. R. Geetha can option for pay fixation in terms of FR-22(1) (a) (i).

wd P —

Mumbai—400 037.
4. Office Copy.
3 Guard File.
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Controller General of Patents, Designs and Trade Marks

Ms. R. Geetha, UDC, Patent Office, Chennai
Head of Ottice, Patent Office, New Delhi / Kolkata / Chennai / Mumbai,
The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks,

i ey i s



(Tel): & 022-24132735
& 02224123311

TRDESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
: Office of The Controller General 022-24172288
Patents, Designs & Trade Marks
Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
S. M. Road, Antop Hill, ]
Mumbai-400037, India. (website): www.ipindia.nic.in
No. CG/Promotion/MTS/Patent/2016 |3 59 Date:2,6/06/2016

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Smt. E. Shanthi, MTS,
Patent Office, Chennai is promoted as Lower Division Clerk on regular basis under Non-Plan and
posted at same station in the scale of PB-1 (Rs. 5,200-20,200 + Grade Pay Rs. 1900/-) with effect from
the date she assumes the charge as Lower Division Clerk.

Smt. E. Shanthi can option for pay fixation in terms of FR-22(1) (a) (i).

Hé’ gLt
(Om Prakash Gupta)
Controller General of Patents, Designs and Trade Marks

To

1. Smt. E. Shanthi, MTS, Patent Office, Chennai.

2. Head of Office, Patent Office, Chennai / New Delhi / Kolkata / Mumbai.

3 The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai—400 037.
Office Copy.

5. Guard File.
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GOVERNMENT OF INDIA
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel): & 022-24132735
& 022-24123311

(Fax): 022-24123322
022-24172288

(E-mail): cgoffice-mh@nic.in

(website): www.ipindia.nic.in

No. CG/Promotion/MTS/Patent/2016 | 3 §°8

OFFICE ORDER

Date: %% /06/2016

On the recommendation of the Departmental Promotion Committee, Shri C. G. Ambare, MTS,
Patent Office, Mumbai is promoted as Lower Division Clerk on regular basis under Non-Plan and
posted at same station in the scale of PB-1 (Rs. 5,200-20,200 + Grade Pay Rs. 1900/-) with effect from

the date he assumes the charge as Lower Division Clerk.

Shri C. G. Ambare can option for pay fixation in terms of FR-22(1) (a) (i).

L) b —

5. Guard File.
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(Om Prakash Gupta)

Controller General of Patents, Designs and Trade Marks

Shri C. G. Ambare, MTS, Patent Office, Mumbai
Head of Office, Patent Office, Mumbai / New Delhi / Kolkata / Chennai.

The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks,
Mumbai—400 037.

Office Copy.
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(Tel): & 022-24132735
& (22-24123311

GOVERNMENT OF INDIA (Fax): 022-24123322
ADE MARKS/ Office of The Controller General 022-24172288
WGRAPHICAL Patents, Designs & Trade Marks :

INDICATIONS Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in

S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia.nic.in

No. CG/Promotion/MTS/Patent/2016 14§ G Date: s /06/2016

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri Biram Kumar Pandit,
MTS, Patent Office, Delhi is promoted as Lower Division Clerk on regular basis under Non-Plan and
posted at same station in the scale of PB-1 (Rs. 5,200-20,200 + Grade Pay Rs. 1900/-) with effect from
the date he assumes the charge as Lower Division Clerk.

Shri Biram Kumar Pandit can option for pay fixation in terms of FR-22(1) (a) (i).

s

i %l I

(Om Prakash dupla)

Controller General of Patents, Designs and Trade Marks

To

1. Shri Biram Kumar Pandit, MTS, Patent Office, New Delhi.

2, Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

% The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai-400 037.

4, Office Copy.

e Guard File.




(Tel): & 022-24132735
& 022-24123311

SDESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322

E MARKS/ Office of The Controller General 022-24172288
Patents, Designs & Trade Marks
_ ATIONS Boudhik Sampada Bhavan, (E-mail): cooffice-mhi@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia.nic.in
No. CG/Promotion/MTS/Patent/2016 |3 €S Date: 4° /06/2016
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri Tarak Sen, MTS,
Patent Office, Kolkata is promoted as Lower Division Clerk on regular basis under Non-Plan and posted
at same station in the scale of PB-1 (Rs. 5,200-20,200 + Grade Pay Rs. 1900/-) with effect from the date
he assumes the charge as Lower Division Clerk.

Shri Tarak Sen can option for pay fixation in terms of FR-22(1) (a) (i).

Aot
(Om Prakash Gupta)
Controller General of Patents, Desi ¢ns and Trade Marks

To

1 Shri Tarak Sen, MTS, Patent Office, Kolkata.

2. Head of Office, Patent Office, Kolkata / New Delhi / Chennai / Mumbai.

3 The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks,
Mumbai-400 037.

4. Office Copy.

5 Guard File.




[el): ® 022-24132735
& (22-24123311

s DESIGNS/ GOVERNMENT OF (Fax): 022-24123322
EN Office of The Controller General 022-24172288
== 1PHICAL Patents, Designs & Trade Marks
3 Boudhik San]pada Bhavan, (E-mail): cegoffice-mhi@nic.in
S. M. Road, Antop Hill, T
_ Mumbai-400037, India. (website): www.ipindia.nic.in
No. CG/Promotion/MTS/Patent/2016 [3 ¢ Ly Date: 30/06/2016

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri Raj Kumar, MTS,
Patent Office, Delhi is promoted as Lower Division Clerk on regular basis under Non-Plan and posted at
same station in the scale of PB-1 (Rs. 5,200-20,200 + Grade Pay Rs. 1900/-) with effect from the date he
assumes the charge as Lower Division Clerk.

Shri Raj Kumar can option for pay fixation in terms of FR-22(1) (a) (i).

P

7 kq\' o
qu}j 2| et
(Om Prakash Gupta)

Controller General of Patents, Designs and Trade Marks

To

& Shri Raj Kumar, MTS, Patent Office, New Delhi.

2 Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

3. The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai—400 037.
Office Copy.

5. Guard File.
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PROPERTY INDIA

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS Boudhik Sampada Bhavan, (E-mail): egoffice-mhi@nic.in
S. M. Road, Antop Hill,
Mumbai-400037. India. (website): www.ipindianic.in
No.CG/NGE/Promotion/Patent/2016-17/ \O © Date:12/08/2016

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Smt S. Niranjana, U, D.
Clerk, Patent Office, Chennai is promoted as Office Superintendent on regular basis under Non-Plan and
posted at same station in the Pay Band-2 of Rs. 9,300-34,800 + Grade Pay Rs. 4,200/- plus usual
allowance thereon as per rule for the Central Government Employees with effect from the date she
assumes the charge as Office Superintendent.

Smt S. Niranjana will be on probation for a period of two years with effect from the date she
assumes the charge as Office Superintendent.

Smt S. Niranjana can opt for pay fixation in terms of FR-22(1) (a) (i)-

WL
(Om Prakash mmf“’]

Controller General of Patents, Designs and Trademarks
To

01. Smt S. Niranjana, UDC, Patent Office, Chennai

02.  Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

03. The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai—00 037.

04, Office Copy.

0s. Guard File.



(Tel): ® 022-24132735

PROPERTY INDIA werty ad B (022-24123311
PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks _ . o

INDICATIONS Boudhik Sampada Bhavan, (E-mail): egoffice-mh@nic.in

S. M. Road, Antop Hill,
Mumbai-400037, India.

No.CG/NGE/Promotion/Patent/2016-17/ € €|

(website): www.ipindia.nic.in

Date: 12/08/2016

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri N.Venkatesa Saravanan,
U. D. Clerk, Patent Office, Chennai is promoted as Office Superintendent on regular basis under Non-
Plan and posted at same station in the Pay band-2 of Rs. 9,300-34,800 + Grade Pay Rs. 4,200/- plus usual
allowance thereon as per rule for the Central Government Employees with effect from the date he
assumes the charge as Office Superintendent.

Shri ‘N.Venkatesa Saravanan will be on probation for a period of two years with effect from the

date he assumes the charge as Office Superintendent.

Shri N.Venkatesa Saravanan can opt for pay fixation in terms of FR-22(1) (a) (i) .

-

M%M
(Om Prakdsh Gupta)
Controller General of Patents, Designs and Trademarks

To

01. Shri N.Venkatesa Saravanan , UDC, Patent Office, Chennai

02. Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

03.  The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks,
Mumbai—400 037.

04.  Office Copy.

0s. Guard File.
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FROPERTY INDIA 24123311
PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 02%-24123322
TRADE MARKS/ Office of The Controller General 02 | -24172288
GEOGRAPHICAL Patents, Designs & Trade Marks . J 9
INDICATIONS Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in

S. M. Road, Antop Hill, :
Mumbai-400037, India. (website): www,

ipindia.nic.in

No. CG/NGE/Promotion/Patent/2017 [ 1§ 2 Date:[2 1/04/2017

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri A. K

Ghosh, U. |

Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan

the Level-6 plus usual allowance thereon as per rule for the Central Government Employ
from the date he assumes the charge as Office Superintendent.

ces with effe

On promotion, Shri A. K. Ghosh is transferred to Patent Office, Mumbai with imrmediale effec
He shall join as Office Superintendent at the place of posting within joining time. His transfer is in publi

interest,

Shri A. K. Ghosh will be on probation for a period of two years with effect from the date h

assumes the charge as Office Superintendent.

Shri A. K. Ghosh can opt for pay fixation in terms of FR-22(1) (a) (i).

.
it
(Om Prak upm)yﬂ‘”w

Controller General of Patents, Designs and Trade Marks

To

1. Shri A. K. Gosh, UDC, Patent Office, Kolkata
2. Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

3 The Accounts Officer, Pay & Accounts Office, Patents, Desi gns &Trade Marks, |

Mumbai-400 037.
4, Office Copy.
B Guard File.
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(Tel): & 022-24132735
8 02224123311

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks . -
INDICATIONS Boudhik Sampada Bhavan, - (E-mail): cgoffice-mh@nic. in
S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia.nic.in
No. CG/NGE/Promotion/Patent/2017 [ (53 Date: 2.1/04/2017
OFFICE ORDER

On the recommendation of the Departmental Promotion Committes, Shri Ajay Kumar, U, D
Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan i
the Level-6 plus usual allowance thereon as per rule for the Central Government Employees with effec
from the date he assumes the charge as Office Superintendent,

On promotion, Shri Ajay Kumar is transferred to Patent Office, Mumbai with immediate effect

He shall join as Office Superintendent at the place of posting within joining time. His tranifer is in public
interest,

!
Shri Ajay Kumar will be on probation for a period of two years with effect from the date he
assumes the charge as Office Superintendent.

Shri Ajay Kumar can opt for pay fixation in terms of FR-22(1) (a) (i).

r'd
wll
(Om%ﬁ

Controller General of Patents, Designs and jradc Marks

To

L. Shri Ajay Kumar, UDC, Patent Office, Kolkata ‘
2. Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

3 The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks,
Mumbai—400 037,

4, Office Copy.

5. Guard File,




(Tel): ® 022-2413273

#BOFZRTY INDIA B 022-2412331
B PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-2412332
TRADE MARKS/ Office of The Controller General 022-2417228
' GEOGRAPHICAL Patents, Designs & Trade Marks '
- INDICATIONS Boudhik Sampada Bhavan, (E-mail): egoffice-mh@nic.
S. M. Road, Antop Hill, : ST
Mumbai-400037, India. (website): www.ipindia.ni
No. CG/NGE/Promotion/Patent/2017 { | {L{ Date:|2.\/04/20

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri A. Pal, U. D. (
Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan i
Level-6 plus usual allowance thereon as per rule for the Central Government Employees with effect
the date he assumes the charge as Office Superintendent. .

On promotion, Shri A. Pal is transferred to Patent Office, Mumbai with immediate effect. He
Join as Office Superintendent at the place of posting within joining time. His transfer is in public intel

Shri A. Pal will be on probation for a period of two years with effect from the date he assume
charge as Office Superintendent.

Shri A. Pal can opt for pay fixation in terms of FR-22(1) (a) (i).

u[l7
(Om Prakash Gupta)
Controller General of Patents, Designs and Trade Marl

To

1. Shri A. Pal, UDC, Patent Office, Kolkata

2. Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

3. The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks,
Mumbai—400 037.

4. Office Copy. _

5% Guard File. ‘
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GOVERNMENT OF INDIA
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

|
‘

(Tel): & 022-24132735
& 02224123311
22

24123322

(Fax): 02
022-24172288

(E-mail): egoffice-mh@nic.in
|

(website): www,ipindia.nic.in

No. CG/NGE/Promotion/Patent/2017 [ (S§~

OFFICE ORDER

Date: 2.1/04/20

On the recommendation of the Departmental Promotion Committee, Shri S. Majumdar, U. |
Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non- Pldn
the Level-6 plus usual allowance thereon as per rule for the Central Government Employees with effe
from the date he assumes the charge as Office Superintendent.

On promotion, Shri S. Majumdar is transferred to Patent Office, Mumbai with immediate effex
He shall join as Office Superintendent at the place of posting within joining time. His lransﬁ.r is in publ

interest.

Shri S. Majumdar will be on probation for a period of two years with effect from the date |
assumes the charge as Office Superintendent.

Shri S. Majumdar can opt for pay fixation in terms of FR-22(1) (a) (i).

To

Office Copy.
Guard File.

A e

(Om Prakash l%‘lfl)

'

Controller General of Patents, Designs and Trade Marks

Shri 8. Majumdar, UDC, Patent Office, Kolkata
Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.
The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks, Vlurnba; -37.
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FZATY INDIA
AR :
S TENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
- TRADE MARKS/ Office of The Controller General 022-24172288
CEOGRAPHICAL Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India. (website): ww#ipindia.nic.h
No. CG/NGE/Promotion/Patent/2017 |\, Dth: 21 /04/2(

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri R, Prasad, U. D. Cl¢
Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan in
Level-6 plus usual allowance thereon as per rule for the Central Government Employees with effect fr
the date he assumes the charge as Office Superintendent.

On promotion, Shri R. Prasad is transferred to Patent Office, Mumbai with immediate effect.
shall join as Office Superintendent at the place of posting within joining time. His transfer is in put
interest.

Shri R. Prasad will be on probation for a period of two years with effect from the date he assun
the charge as Office Superintendent. I

Shri R. Prasad can opt for pay fixation in terms of FR-22(1) (a) (i).

&
ult
(Om I%ftj
rade Marks

Controller General of Patents, Designs and

|
To ‘
1. ShriR. Prasad, UDC, Patent Office, Kolkata |
2. Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.
3 The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks, Mur'n bai-37.
4. Office Copy.
5 Guard File.
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TENTS DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322

FRADE MARKS/ Office of The Controller General 022-24172288
OGRAPHICAL Patents, Designs & Trade Marks |

ENDICATIONS Boudhik Sampada Bhavan, (E-mail): ¢goffice-mh@@nic.in

S. M. Road, Antop Hill, .y
Mumbai-400037, India. (website): www,ipindia.nic.in
No. CG/NGE/Promotion/Patent/2017 | 1YL Date: 21 /04/201

|
OFFICE ORDER |

On the recommendation of the Departmental Promotion Committee, Shri P. G, Sarkar U. [
Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan i
the Level-6 plus usual allowance thereon as per rule for the Central Government EmpIO)’lees with effe
from the date he assumes the charge as Office Superintendent. '

On promotion, Shri P. G. Sarkar is transferred to Patent Office, Chennai with immediate effec
He shall join as Office Superintendent at the place of posting within joining time. His transfer is in publi
interest. ‘

Shri P. G. Sarkar will be on probation for a period of two years with effect from the date h
assumes the charge as Office Superintendent.

Shri P. G. Sarkar can opt for pay fixation in terms of FR-22(1) (a) (i).

l :
f (Om Pra up u,’

Controller General of Patents, Designs and Trade Marks

|

.‘: To l

Shri P. G. Sarkar, UDC, Patent Office, Kolkata |
Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.
The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks, Mumbai-37.
Office Copy. ' ‘
Guard File, |
|
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(Tel): ® 022-24132735
PROPERTY INDIA Tty AU B 022-24123311

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks .
INDICATIONS . Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia.nic.i
No. CG/NGE/Promotion/Patent/2017 | ('] | Date: 21 104720
OFFICE ORDER
|
On the recommendation of the Departmental Promotion Committee, Shri Prasit Ghosh, U,

Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan
the Level-6 plus usual allowance thereon as per rule for the Central Government Employees with eff

from the date he assumes the charge as Office Superintendent.

On promotion, Shri Prasit Ghosh, U. D. Clerk is transferred to Patent Office,

Chennai w

immediate effect. He shall join as Office Superintendent at the place of posting within Jjoining time. F

transfer is in public interest.

Shri Prasit Ghosh will be on probation for a period of two years with effect from the date

assumes the charge as Office Superintendent.

Shri Prasit Ghosh can opt for pay fixation in terms of FR-22(1) (a) (i).

< [
|

|
(Om PreKash Gﬂﬁ“‘l”\

Controller General of Patents, Designs and Trade Marks

To

1. Shri Prasit Ghosh, UDC, Patent Office, Kolkata

2. Head of Oftice, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

3 The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks,
Mumbai—400 037.

4. Office Copy.

5, Guard File.




(Tel): ® 022-24132735

INTELLECTUAL B 02224123311

PROPERTY iNDIA

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 029-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS .-Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
S. M. Road, Antop Hill, _r
Mumbai-400037, India. (website): www.ipindia.nic.in
No. CG/NGE/Promation/Patent/2017 [ (<9 Date: 2.\ /04/2017

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri S. Haldar U. D. Clerk,
Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan in the
Level-6 plus usual allowance thereon as per rule for the Central Government Employees with effect from
the date he assumes the charge as Office Superintendent. |

On promotion, Shri S. Haldar, U. D. Clerk is transferred to Patent Office, Chennai :wilh immediate
effect. He shall join as Office Superintendent at the place of posting within joining time. His transfer is in
public interest.

Shri 8. Haldar will be on probation for a period of two years with effect from the date he assumes
the charge as Office Superintendent.

Shri S. Haldar can opt for pay fixation in terms of FR-22(1) (a) (i).

P

(Om Prak Gup?:;)‘(uh?

Controller General of Patents, Designs and Trade Marks

To

I Shri S, Haldar, UDC, Patent Office, Kolkata
2. Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai. |
3. The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai-400 037.
s Office Copy.
5. Guard File.
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INTELLECTUAL
PROPERTY INDIA

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322

TRADE MARKS/ Office of The Controller General 02%-24 172288

GEOGRAPHICAL Patents, Designs & Trade Marks ) o

INDICATIONS - Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
S. M. Road, Antop Hill, 0.
Mumbai-400037, India. (website): www.ipindia.nic.in

No. CGINGEIPromotion/Patent!ZOI?\ Lo Daie: 21/04/2017
OFFICE ORDER |

|

On the recommendation of the Departmental Promotion Committee, Smt. V. Geetha, U. D. Clerk,
Patent Office, Chennai is promoted and posted at same station as Office Superintendent on regular basis
under Non-Plan in the Level-6 plus usual allowance thereon as per rule for the Cen[r%l Government
Employees with effect from the date she assumes the charge as Office Superintendent.

Smt. V. Geetha will be on probation for a period of two years with effect horTn the date she
assumes the charge as Office Superintendent,

Smt. V. Geetha can opt for pay fixation in terms of FR-22(1) (a) (i).

Controller General of Patents, Designs and Trade Marks

|

To

I Smt. V. Geetha, UDC, Patent Office, Chennai. \

2. Head of Office, Patent Office, Chennai, New Delhi / Kolkata / Mumbai.

3. The Accounts OfTicer, Pay & Accounts Office, Patents, Designs &Trade Marks, ‘
Mumbai—-400 037.

4. Office Copy.

5 Guard File. \
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INTELLECTUAL
PROPERTY INDIA

(Tel): & 022-24132735
& 022-24123311

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 02%-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
S. M. Road, Antop Hill, |
Mumbai-400037, India. (website): www.ipindia,nic.in
No. CG/NGE/Promotion/Patent/2017 { | (2 Date: 2} /04/2017

OFFICE ORDER |
|

On the recommendation of the Departmental Promotion Committee, Shri Giridharilal, U. C
Clerk, Patent Office, New Delhi is promoted and posted at same station as Office Supermu.ndent 0
regular basis in the Level-6 plus usual allowance thereon as per rule for the Cemral Governmen
Employees with effect from the date he assumes the charge as Office Superintendent against plan pos
subject to continuation of these post.

Shri Giridharilal will be on probation for a period of two years with effect from the date h
assumes the charge as Office Superintendent.

Shri Giridharilal can opt for pay fixation in terms of FR-22(1) (a) (i). ‘

(Om PraKash Gupta '
Controller General of Patents, Designs and Trade Marks

To

I Shri Giridharilal UDC, Patent Office, New Delhi..

2, Head of Office, Patent Office, New Delhi / Chennai / Mumbai / Kolkata. ‘

3. The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks, Mumba[ 3
4. Office Copy.

S, Guard File.
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PROPERTY INDIA 2 02?-24]2331 |
PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 02%-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks . .

INDICATIONS .- Boudhik Sampada Bhavan, (E-mail): egoffice-mh@nic.i

S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia,nic.

No. CG/NGE/Promotion/Patent/2017 [ WGA Dare: 92.\/04/2

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri Ashok Kharat, L
Clerk, Patent Office, Mumbai is promoted and posted at same station as Office Superintendent on reg
basis under Non-Plan in the Level-6 plus usual allowance thercon as per rule for the Central Governi
Employees with effect from the date he assumes the charge as Office Superintendent. |

Shri Ashok Kharat will be on probation for a period of two years with effect from the dat
assumes the charge as Office Superintendent.

|
Shri Ashok Kharat can opt for pay fixation in terms of FR-22(1) (a) (i). |

~

(Om Prakash Gupta)

Controller General of Patents, Designs and Trade Mark
|

° |

To

1. Shri Ashok Kharat UDC, Patent Office, Ghenssi. Muwabey .

2. Head of Office, Patent Office, Mumbai / Chennai / New Delhi / Kolkata.

¥ The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks, Mumbai-37.
4. Office Copy.

5. Guard File.
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PROPERTY INDIA

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-2417228¢
GEOGRAPHICAL Patents, Designs & Trade Marks _
INDICATIONS Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.
S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia.nic
No. CG/NGE/Promotion/Patent/2017 | 5 4 & Date: 2.5/05/2(

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri B. Prakash, U
Clerk. Patent Office, New Delhi is promoted and posted at same station as Office Superintenden
regular basis under Plan in the Level-6 plus usual allowance thereon as per rule for the Cer
Government Employees with effect from the date he assumes the charge as Office Superintendent.

Shri B. Prakash will be on probation for a period of two years with effect from the dat
assumes the charge as Office Superintendent.

Shri B. Prakash can opt for pay fixation in terms of FR-22(1) (a) (i).

W d 1/
(Om Peekash Gupth)
Controller General of Patents, Designs and Trade Mai

To,

1. Shri B. Prakash, UDC, Patent Office, New Delhi.

2. Head of Office. Patent Office, Chennai / New Delhi / Mumbai / Kolkata.

3 The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks, Mumbai-3
4. Office Copy.

3 Guard File.
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No. CG/DPC/PIS 12017-18/ 134
OFFICE ORDER

Date: 25-10-2017

On the recommendation of Departmental Promotion Committee, Shri A. V. Nagdeo,
Lower Division Clerk, Patent Information System, Nagpur is promoted as Upper Division Clerk
on regular basis at level 4 in pay matrix with effect from the date he assumes the charge of Upper

Division Clerk.

Shri A. V. Nagdeo can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

/

/
(Om Prakash

P

L

Controller General of Patents, Desigits an

Copy to:-

el

d Trade Marks

1. Shri A. V. Nagdeo, Lower Division Clerk, Patent Information System, Nagpur

2. The Head of Office
Patent Information System, Nagpur.

3. Office Copy

4. Guard File.
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r— . Ministry of Commerce & Industry (Website):
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GEOGRAPIICAL Office of The Controller General of
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No. CG/DPC/PIS 2017-18/ 133 Date: 25-10-2017

OFFICE ORDER

On the recommendation of Departmental Promotion Committee, Shri V. A. Bhoyar,
Upper Division Clerk, Patent Information System, Nagpur is promoted to the post of Assistant
Superintendent on regular basis at level 5 in pay matrix with effect from the date he assumes the
charge of Assistant Superintendent.

Shri V. A. Bhoyar can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.

/ ({h
(Ommtm)

Controller General of Patents, Designs and Trade Marks
Copy to:-
1. Shri V. A. Bhoyar, U.D.C., Patent Information System, Nagpur.

2. The Head of Office
Patent Information System, Nagpur.

3. Office Copy

4. Guard File.
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No. CG/DPC/PIS /2017-18/1 3¢5 Date: 26-10-2017

OrricE ORDER

On the recommendation of Departmental Promotion Committee, Shri S. B. Patil, Multi
Tasking Staff, Patent Information System, Nagpur is promoted as Lower Division Clerk on
regular basis at level 2 in pay matrix with effect from the date he assumes the charge of Lower
Division Clerk.

Shri S. B. Patil will be on probation for a period of two years with effect from the date he
assumes the charge as Lower Division Clerk and he has to qualify Typewriting Test in English @ 30

W_P.M. within one year on Computer.

Shri S. B. Patil can opt for pay fixation in terms of FR-22(1) (a)(i) pay fixation Rule.
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(Om Reakash Gup
Controller General of Patents, Designs and Trade Marks

Copy to:-
|. ShriS.B. Patil, Multi Tasking Staff, Patent Information System, Nagpur.

2. The Head of Office
Patent Information System, Nagpur.

3. Office Copy

4. Guard File.
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Mumbai-400 037, India.

: No: CG/N GE/Promotion//Patent/20] e Date:o/,.12.201

OFFICE ORDER

Following officials promoted as Upper Division Clerk on regular basis against Plan posts
are hereby placed against Non-Plan post w.e.f. 01/12/2017.

1. Smt. C. Devi, Patent Office, Chennai

2. Smt. K. E.Shoba, Patent Office, Chennaj

3. Shri T. Rajendran, Patent Office, Chennai

4. Smt. Sonia Kalia, Patent Office, New Delhi

5. Smt. Savita Gusain, Patent Office, New Delhi

6. Shri Ashok Kumar, Patent Office, New Delhi

7. Smt. Manisha Sharma, Patent Office, New Delhi
8. Shri Baljeet Kumar, Patent Office, New Delhi

r

(OmP uplmll"'fi?

Controller General of Patents, Designs & Trade Marks

To:
1. All the above officials mentioned
2. The Head of Office, Patent Office, Kolkata / Chennaj / Delhi/ Mumbaj,

3. The Account Officer, Pay & Accounts Office, Patents, Designs & Trade Marks, Mumbai — 37,
4. Personal file,

5. Office Copy.
6. Guard File.
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SF=3TY INDIA Government of India ]
Ministry of Commerce & Industry (Email): -
Office of The Controller General cgoffice-mh@nic.in
Patents, Designs & Trade Marks
[PO Building, Boudhik Sampada Bhavan, (Website):
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No: CG/F/1/3(5)/2017/ \':;’5 Date: 22.12.2017

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent Authority
has approved promotion of Shri G. P. Roy, Deputy Controller of Patents & Designs, Patent Office,
Kolkata to the grade of Joint Controller of Patents and Designs on regular basis in level 13 of pay
matrix (Rs. 1,18,500-2,14,100). Consequent thereto, Shri G. D. Roy is promoted in situ as Joint
Controller of Patents and Designs at Patent Office, Kolkata with effect from the date he assumes
charge.

Shri G. P. Roy can exercise option of pay fixation in terms of DOPT’s Office Memorandum
No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

O peer A

Controller General of Patents,
Designs & Trade Marks

To

1. Shd G. P. Roy, Deputy Controller of Patents & Designs, Patent Office, Kolkata.

2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

3. Shr B. S. Nayak, Under Sccretary to the Govt. of India, Ministry of Commerce & Industry,
DIPP, Udyog Bhavan, New Delhi with reference to Ministry’s letter No. P-24017/87/2017-
IPR-I dated 21.12.2017 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file.
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INDIA Government of India
GN Ministry of Commerce & Industry - (Email);
Office of The Controller General cgoffice-mh@nic.in
Patents, Designs & Trade Marks
IPO Building, Boudhik Sampada Bhavan, (Website):
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India,
No: CG/F/1/3(5)/20177\8 4 Date: 22.12.2017

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent Authority
has approved promotion of Shri Arvind T. Patre, Deputy Controllet of Patents & Designs, Patent
Office, Mumbai to the grade of Joint Controller of Patents and Designs on regular basis in level 13
of pay matrix (Rs. 1,18,500-2,14,100). Consequent thereto, Shri Arvind T. Patre is promoted in situ
as Joint Controller of Patents and Designs at Patent Office, Mumbai with effect from the date he
assumes charge.

Sha Arvind T. Patre can exercise opton of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.
s
t;] : )
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Controller General of Patents,
Designs & Trade Marks

To
1. Shd Arvind T, Patre, Deputy Controller of Patents & Designs, Patent Office, Mumbai.
2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai,
3. ShrB.S, Nayak, Under Secretary to the Govt. of India, Ministry of Commerce & Industry,

DIPP, Udyog Bhavan, New Delhi with teference to Ministry’s letter No, P-24017/87/2017-
IPR-T dated 21.12.2017 — Foy information,

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai,

5. Personal file.
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INDIA Government of India .
Ministry of Commerce & Industry (Email):
Office of The Controller General cgoffice-mh@nic.in
Patents, Designs & Trade Marks
IPO Building, Boudhik Sampada Bhavan, (Website):
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No: CG/F/1/3(5)/2017/\S S Date: 22.12.2017
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent Authority
has approved promotion of Shri B. P. Singh, Deputy Controller of Patents & Designs, Patent
Office, Delhi to the grade of Joint Controller of Patents and Designs on regular basis in level 13 of
pay matrix (Rs. 1,18,500-2,14,100). Consequent thereto, Shri B. P. Singh is promoted in situ as Joint
Controller of Patents and Designs at Patent Office, Delhi with effect from the date he assumes
charge.

Shri B. P. Singh can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

(Om Prakash Gu I’{
Controller General of Patents,
Designs & Trade Marks

To

1. Shri B. P. Singh, Deputy Controller of Patents & Designs, Patent Office, Delhi.

2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

3. Shri B. §. Nayak, Under Secretary to the Govt. of India, Ministry of Commerce & Industry,
DIPP, Udyog Bhavan, New Delhi with reference to Ministry’s letter No. P-24017/87/2017-
IPR-I dated 21.12.2017 — For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file.

S e
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Government of India .
e Ministry of Commerce & Industry (Email): 1.
Office of The Controller General cgoffice-mh@nic.in
Patents, Designs & Trade Marks
IPO Building, Boudhik Sampada Bhavan, (Website):
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No: CG/F/1/3(5)/2017/\ S (, Date: 22.12.2017
E ORD

On recommendation of the Departmental Promotion Committee, the Competent Authority
has approved promotion of Shri Hardev Karar, Deputy Controller of Patents & Designs, Patent
Office, Delhi to the grade of Joint Controller of Patents and Designs on regular basis in level 13 of
pay matrix (Rs. 1,18,500-2,14,100). Consequent thereto, Shri Hardev Karar is promoted in situ as
Joint Controller of Patents and Designs at Patent Office, Delhi with effect from the date he assumes
charge.

Shri Hardev Karar can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997,

(Om Prakasl GMIY{ V

Controller General of Patents,
Designs & Trade Marks

To

1. Shri Hardev Karar, Deputy Controller of Patents & Designs, Patent Office, Delhi.

2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

3. Shd B. S. Nayak, Under Sccretary to the Govt. of India, Ministry of Commerce & Industry,
DIPP, Udyog Bhavan, New Delhi with reference to Ministry’s letter No. P-2401 7/87/2017-
IPR-I dated 21.12.2017 - For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai,

5. Personal file.
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No: CG/F/1/3(1)/2017/17) Date: 27.12.2017
OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of fourteen Assistant Controllers of Patents and Designs to
the grade of Deputy Controller of Patents and Designs on regular basis in level 12 of pay matrix
(Rs. 78,800-2,09,200). They can opt for pay fixation in terms of FR-22(1) (a) (). Consequent
thereto, the following Officers are promoted in situ as Deputy Controller of Patents and Designs
at their present working place with effect from the date they assume charge:

No. | Name of the Officer
01 | Shri K. S. Hariram

02 | Shri P. Srinivasa Rao
03 | Dr. Nilanjana Mukherjee
04 | Shri Anoop K. Joy

05 | Dr. Sharmistha Ghosh
06 | Shri Oggu Prasad Rao
07 | Shri Pankaj P. Borkar
08 | Shri Vinod Kumar

09 | Smt. ]. Meena

10 | Shri V. Saravanan

11 | Shri B. Ahilan

12 | Smt. Monika Yadav
13 | Dr. Kavita Taunk

14 | Shri Bhaskar Ghosh

(Hh—

(Om Prakash Gupta)

Controller General of Patents,
Designs & Trade Marks

To

All above mentioned Assistant Controllers of Patents and Designs.

Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

Shri B. S. Nayak, Under Secretary to the Govt. of India, Ministty of Commerce &
Industry, DIPP, Udyog Bhavan, New Delhi with reference to Ministry’s letter No. P-
24017/88/2017-IPR-I dated 27.12.2017 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
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Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.
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No: CG/F/1/3(2)/2018/15 Date: 03.01.2018

OFFICE ORDER

Consequent to creation of 73 posts of Assistant Controller of Patents and Designs vide
Ministry’s Order P. 24017/32/2017-IPR-1 dated 02.11.2017 and promotion of 14 Assistant
Controllers to the grade of Deputy Controllers following Officers presently working as Assistant

Controllers are transferred from Plan to Non Plan posts with effect from 01.01.2018:

Sl. No. Name of the Officer Posting place

01 Smt. Bimi G.B. Patent Office, Delhi

02 Shri Bharat N. S. Patent Office, Kolkata
03 Shri Ajay S. Thakur Patent Office, Mumbai
04 Shri Vijay T. Dove Patent Office, Mumbai *|
05 Smt. Anita Jatav Patent Office, Delhi

06 Dr. Rachna Nandwani Patent Office, Delhi

07 Shri Vijay Singh Patent Office, Delhi

08 Dr. Shankar Dayal Bhatnagar Patent Office, Delhi

09 Shri Ankur Agarwal Patent Office, Delhi

10 Smt. Reena Patent Office, Delhi

11 Shri Omvir Singh Kalkhanda Patent Office, Delhi

12 Shri Piyush Garg Patent Office, Delhi

13 Dr.'Ujjavala Haldankar Patent Office, Mumbai
14 Shri M. Ram Jawahar Patent Office, Chennai
15 Shri Amit Soni Patent Office, Delhi

16 Dr. Arindam Chatterjee Patent Office, Kolkata |
T4 Dr. Santosh Kr Samantaray Patent Office, Kolkata
18 Shri Varaprasad Kukatla Patent Office, Chennai
19 Shri Kishor R. Kadbe Patent Office, Mumbai
20 Smt. Karthika R Patent Office, Chennai
21 Dr. Suhas R, Kulkarni Patent Office, Mumbai
22 Shri Sarfaraz-Ur-Rehman Patent Office, Delhi

23 Shri Manoj Madhavan Patent Office, Chennai
24 Shri R. Rajini Patent Office, Chennai
25 | Smt. Sweta Rajkumar Patent Office, Delhi

26 Dr. Bhanumathi R. Patent Office, Chennai
27 Smt. Mahalakshmi B. Patent Office, Chennai
28 Dr. Rajendra Kumar Lohiya Patent Office, Delhi  ©




e wheddidied AN RAE Latenuwrrce, tieini

30 Dr. Prithipal Singh Patent Office, Delhi

3 Shri Shriman Asthana Patent Office, Delhi
32 Shri A, Raja Patent Office, Chennai
33 Dr. Rohit Rathore Patent Office, Kolkata
34 Shri Santosh K. Mchtry Patent Office, Mumbai
35 Dr. V. Parimalavarsini Patent Office, Chennai
36 Shri S. Udhaya Shanker Patent Office, Chennai
37 Shri Mangesh L. Mokashi Patent Office, Mumbai
38 Shri Neeraj Tayal Patent Office, Delhi
39 Smt. Rajni Bala Patent Office, Delhi
40 Smt. Subhra Banerice Patent Office, Chennai
41 Smt. Chetashri Parate Patent Office, Delhi
42 Smt. Kasthuri Mohan Patent Office, Chennai
43 Dr. Anand 1’al Singh Patent Office, Delhi
44 Dr. Sunil Kumar Gautam Patent Office, Delhi
45 Shri A. Ambigaapathy Patent Office, Chennai
46 | Smt. Resmi C. Senan Patent Office, Chennai
47 | Dr. Shvam Kumar Barik Patent Office, Kolkata
48 Smt. Monika Seth Patent Office, Delhi
49 Shri Susanta Das Patent Office, Delhi
50 | Shri M. R. Manivasakam Patent Office, Chennai
51 Shri V. G. 8. Ram Prasad Patent Office, Chennat
52 Smt. Rishu Bharats Vatent Office, Delhi
53 Ms. R. Hemalatha Patent Office, Chennai |
54 Smt. Arumbu B. Devasena Patent Office, Chennai
55 Mr. Sukhdeep Singh Patent Office, Delhi

56 Mr. C. Praveen Daniel Patent Office, Chennai
S Smt. Lakshmi K. Y. Venkata Patent Office, Chennai

DS Shri Ajay Singh Meena Patent Office, Delhi ]

Accordingly Non Plan posts in the grade of Assistant Controllers in different Patent
Offices are redistributed as under:

Chennai Delhi Kolkata Mumbai Total
Non Plan posts 27 33 Z 9 76

-
(Om Pra'lg': A’ﬂ/ﬂig

30 {{?\
Controller Generdl of Patcﬁt
Designs & Trade Marks

To

1. The Heads of Office, Patent Office, Chennai, Declhi, Kolkata and Mumbai.
2. The Pay & Accounts O fficer, PAO, PDTM, Mumbai.



(Tel): & 022-24123311
022-24132735

(Fax): & 022-24172288

INTELLECTUAL

022-24123322
‘3 PROPERTY INDIA Government of India ' (Email):  cgolfice-mh@nic.in
PATENTS/DESIGNS/ Office of The Controller General
TRADE MARKS/ Patents, Designs & Trade Marks (Website): www.ipindia.nic.in
GEQGRAPHICAL Boudhik Sampada Bhavan, |
IEDHCATIONS: Nr. Antop Hill Head Post Office,

S.M. Road, Antop Hill,
Mumbai-400 037, India.

No: CG/NGE/Promotion//Patent/2018 '2/{ Date: €.06.2018

OFFICE ORDER |

Shri Suman Chatterjee who was promoted as Office Superintendent under Plan on regular
basis vide this office Order No. CG/NGE/Promotion/Patent/2012-13/99, dated 10.11.2015 is hereby
placed against Non-plan post w. e. £ 01.06.2018 on regular basis in the pay scale of Level-6 for the

Central Government Employees.
; [ ‘
o 1S
(Om Prakash uupt:ﬁ'4 =

Controller General of Patents, Designs & Trade Marks

To: |

1. Shri Suman Chatterjee, Office Superintendent, Patent Ofﬁce;, Kolkata.

. The Head of Office, Patent Office, Kolkata / Chennai / Delhi/ Mumbai.

. The Account Officer, Pay & Accounts Office, Patents, Designs & Trade Marks, Mumbai — 37.

2

.

, Personal file.
. Office Copy.
. Guard File.

Sy b
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w32 (Tel)
s f | 02224132735

i R

i gt | (Fax): @ 022-24172288
INTELLECTUAL wants 9ad 022-24123322
PROPERTY INDIA Government of India (Email):  cgoffice-mh@nic.in
PATENTS/DESIGNS/ Office of The Controller General
TRADE MARKS/ Patents, Designs & Trade Marks ‘ (Website):  www.ipindia.nic.in
GEOGR",‘P]”?’\L Boudhik Sampada Bhavan,

INDRATIONS. Nr. Antop Hill Head Post Office,

S.M. Road, Antop Hill,
Mumbai-400 037, India. |
No: CG/NGE/Promotion//Patent/2018 [ 2.1 Date: §.06.2018

OFFICE ORDER i

Shri S. N. Chowdhury who was promoted as Office Supcrint011dent under Plan on regular
basis vide this office Order No. CG:’NGEfPromotioanalcan'].l 2-13/98, dated 10.11.2015 is hereby
placed against Non-plan post w. e. f. 01.06.201 8 on regular basis in the pay scale of Leval-6 for the

Central Government Employees.
) -
| W‘i&%rf’
' (Om Prakash [Guptdf

Controller General of Patents, Designs & Trade Marks

|

Tot
l
1. Shri S. N. Chowdhury, Office Superintendent, Patent Office, Kolkata.
. The Head of Office, Patent Office, Kolkata / Chennai / Delhi/ Mumbai.

~

3. The Account Officer, Pay & Accounts Office, Patents, Designs & Trade Marks, Mumbai — 37.
4. Personal file.
S. Office Copy.
6. Guard File.
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(Tel): B 022-24132735

ECTUAL
L?EEPLER'EY I;JnolA T Sy 8 (22-24123311
PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks _
INDICATIONS Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400037. India. (website): wwwi.ipindia.nic.in
No. CG/NGE/Promotion/Patent/2018 'I§i\ Date: § /06/2018

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri Dipankar Bala
U. D. Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis undei
Non-Plan in the Level-6 plus usual allowance thereon as per rule for the Central Governmen
Employees with effect from the date he assumes the charge as Office Superintendent.

On promotion, Shri Dipankar Bala, is transferred to Patent Office, Delhi with immediate
effect. He shall join as Office Superintendent at the place of posting within joining time. His transfes
is in public interest.

Shri Dipankar Bala, will be on probation for a period of two years with effect from the date
she assumes the charge as Office Superintendent.

Shri Dipankar Bala, can opt for pay fixation in terms of FR-22(1) (a) (i).

ffﬂﬂﬂd@’
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Controller General of Patents, Designs and Trade Marks

Jo

L Shri Dipankar Bala, UDC, Patent Office, Kolkata

2 Head of Office, Patent Office, Kolkata / Chennai / Mumbai / Delhi.

3. The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai — 400 037.

4. Office Copy.

85 Guard File.



(Tel): & 022-24132735
B 022-24123311

PROPERTY INDIA

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
' S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia.nic.in
No. CG/NGE/Promotion/Patent/2018 lq’l.. Date: §/06/2018

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri S. Haldar, U. D.
Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan
in the Level-6 plus usual allowance thereon as per rule for the Central Government Employees with
cffect from the date he assumes the charge as Office Superintendent.

On promotion, Shri S. Haldar is wansferred to Patent Office, Chennai with immediate effect.
He shall join as Office Superintendent at the place of posting within joining time. His transfer is in
public interest.

Shri S. Haldar will be on probation for a period of two years with effect from the date she
assumes the charge as Office Superintendent.

Shri S. Haldar can opt for pay fixation in terms of FR-22(1) (a) (i).

/
mﬁ%%

(Om Prakash Gupta)
Controller General of Patents, Designs and Trade Marks

To,

1. Shri S. Haldar, UDC, Patent Office, Kolkata

2 Head of Office, Patent Office, Kolkata / Chennai / Mumbai / Delhi.

2 The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,

Mumbai — 400 037.
. Office Copy.
3 Guard File.



. (Tel): & 022-24132735

PROPERTY INDIA & 022-24123311
PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS Boudhik Sampada Bhavan, (E-mail): egoffice-mh@nic.in

S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia.nic.in
No. CGFI\'GEr’l’romotioanalcmeO18’ §\ Date: §/06/2018

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri Prasit Ghosh, U. D.
Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan
in the Level-6 plus usual allowance thereon as per rule for the Central Government Employees with
effect from the date he assumes the charge as Office Superintendent.

On promotion, Shri Prasit Ghosh is transferred to Patent Office, Delhi with immediate effect.
He shall join as Office Superintendent at the place of posting within joining time. His transfer is in

public interest.

Shri Prasit Ghosh will be on probation for a period of two vears with effect from the date she
assumes the charge as Office Superintendent.

Shri Prasit Ghosh can opt for pay fixation in terms of FR-22(1) (a) (i).

n Jils,”
AGAE>
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Controller General of Patents, Designs and Trade Marks

Td;

L. Shri Prasit Ghosh, UDC, Patent Office, Kolkata

2. Head of Office, Patent Office, Kolkata / Mumbai/Chennai/Delhi.

3. The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai - 400 037.

4. Office Copy.

5 Guard File.



ey oA (Tel): & 022-24132735
PROPERTY INDIA B 022-24123311
PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks _ )

INDICATIONS Boudhik Sampada Bhavan, (E-mail): ¢goffice-mh@nic.in

S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia.nic.in
No. CG/NGE/Promotion/Patent/2018 ‘§b Date: § /06/2018

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri P. G. Sarkar, U. D.
Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan
in the Level-6 plus usual allowance thereon as per rule for the Central Government Employees with
cffect from the date he assumes the charge as Office Superintendent.

On promotion, Shri P. G.Sarkar is transferred to Patent Office, Chennai with immediate
effect. He shall join as Office Superintendent at the place of posting within joining time. His transfer

is in public interest.

Shri P. G. Sarkar will be on probation for a period of two years with effect from the date she
assumes the charge as Office Superintendent.

Shri P. G. Sarkar can opt for pay fixation in terms of FR-22(1) (a) (i).

O

ro)
(Om Pmkﬁh Gﬁd ¢l

Controller General of Patents, Designs 'md Trade Marks

To,

I P. G. Sarkar, UDC, Patent Office, Kolkata

2. Head of Office, Patent Office, Kolkata / Mumbai/Chennai/Delhi.

3 The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks,

Mumbai — 400 037.
Office Copy.
5. Guard File.
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INTELLECTUAL
PROPERTY INDIA

PATENTS/DESIGNS/ GOVERNMENT OF INDIA
TRADE MARKS/ Office of The Controller General
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS Boudhik Sampada Bhavan,

S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel): 8 022-24132735
& 022-24123311

(Fax): 022-24123322
022-24172288

(E-mail): egoffice-mh@ nic.in

(website): www.ipindia.nic.in

No. CG/NGE/Promotion/Patent/2018 | 1§

OFFICE ORDER

Date: ¥ /06/2018

On the recommendation of the Departmental Promotion Committee, Shri A. Pal, U. D. Clerk,
Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan in the
Level-6 plus usual allowance thercon as per rule for the Central Government Employees with effect

from the date he assumes the charge as Office Superintendent.

On promotion, Shri A. Pal is transferred to Patent Office, Delhi with immediate effect. He
shall join as Office Superintendent at the place of posting within joining time. His transfer is in

public interest.

Shri A. Pal will be on probation for a period of two years with effect from the date she

assumes the charge as Office Superintendent.

Shri A. Pal can opt for pay fixation in terms of FR-22(1) (a) (1).

[

(Om Prakash Gupta)
Controller General of Patents, Designs and Trade Marks

To,

1. Shri A. Pal, UDC, Patent Office, Kolkata

2. Head of Office, Patent Office, Kolkata / Mumbai/Chennai/Delhi.

3. The Accounts Officer, Pay & Accounts Office, Patents, Designs & Trade Marks,

Mumbai—400 037.
4. Office Copy.
S. Guard File.




ELLECTUAL
PROPERTY INDIA

PATENTS/DESIGNS/
TRADE MARKS/
GEOGRAPHICAL
INDICATIONS

TPy Iy

GOVERNMENT OF INDIA
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-2400037, India.

(Tel): ® 022-24132735
8 022-24123311

(Fax): 022-24123322
022-24172288

(E-mail): ceoffice-mhi@nic.in

(website): www.ipindia.nic.in

No. CG/NGE/Promotion/Patent’2018 [ 4§

OFFICE ORDER

Date: ‘E')XOG/EOIS

On the recommendation of the Departmental Promotion Committee, Shri R. Prasad, U. D.
Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan
in the Level-6 plus usual allowance thereon as per rule for the Central Government Employees with

effect from the date he assumes the charge as Office Superintendent.

On promotion, Shri R, Prasad is transferred to Patent Office, Chennai with immediate effect.
He shall join as Office Superintendent at the place of posting within joining time. His transfer is in

public interest.

Shri R. Prasad will be on probation for a period of two years with effect from the date she
assumes the charge as Office Superintendent.

Shri R. Prasad can opt for pay fixation in terms of FR-22(1) (a) (1).

To,

Ly B -

P =N

. Office Copy.
. Guard File.

wh

Controller General of Patents, Designs and Trade Marks

_Shri R. Prasad, UDC, Patent Office, Kolkata

_Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai—400 037.
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INTELLECTUAL
PROPERTY INDIA

(Tel): & 022-24132735
8 022-24123311

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24123322
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks
INDICATIONS Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India. (website): www.ipindia.nic.in
No. CG/NGE/Promotion/Patent/2018 ]L\ '} Date: R/06/2018

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri S. Majumdar, U. D.
Clerk, Patent Office, Kolkata is promoted as Office Superintendent on regular basis under Non-Plan
in the Level-6 plus usual allowance thereon as per rule for the Central Government Employees with
offect from the date he assumes the charge as Office Superintendent.

On promotion, Shri S. Majumdar is transferred to Patent Office, Delhi with immediate effect.
He shall join as Office Superintendent at the place of posting within joining time. His transfer is in
public interest.

Shri 8. Majumdar will be on probation for a period of two years with effect from the date she
assumes the charge as Office Superintendent.

Shri S. Majumdar can opt for pay fixation in terms of FR-22(1) (a) (i).

1 ¢

Controller General of Patents, Designs and Trade Marks

To,

. Shri S. Majumdar, UDC, Patent Office, Kolkata

Head of Office, Patent Office, New Delhi / Kolkata / Chennai / Mumbai.

_The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai—400 037.

. Office Copy.

. Guard File.
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INTELLECTUAL
PROPERTY INDIA

f’ PATENTS/DESIGNS/
TRADE MARKS/

GEOGRAPHICAL

INDICATIONS

GOVERNMENT OF INDIA
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel): & 022-24132735
& 022-24123311

(Fax): 022-24123322
022-24172288

(E-mail): cgoffice-mh@nic.in

(website): www.ipindia.nic.in

No. CG/NGE/Promotion/Patent/2018 [4 b

On the recommendation of the Departmental P
Clerk, Patent Office, Kolkata is promoted and posted at same station
regular basis under Plan in the Level-6 plus usua
Government Employees with effect from the date he assumes the charge

OFFICE ORDER

Date: {/06/2018

romotion Committee, Shri Ajay Kumar, U. D.

as Office Superintendent on

| allowance thereon as per rule for the Central

as Office Superintendent.

Shri Ajay Kumar will be on probation for a period of two years with effect from the date he
assumes the charge as Office Superintendent.

Shri Ajay Kumar can opt for pay fixation in terms of FR-22(1) (a) (i).

To,

LY I o I

. The Accounts Ofticer, Pay
Mumbai—400 037.

. Office Copy.

. Guard File.
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Controller General of Patents, Designs and Trade Marks

. Shri Ajay Kumar, UDC, Patent Office, Kolkata
Head of Office, Patent Office, Kolkata / New Delhi/ Chennai / Mumbai.

& Accounts Office, Patents, Designs &Trade Marks,




' (Tel): & 022-24132735
INTELLECTUAL B 022-24123311
PROPERTY INDIA

PATENTS/DESIGNS/ GOVERNMENT OF INDIA (Fax): 022-24'31-;22
TRADE MARKS/ Office of The Controller General 022-24172288
GEOGRAPHICAL Patents, Designs & Trade Marks . . 5ol -
INDICATIONS Boudhik Sampada Bhavan, (E-mail): cgoffice-mh@nic.in
S. M. Road, Antop Hill, .1
Mumbai-400037, India. (website): www.ipindia.nic.in
No. CG/NGE/Promotion/Patent/2018 , us Date: § /06/2018

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, Shri A. K. Gosh, U. D.
Clerk, Patent Office, Kolkata is promoted and posted at same station as Office Superintendent on
regular basis under Plan in the Level-6 plus usual allowance thereon as per rule for the Central
Government Employees with effect from the date he assumes the charge as Office Superintendent.

Shri A. K. Gosh will be on probation for a period of two years with effect from the date he
assumes the charge as Office Superintendent.

Shri A, K. Gosh can opt for pay fixation in terms of FR-22(1) (a) (i).

Controller General of Patents, Designs and Trade Marks

To,

1. Shri A. K. Gosh, UDC, Patent Office, Kolkata

2. Head of Office, Patent Office, Kolkata / New Delhi/ Chennai / Mumbai.

The Accounts Officer, Pay & Accounts Office, Patents, Designs &Trade Marks,
Mumbai—400 037.

. Office Copy.

. Guard File.
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{Tel):
B 022-24132735

Om

_ (Fax): '
INTELLECTUAL . vy 8 022241233
PR@PERP' IRDIA Government of India ‘ (Email):
PATENTS/DESIGNS/ Ministry of Commerce & Industry mai
égggmgéi Office of The Controller General cgofﬁcc-mh@mc in,
INDICATIONS Patents, Designs & Trade Marks .
IPO Building, Boudhik Sampada Bhavan, (Website): .
3. M. Road, Antop Hill, www ipindia.nic.in
Mumbai-400037, India.
No: CG/F/1/3(6)(A)2014/39 Date: 06,06.2014
OFFICE ORDER

On the recommendation of the Recruitment Boerd, the Competent Authority has
approved the appointment of Dr. K, 8. Kardam, Joint Controller of Patents & Designs, Patent
Office, New Delhi to the post of Senior Joint Controlier of Patents and Designs on regular basis
in the Pay Band-4 (Rs. 37,400 - 67,000) + Grade Pay of Rs. 8,900/- against the plan post subject
to continuation of the post with effect from the date he assumes charge. Consequent thereto,
Dr. K. 8, Kardam is posted as Senior Joint Controller of Patents and Designs at Patent Office,
New Delhi.

Dr. K. 5. Kardam can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt, (Pay.I) dated 12.12,1997. B

/ 2014
{Chaitanya'P asad)

Controller General of Patents,
Designs & Trade Marks

To

. Dr. K. 8. Kardam, Joint Controller of Patents & Designs, Patent Office, New Delhi

2, The Head of Office, Patent Office, Mumbai, K.olkata, New Delhi, Chennai :

Shri G. R. Raghavender, Director, Ministry of Commerce & Industry, DIPP, Udyog
Bhavan, New Delhi with reference to Ministry’s letter No. 2/9/2013-IPR-] dated
02.06.2014 - For information.

The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

Personal file.

—n
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(Tel):
B 022-24132735

(Fax):
PROPERTY INDRIA Government of India - ,
PATENTS/DESIGNS/ . Ministry of Commerce & Industry  (Bmail):
g%ggml_ﬁ]éii Office of The Controller General ogoffice-mh@nic.in
INDICATIONS Patents, Desipns & Trade Maxks )
IPO Building, Boudhik Sampada Bhavan, - (Webslte): .
$. M. Road, Antop Hilj, www.ipindia.nic.in
Mumbai-400037, India. ,
Noi: CG/F/1/3(5)/2014/\2. G T Date: 15.04.2014
OFFICE

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr, K. 8. Kardam, Joint Controller of Patents & Designs
(sd-hoc), Patent Office, New Delhi to the grade of Joint Controller of Patents and Designs on
regular basis in the Pay Band-4 (Rs, 37,400 — 67,000) -+ Grade Pay of Rs, 8,700/ with effect
from 3™ April, 2014, Consequent thereto, Dr. K. 8. Kardam is posted -as Joint Controller of
Patents and Designs at Patent Offics, New Delhi, '

Dr. K. 8. Kardam can exercise option of pay fixgtion in terms of DOPT's Offics
Memorandum No, 13/2/97-Bstt, (Pay.I) dated 12.12.1997, '

14 s 4
. (Chaitanya Prdsad)
: Controller General of Patents,
 Designs & Trade Marks

To

1. Dr, K. 8, Kardam, Joint Controller of Patents & Degigns (ads=hoc), Patent Office, New
Delhi coo

2, The Head of Offiee, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

3, Smt, Chandni Raina, Director, Ministry of Commerce & Industry, DIPP, Udyog Bhavan,
New Delhi with reforence to Ministry’s letter No. 2/23/2011-1PR-I dated 15.04.2014 —
For information. .

4, The Pay & Accounts Officer, PAO, PDTM, Mumbai,

3, Personal file,

LA oy X [N TR WICT]



(Tel): . ,
R 022-24132735

(Fax):
INTELLECTUAL , @ 02224123322
FROPERTY INDIA Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Bmail):
OPoGRANCIL Office of The Controller General cgoffice-mh@ante.in
INDICATIONS Patents, Designs & Trade Marks )
IPO Building, Boudhik Sampeda Bhavan, (Websiter
8, M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India,
No: CG/F/1/3(5)/2014/ wR ' Date; 15,04.2014
OFFICE ORDER

On recommendation of the Departmental Promotion Committes, the Competent
Authority has approved promotion of Shri D. X, Rahut, Joint Conttoller of Patents & Designe
(ad-hoc), Patent Office, Kolkata to the grade of Joint Controller of Patents and Designs on
reguler basis in the Pay Band-4 (Rs, 37,400 ~ 6§7,000) + Grade Pay of Rs. 8,700/ against the
Plan post with effect from 3™ April, 2014, Consequent therato, Shri D. K. Rahut is postad as-
Joint Controller of Patents and Designs at Patent Office, Kolkata.

Shti D, K. Rahut can’ exercise opiion of pay fixation in terms of DOPT's Office
Memorandum No, 13/2/97-Estt, (Pay.I) dated 12.12.1997. . -
z 1

L'y
/s 4/”14-
(Chaitanya Prasad)
Controller General of Patents,
Designg & Trade Marks

To

1. Shri D, X. Rahut, Joint Controller of Patents & Designs (ad-hoc), Patent Office, Kolkata
2. The Head of Office, Patent Office, Mumba, Kolkata, New Delhi, Chennal .
3. Emt. Chandni Raina, Director, Ministry of Commercs & Industry, DIPP, Udyog Bhavan,
New Delhi with reference to Ministry’s letter No. 2/23/2011-IPR.] dated 15.04.2014 —
For information,

The Pay & Accounts Officer, PAO, PDTM, Mumbai,

Personal file,

bl
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1 o . (Fen)
INTELLECTUAL : Werhr wad ' & 022424123322
PROPERTY INIDEIA . : - Government of India . .
PATENTS/DESIGNS/ Ministry of Commerce & Industry {Email): _
horriyetinyd Office of The Controller General cgoffice-mh@nic.in
INDICATIONS Patents, Desipns & Trade Marks ,
IPO Bujlding, Boudhik Sampada Bhevan, {Website): _ _
: 8. M. Road, Antop Hill, . www.ipindia.nicdn
: Mumbai-400037, Indie, :

No: CG/F/13(5Y2014/ 3 .. | _ Date: 15,04.2014

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Cbmpetent

+ Authority has approved promotion of Dr. Ruchi Tiwari, Joint Controller of Patents & Designs

(ad-hoc), Patent Office, Mumbai to the grade of Joint Controller of Patents and Designs on
regular basis in the Pay Band-4 (Rs, 37,400 — 67,000) + Grade Pay of Rs, 8,700/ with effect
from 3% April, 2014, Consequent thereto, Dr. Ruchi Tiwari is posted as Joint Controller of
Patents and Designs at Patent Office, Mumbai, - :

Dr. Ruchi Tiwar can exercise option of pay fixation In terms of DOPT's Office
Memorandum No, 13/2/97-Estt, (Pay.I} dated 12,12,1997, % ,
)

YN
b0
(Chaitariya Prasad)

Controller General of Patents,
Designs & Trade Marks

To

1. Dr, Ruchi Tiwari, Joint Controller of Patents & Designs (ad-hoc), Patent Office, Mumbai

2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai :

3. Smt. Chandni Raina, Director, Ministry of Commerce & Industry, DIPP, Udyog Bhaven,
New Delhi with reference to Ministry’s letter No. 2/23/2011-IPR-] dated 15.04.2014 ~
For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbali,

5, Personal file,
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AN (Tel):
B (22-24132735
022-24132393

INTELLECTUAL

PROPERTY INDIA e
PATENTS/DESIGNS/ )
TRADE MARKS/ YT T . eRT (Fax):
GEQGRAPHICAL HRT RSN /Govermments of India & 022-24123322
INDICATIONS PRI HE S U, SEe U @R fr 022-24172288
difees wwer wRa §-9 (Email):

f o / Office of The Controller General o
P Patents, Designs & Trade Marks cgoffice-mh@nic.in
ANR A/ Boudhik Sampada Bhavan, First Floor, U (website):
Hfere Hog S. M. Road, Antop Hil], www.ipindia.nic.in
Mumbai-400037, India. :
L] : A E []
No: CG/F/1/3(1)/2012/ -S4 Dated: 04.05.2012
OFFICE ORDER

' On recommendation of the Competent Authority Shri S. K. Roy, Assistant Controller of
Patents and Designs, Patent Office, New Delhi is promoted as Deputy Controller of Patents and
Designs on regular basis in Patent Office, New Delhi in the Pay Band-3 (Rs. 15,600 — 39,100} +
Grade Pay of Rs. 7,600 with effect from the date he assumes charge.

Shri 8. K. Roy can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. %@

405 2ns-
(Chaitanya Prdsad)
Controller General of Patents,
Designs & Trade Marks

Ta
Shri S. K. Roy, Assistant Controller of Patents and Designs, Patent Office, New Delhi.

The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennai
3. Smt. Chandni Raina, Director, Department of Industrial Policy & Promotion; Ministry of
_ Commerce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.
2/1/2012-IPR-I dated 03.05.2012 — For information. '
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
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@ Ea U (Tel):
. i" B 022-24132735
INTELLECTUAL 022-24132393
PROPERTY INDIA
PATENTSDESIGNS! weTw % (Fa): |
GEOGRAPHICAYL HRA WR&ER [Government of India = 022-24123322
ADICATIONS Fraierd A YaRa, sfeed U SR R 022-24172288
M wwer ARG £-9¢ (Email);
/ Office of The Controller General o
e [ Afianey Patents, Designs & Trade Marks Cg@ﬁic_e"ﬂﬂl@ﬂlc-m
R g/ Boudhik Sampada Bhavan, First Floor, FERMEE (website):
e dad 8. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India. _
G IESIED
No: CG/F/1/3(1)/2012/ 575~ Dated: 04.05.2012

OFFICE ORDER

On recommendation of the Competent Authority Shri R. Devan, Assistant Controller of
Patents and Designs, Patent Office, Chennai is promoted as Deputy Controller of Patents and
Designs on regular basis in the Pay Band—3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 7,600
against the Plan posts continued vide Ministry’s Order F. No. 6/6/2007-IPR-I dated (4.04.2012
with effect from the date he assumes charge. Consequent thereto, Shri R. Devan is transferred to
Patent Office, New Delhi with immediate effect. He shall report for duty at the new place of
posting as Deputy Controller of Patents and Designs. He may avail joining time, as per rules, if
s0 desires. His transfer is in public interest.

Shri R. Devan can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.
¢
4/ 57,

(Chaitanya Pragad)
Controller General of Patents,
Designs & Trade Marks

To
shri R. Devan, Assistant Controller of Patents and Designs, Patent Office, Chennai.

The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennai

Smt. Chandni Raina, Director, Department of Indusfrial Policy & Promotion, Ministry of
Comimerce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.
2/1/2012-1PR-1 dated 03.05.2012 — For information,

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file
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@ EE U (Tel):

'i, B 022-24132735

INTELLECTUAL . 022-24132393

PROPERTY INDIA Goh
GEOGRAPHICAL R PR /Government of India = (022-24123322
INDICATIONS FHRTAT Hef =% gag, Siieey v IR fa=s 022-24172288
e Wy wRa N v $-Ad (Brmail):

P / Office of The Controller General o
P Patents, Designs & Trade Marks cgofﬁ({e—nﬁ@mc.m
IR f2rg / Boudhik Sampada Bhavan, First Floor, GERIET (website):

Wi 9o S. M. Road, Antop Hill, www.iptndia.nic.in
Mumbai-400037, India. _
e e
No: CG/F/1/3(1)/2012/ & & Dated: 04.05.2012
OFFICE ORDER

On recommendation of the Competent Authority Shri G. P. Roy, Assistant Controller of
Patents and Designs, Patent Office, Kolkata is promoted as Deputy Controller of Patents and
Designs on regular basis in the Pay Band-3 (Rs. 15,600 - 39,100) + Grade Pay of Rs. 7,600
against the Plan posts continued vide Ministry’s Order F. No. 6/6/2007-IPR-I dated 04.04.2012
with effect from the date he assumes charge. Consequent thereto, Shri G. P. Roy is transferred to
Patent Office, Chennai with immediate effect. He shall report for duty at the new place of
posting as Deputy Controller of Patents and Designs. He may avail joining time, as per rules, if
so desires. His transfer is in public interest. :

Shri G. P. Roy can exercise option of pay fixation in terms of DOPT's Office

Memorandum No. 13/2/97-Estt, (Pay.]) dated 12.12.1997. :
Y e
(Chaitanya Prasad)
Coutroller General of Patents,
Designs & Trade Marks
To

L. Shri G. P. Roy, Assistant Controller of Patenis and Designs, Patent Office, Kolkata,

2. The Heads of Office, Patent Office, Mumbei, Kolkata, New Delhi and Chennai

3. Smt. Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of
Commerce & Indusiry, Udyog Bhavan, New Delhi with reference to Ministry letter No.
2/1/2012-1PR-I dated 03.05.2012 ~ For information. '

4. ‘The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file '
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O Es T (Tel):
.i , B 022-24132735
INTELLECTUAL P\l 02224132393
PROPERTY INDIA Y
PATENTS/DESIGNS/ e :
TRADE MARKS/ T S (Fax):
GEQGRAFHICAL HRE &N [Government of India & (22-24123322
INDICATIONS HIR TERIAS W, Sifieey W YR 022-24172288
At Ter IR $-Ael (Email):
S / Office of The Controlier General L
S Patents, Designs & Trade Marks cgoffice-mh@nic.in.
MR g/ Boudhik Sampada Bhavan, First Floor, JaIIEC (website):
I g -S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India. -
No: CG/F/1/3(1)2012/ S~ 7 | Dated: 04.05.2012
OFFICE ORDER

On recommendation of the Competent Authority Dr, Amitava Chakraborti, Assistant
Controller of Patents and Designs, Patent Office, Kolkata is promoted as Deputy Controller of
Patents and Designs on regular basis in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of
Rs. 7,600 against the Plan posts continued vide Ministry’s Order F. No. 6/6/2007-IPR-I dated
04.04.2012 with effect from the date he assumes charge. Consequent thereto, Dr. Amitava
Chakraborti is transferred to Patent Office, Mumbai with immediate effect. He shall report for
duty at the new place of posting as Deputy Controller of Patents and Designs. He may avail
joining time as per rules, if so desires. His transfer is in public interest.

Dr. Amitava Chakraborti can exercise option of pay fixation in terms of DOPT's Office

Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. ﬂé
A5 Tron
(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks
To
1. Dr. Amitava Chakraborti, Assistant Controller of Patents and Designs, Patent Office,
Kolkata.

2. The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chenna;

3. Smt, Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of
Commerce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.
2/1/2012-IPR-I dated 03.05.2012 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file
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INTELLECTUAL 022-24132363
PROPERTY INDIA _ ¥
PATENTS/DESIGNS/ e .
TRADE MARKS/ SRS (Fax): |
GEOGRAPHICAL HRA IR /Government of India = 022-24123322
INDICATIONS Frlet HEIEE G, Sifeed O SR R 022-24172288
diftae® FwE AR ' A $-UF (Bmail):
farft / Office of The Controlier General .
RSas Patents, Designs & Trade Marks cgoffice-mh@nic in
= e/ Boudhik Sampada Bhavan, First Floor, TRES {website):
iifere da - S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No: CG/F/1/3(1)/2012/ S & Dated: 04.05.2012
OFFICE ORDER

On recommendation of the Competent Authority Shri Hardev Karar, Assistant Controller
of Patents and Designs, National Institute of Intellectual Property Management, Nagpur is
promoted as Deputy Controller of Patents and Designs on regular basis in the Pay Band-3
(Rs. 15,600 - 39,100) + Grade Pay of Rs. 7,600 against the Plan posts continued vide Ministry’s
Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes charge.
Consequent thereto, Shri Hardev Karar is transferred to Patent Office, New Delhi with
mmmediate effect. He shall report for duty at the new place of posting as Deputy Controller of
Patents and Designs. He may avail joining time, as per rules, if so desires. His transfer is in
public interest,

Shri Hardev Karar can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

(Chaitany:ﬁ P/rzﬁﬂ'b'

Controller General of Patents,
Designs & Trade Marks
To
1. Shri Hardev Karar, Assistant Controller of Patents and Designs, National Institute of
Intellectual Property Management, Nagpur. _ oo
2. The Heads of Office, Patent Information System, Nagpur, Patent Office, Mumbai,
Kolkata, New Delhi and Chennaj :
3. Smt. Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of

Commerce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.

2/1/2012-IPR-I dated (3.05.2012 — For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file : _
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U (Tel):
8 022-24132735
022-24132393

INTELLECTUAL g

PROPERTY INDIA R
PATENTS/DESIGNS/ ey :
TRADE MARKS/ TG T (Fax):
GEOGRAPHICAL IR ¥RBR {Government of India & 022-24123322
Vool Friler HelEwe T, afieed O = fire 022-24172288

[t / Office of The Controller General %-9ef (Email): .
A8 Patents, Designs & Trade Marks cgoffice-mh@nic.in
- g »
IR g / Boudhik Sampada Bhavan, First Floor, (website):
WifRrE dav S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
A fe=i

No: CG/F/1/3(1)/2012/ S~

OFFICE ORDER

Dated: 04.05.2012

On recommendation of the Competent Authority Shri T. K. Banik, Assistant Controller
of Patents and Designs, Patent Office, Kolkata is promoted as Deputy Controller of Patents and
Designs on regular basis in Patent Office, Kolkata in the Pay Band-3 (Rs. 15,600 — 39,100y +

Grade Pay of Rs. 7,600 with effect from the date he assumes charge.

Shri T. K. Benik can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

4

4’/§7M1V

(Chaitanya Prasad)

Controller General of Patents,

To

balia g

Designs & Trade Marks

Shri T. K. Banik, Assistant Controller of Patents and Designs, Patent Office, Kolkata.
The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennaj )
Smt. Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of

Commerce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.

2/1/2012-IPR-I dated 03.05.2012 — For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai,
Personal file '
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' E B (02224132735
INTELLECTUAL g  022-24132393
PROPERTY INDIA o
PATENTS/DESIGNS/ .
TRADE MARKS/ [T S et (Fax):
GEOGRAPHICAL - HRT IREX /Government of India 2 022-24123322
TNDICATIONS Pl FEIsd Gae, AHeed §d SR feg 022-24172288
JHET qRA 2 ™.
J e / Office of The Controller General g9t (Email): o
P Patents, Designs & Trade Marks cgoffice-mh@nic.in
AR e/ Boudhik Sampada Bhavan, First Floor, JTLE (website):
diiferes Jaba S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
SRR i
No: CG/F/1/3(1)/2012/ € © Dated: 04.05.2012
OFFICE ORDER

On recommendation of the Competent Authority Shri Rakesh Kumar, Assistant
Controller of Patents and Designs, Patent Qffice, Mumbai is promoted as Deputy Controller of
Patents and Designs on regular basis in Patent Office, Mumbai in the Pay Band—3 (Rs. 15,600 —
39,100) + Grade Pay of Rs. 7,600 against the Plan posts continued vide Ministry’s Order F. No.
6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes charge.

Shri Rakesh Kumar can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.]) dated 12.12.1997.
A
4/ 300, .
(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks
To
1. Shri Rakesh Kumar, Assistant Controller of Patents and Designs, Patent Office, Mumbai,
2. The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennaj :
3. Smt. Chandni Raina, Director; Department of Industcial Policy & Promotion, Ministry of

Commerce & Industry, Udyog Bhavan, New Delhi with réference o Ministry letter No.-
2/1/2012-IPR-I dated 03.05.2012 — For information.

4. The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

5. Personal file
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PROPERTY INDIA R
PATENTS/DESIGNS/ ' m ]
TRADE MARKS/ T (Fax):
GEOGRAPHICAL WRT &R /Government of India & 022-24123322
INDICATIONS FrIfor RIS T, Sifiee O AR R 022-24172288
g Twer wNe . 3 1
R — Office of The Controller General - el (Email): o
(e Patents, Designs & Trade Marks cgoffice-mh@nic.in
=R e/ Boudhik Sampada Bhavan, First Floor, IISE (website):
Aiferw Toa S. M. Road, Antop Hill, www.ipindia,nic.in
Mumbai-400037, India.
No: CG/F/1/3(1)/2012/ & ) Dated: 04.05.2012
OFFICE ORDER

On recommendation of the Competent Authority Shri Arvind T. Patre, Assistant
Controller of Patents and Designs, Patent Office, Mumbai is promoted as Deputy Controlier of
Patents and Designs on regular basis in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of
Rs. 7,600 against the Plan posts continued vide Ministry’s Order F. No. 6/6/2007-IPR-I dated
04.04.2012 with effect from the date he assumes charge. Consequent thereto, Shri Arvind T.
Patre is transferred to Patent Office, Kolkata with immediate effect. He shall report for duty at
the new place of posting as Deputy Controller of Patents and Designs. He may avail joining timse,
as per rules, if so desires. His transfer is in public interest.

Shri Arvind T. Patre can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

4/ 5710! (=

(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks
To
1. Shri Arvind T. Patre, Assistant Controller of Patents and Designs, Patent Office,
Mumbai.
The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennai _
Smt. Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of
~ Commetce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.
2/1/2012-IPR-I dated 03.05.2012 — For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbeai,
5. Personal file
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TRADE MARKS/ T T (Fax): &
GEOGRAPHICAL HRA INER /Government of India & 022-24123322
V- e HEfA® [, Al i R Rrg 022-24172288
“ﬁ' T Office of The Controlier General % (Bmail):
[ f €0 ? ontrolier txénecra
R Patents, Designs & Trade Marks cgofiice-mh@nic.in
AR g/ Boudhik Sampada Bhavan, First Floor, I (website):
Wiifere Jave S. M. Road, Antop Hill, ' www.ipindia.nic.in
Mumbai-400037, India.
TE: ey
No: CG/F/I/B(I)/2012/ & 2 ' Dated: 04.05.2012
OFFICE ORDER"

On recommendation of the Competent Authority Shri B. P. Singh, Assistant Controller of
Patents and Desigus, Patent Office, New Delhi is promoted as Deputy Controller of Patents and
Designs on regular basis in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 7,600
against the Plan posts continued vide Ministry’s Order F. No. 6/6/2007-IPR-I dated 04.04.2012
with effect from the date he assumes charge. Consequent thereto, Shri B, P. Singh is transferred
to National Institute of Intellectual Property Management, Nagpur with immediate effect. He
shall report for duty at the new place of posting as Deputy Controller of Patents and Designs. He
may avail joining time as per rules, if so desires. His transfer is in public interest. His salary will
be drawn by DDO, Patent Information System, Nagpur.

Shti B. P. Singh can exercise option of pay fixation in termis of DOPT’s Office
Memorandum No. 13/2/97-Estt, (Pay.I) dated 12.12.1997. /

oty

. (Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks

To

1. Shri B. P. Singh, Assistant Controller of Patents and Designs, Patent Office, New Delhi.

2. The Heads of Office, Patent Information System, Nagpur, Patent Office, Mumbai,
Kolkata, New Delhi and Chennai.

3. Smt. Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of
Commerce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.
2/1/2012-1PR-1 dated 03.05.2012 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
Personal file
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= I (Tel):
E & 022-24132735
INTELLECTUAL 022-24132393
PROPERTY INDIA ’ :
PATENTS/DESIGNS/ &g . &
TRADE MARKS/ (Fax):
GEQGRAPHICAL HRA WRER /Government of India & 022-24123322
INDICATIONS P TR ® U, aiftme i 2R g 022-24172288
SIfSaw e MR . -9 (Email):
s / Office of The Controller General .
P Patents, Designs & Trade Marks cgoﬁic.e-mh@mc.m
=R s/ Boudhik Sampada Bhavan, First Floor, 4TS (website):
Wi Wda S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
[T ESIGE
No: CG/F/13(1)2012/ | - Dated: 01.06.2012
OFFICE ORDER

- On recommendation of the Competent Authority Shri R. Srinivas, Assistant Controller of
Patents and Designs, Patent Office, Chennai is promoted as Deputy Controller of Patents and
Designs on regular basis in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 7,600
against the Plan posts continued vide Ministry’s Order F. No. 6/6/2007-IPR-I dated 04.04.2012
with effect from the date he assumes charge. Consequent thereto, Shri R. Srinivas is transferred
to Patent Office, New Delhi with immediate effect. He shall join as Deputy Controller of Patents
and Designs at the new place of posting. He may avail joining time as per rules, if so desires. His
transfer is in public interest,

.~ Shri R. Srinivas can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No, 13/2/97-Estt. (Pay.I) dated 12.12.1997. //fZ'

)
/ J 201
(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks

To

Shri R. Srinivas, Assistant Controller of Patents and Designs, Patent Office, Chennai.

The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennai

Smt, Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of
Commerce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.
2/1/2012-IPR-I dated 03.05.2012 — For informatior.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file
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PROPERTY INDIA Government of India . .
%Eg;sgigmw Office of The Controller General (Email): o
GEOGRAPHICAL Patents, Designs & Trade Marks cgoffice-mh@nic.in
INDICATIONS Boudhik Sampada Bhavan, First Floor,
8. M. Road, Antop Hill, (Website):
Mumbai-400037, India. www.ipindia.nic.in
No: CG/F/1/3(1)/2012/ ],6 Dated:gl .10.2012

OFFICE ORDER

Patents and Designs on regular basis in the Pay Band—3 (Rs. 15,600 — 39,100) + Grade Pay of
Rs. 7,600 against the Plan posts continued vide Ministry’s Order F. No. 6/6/2007-IPR-I dated
04.04.2012 with effect from the date he assumes charge. Consequent thereto, Dr. D. K.
Chakrabarti is transferred to Patent Office, Chennai with immediate effect. He shall join as
Deputy Controller of Patents and Designs at the new place of posting, He may avail Joining time
as per rules, if so desires. His transfer is in public interest.

Dr. D. K. Chakrabarti can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

VA
¢ 201 v
(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks

Dr. D. K. Chakrabarti, Assistant Controller of Patents and Des; gns, Patent Office, Kolkata.
The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennai

Smt. Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of
Commerce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.
2/1/2012-IPR-I dated 03.05.2012 — For information. .

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file
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INTELLECTUAL = 022-24123322
PROPERTY INDIA Government of India
b oo Office of The Controller General (Email);
GEOGRAPHICAL Patents, Designs & Trade Marks cgoffice-mh@nic.in
INDICATIONS Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill, (Website):
Mumbai-400037, India. www.ipindia.nic.in
No: CG/F/1/3(1)/2014/ 3 5} Dated: 31.03.2014
OFFICE ORDER

On recommendation of the Competent Authority Dr. S. K. Mitra, Assistant Controller of
Patents and Designs, Patent Office, Kolkata is promoted as Deputy Controller of Patents and
Designs on regular basis in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 7,600
against the Plan posts with effect from the date he assumes charge. Consequent thereto,
Dr. S. K. Mitra is transferred to Patent Office, New Delhi with immediate effect. He shall join as
Deputy Controller of Patents and Designs at the new place of posting. He may avail joining time
as per rules, if so desires. His transfer is in public interest.

Dr. S. K. Mitra can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. ﬂé
A

/’1,0\ ':’
(Chaitanya Prasad)
Controlier General of Patents,
Designs & Trade Marks

To

Dr. 8. K. Miira, Assistant Controller of Patents and Designs, Patent Office, Kolkata.

The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennai

Smt. Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of
Commerce & Industry, Udyog Bhavan, New Delhi with refsrence to Ministry letter No.
2/10/2013-IPR-1 dated 20.03.2014 — For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file
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(Tel):
022-24132735

=
L4 (Fax):
INTELLECTUAL = 02224123322
PR&?;‘;;’GL';D'A Government of India
PATE ! i
P EMARKS! Office of The Controller General (Email): o
GEOGRAPHICAL Patents, Designs & Trade Marks cgoi'iwe—mh[a}mc.m
INDICATIONS Boudhik Sampada Bhavan, First Floor,
g. M. Road, Antop Hill, (Website):
Mumbai-400037, India. WW\V.ipiﬂdiﬂ.ﬂiC.i“
No: CG!F!USU)/ZOM/? 5% Dated: 31.03.2014
OFFICE ORDER

On recommendation of the Competent Authority Shri Shah Alam, Assistant Controller of
Patents and Designs, patent Office, New Delhi is promoted as Deputy Controller of Patents and
Designs on regular basis in the Pay Band-3 (Rs. 15,600 - 39,100) + Grade Pay of Rs. 7,600
against the Plan posts with effect from the date he assumes charge. Consequent thereto,
Shri Shab Alam is transferred to Patent Office, Chennai with immediate effect. e shall join as
Deputy Controller of Patents and Designs at the new place of posting. He may avai] joining time
as per rules, if so desires. His transfer is in public interest.

Shri Shah Alam can exercise option of Dpay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.1) dated 12.12.1997. -

% ‘/ 3 Zj,o 14
(Chaitanya Pr sad)

Controller General of Patents,
Designs & Trade Marks

To

Shri Shah Alam, Assistant Controller of Patenis and Designs, Patent Office, New Delhi.
The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennal

gmt. Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of
Commerce & Industry, Udyog Bhavan, New Delhi with reference t0 Ministry letter No.
2/10/2013-1PR-1 dated 20.03.2014 - For information.

4 The Pay & Accounts Officer, PAG, PDTM, Mumbzi.

5. Personal file

bl



{(Tel):
B (022-24132735

> (Fax): _
INTELLECTUAL = 022-24123322
PROPERTY INDIA Government of India ’
gﬁgrggdsgis;ms; Office of The Controller General (Email): -
GEOGRAPHICAL Patents, Designs & Trade Marks cpoflfice-mhi@nic,in
INDICATIONS Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill, (Website):
Mumbai-400037, India. www.ipindia.nic.in
No: CG/F/1/3(1)/2014/ 853 Dated: 31.03.2014
OFFICE ORDER

On recommendation of the Competent Authority Shri N. R. Meena, Assistant Controller
of Patents and Designs, Patent Office, New Delhi is promoted as Deputy Controller of Patents
and Designs on regular basis in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 7,600
against the Plan posts with effect from the date he assumes charge. Consequent thereto,
Shei N. R. Meena is transferred to Patent Office, Chennai with immediate effect. He shall join as
Deputy Controller of Patents and Designs at the new place of posting. He may avail joining time
as per rules, if so desires. His transfer is in public interest. '

Shri N. R. Meena can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. /(
v 3\? '}zlq,m‘g
(Chaitanya Prasad})
Controller General of Patents,
Designs & Trade Marks
To

Shri N. R. Meena, Assistant Controller of Patents and Designs, Patent Office, New Delhi.

2 The Heads of Office, Patent Office, Mumbai, Kolkata, New Delhi and Chennai

3. Smt. Chandni Raina, Director, Department of Industrial Policy & Promotion, Ministry of
Commerce & Industry, Udyog Bhavan, New Delhi with reference to Ministry letter No.
2/10/2013-IPR-I dated 20.03.2014 — For information.

4. The Pay & Accounts Officer, PAQ, PDTM, Mumbal.

5. Personal file

—
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@Eg ST (Tel):
g B 02224132735
INTELLECTUAL ' .
PROPERTY iNDIA SHERT (Fax): &
PATENTS/DESIGNS/ & 022-24123322
ggg‘gsﬁ‘;?gjé HRA PR /Government of India ‘
INDICATIONS BIeT HEI I U, ey & e Ry - (Email):
AFIET HRT Office of The Controller General cgotfice-mh@nic.in
veRa [aifrpey / Patents, Designs & Trade Marks .
MR g/ Boudhik Sampada Bhavan, First Floor, GEIEL (website):
N Next to Antop Hill Post Office, www.ipindia.nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India.
No: CG/F//3(1)/2014/ 07 Date: 01.10.2014

QFFICE QRDER

On recommendation of the Departmental Promotion Committee, the Competent Authority has
approved promotion of Shri T. V. Madhusudan, Deputy Controller of Patents & Designs (ad-hoc),
Patent Office, Kolkata to the grade of Deputy Controller of Patents and Designs on regular basis in
the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 7,600/- with immediate effect against plan
post subject to continuation of these posts.

Shri T. V. Madhusudan can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12,12.1997.

To

1/\o/q,01‘1

1
(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks

1. Shri T. V. Madhusudan, Deputy Controller of Patents & Designs (ad-hoc), Patent Office,

Koikata

2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

3. Shri G. R. Raghavender, Director, Ministry of Commerce & Industry, DIPP, Udyog
Bhavan, New Delhi with reference to Ministry’s letter No. 2/10/2013-IPR.I dated
01.10.2014 - For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5. Personal file.
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TR (Tel):
i
g B 02224132735
INTELLECTUAL
PROPERTY INDIA e (Fax):
PATENTS/DESIGNS/ = 022-24123322
ggggﬁ:’}’;;?gji RS ¥R /Government of India
INDICATIONS PrleT TR v, ey WamR rg 99 (Email):
_ XFPE] IR Office of The Controller General cgoffice-mh@nic.in
T [ afper / Patents, Designs & Trade Marks
=R frg / Boudhik Sampada Bhavan, First Floor, AT (website):
i v Next to Antop Hill Post Office, www.ipindia.nic.in
S. M. Road, Antop Hill,
o Mumbai-400037, India.
No: CG/F/1/3(1)2014/ 0 & ' Date: 01.10.2014
OFFICE QRDER

On recommendation of the Departmental Promotion Committee, the Competent Authority has

approved promotion of Shii N. K. Mchan

ty, Deputy Controller of Patents & Designs (ad-hoc), Patent

Office, New Delhi to the grade of Deputy Controller of Patents and Designs on regular basis in the
Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs, 7,600/ with immediate effect against plan post
subject to continuation of these posts.

* Shri N. K. Mohanty can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997,

To

t. Shri N. K, Mohanty, De
New Delhj
2. The Head of Office, Paten

4
%%%oré

(Chaitanya Prasad)

Controller General of Patents,

Designs & Trade Marks

puty Controller of Patents & Designs (ad-hoc), Patent Office,

t Office, Mumbai, Koikata, New Delhi, Chennaj

3. Shri G. R, Raghavender, Director, Ministry of Commerce & Industry, DIPP, Udyog
Bhavan, New Delhi with reference to Ministry’s letter No. 2/10/2013-IPR. dated
01.10.2014 — For information,

4. The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

5. Personal file.
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OBk, TR (Tel):
ey
g 8 022-24132735
INTELLECTUAL .
PROPERTY INDIA %R (Fax):
PATENTS/DESIGNS/ & 02224123322
g}%égm?{?gii NS &R /Government of India
INDICATIONS PRI HEIFRIAD T, oifted 0f s forg. S-90T (Bmail):
\IHe] MRG Office of The Controller General cgoffice-mh@nic.in
e [ afrre / Patents, Designs & Trade Marks _
MR g/ Boudhik Sampada Bhavan, First Floor, ITHET (website):
i e Next to Antop Hill Post Office, www.ipindia.nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India.
No: CG/F/1/3(1)/2014/ 09 Date: 01.10.2014

QFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent Authority has
approved promotion of Dr. B. K. Singh, Deputy Contreller of Patents & Designs {ad-hoc), Patent
Office, Mumbai to the grade of Deputy Controller of Patents and Designs on regular basis in the Pay
Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 7,600/- with immediate effect against plan post
subject to continuation of these posts,

Dr. B. K. Singh can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

To

f/‘%bu\"r

(Chaitanya Prasad)
Controlier General of Patents,
Designs & Trade Marks

1. Dr. B. K. Singh, Deputy Controller of Patents & Designs (ad-hoc), Patent Office,

Mumbai

2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Shr G. R. Raghavender, Director, Minisiry of Commerce & Industry, DIPP, Udyog

Bhavan, New Delhi with reference to Ministry’s letter No. 2/10/2013-IPR-I dated
01.10.2014 ~ For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file.



(Tel): |
SYER, & 022-241327135
'Ei' y (Fax):
INTELLECTUAL et wad a8 022-24123322
PROPERTY INDIA Government of India )
ﬁé‘,{.ﬁﬁﬁ”&iﬂ“"’s’ Office of The Controller General (Email): o
GEOGRAPHICAL Patents, Designs & Trade Marks cgoffice-mh@nic.in
INDICATIONS Boudhik Sampada Bhavan, First Floor, .
S. M. Road, Antop Hill, {(Website): L
Mumbai-400037, India. www.ipindia.nic.in

No: CG/F/1/3(1)/2014 /51 Dated:09.12.2014

OFFICE ORDER

On recommendation of the Departmental Promotion Commiitee, the Competent
Authority has approved promotion of Dr. S. §. Singh, Assistant Controller of Patents &
Designs, Patent Office, New Delhi to the grade of Deputy Controlier of Patents and Designs
on regular basis in the Pay Band-3 (Rs. 15,600 ~ 39,100) + Grade Pay of Rs. 7,600/- with
effect from the date he assumes charge against the Plan posts subject to continuation of these
posts, Consequent thereto, Dr, §. 8. Singh is transferred to Patent Office, Mumbai with
immediate effect. He shall join as Deputy Controlier of Patents and Designs at the new place
of posting. He may avail joining time as per rules, if so desires. His transfer is in public
interest,

Dr. S. S. Singh can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt, {(Pay.I) dated 12.12.1997. -

e
/’ "’/zo 4
(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks

To

Dr. S. 8. Singh, Assistant Controller of Patents & Designs, Patent Office, New Deihi.
The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Shri G. R. Raghavender, Director, Ministry of Commerce & Industry, DIPP, Udyog
Bhavan, New Delhi with reference to Ministry’s letter Nos. 2/10/2013-IPR-I dated
01.10.2014 and 2/10/2013-IPR-I dated 09.10.20 14 — For information,

The Pay & Accounts Officer, PAQ, PDTM, Mumbsi,

Personal file,
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PROPERTY INDIA el e (Fax):

PATENTS/DESIGNS/ LT & 022-24123322

TRADE MARKS/ .

N ORAPHICAL I WR |Government of I‘ndxa | '

INDICATIONS Rty Tk T, e od SR e $-U (Email):

iftae T ARG Office of The Controller General cgoffice-mh@nic.in

& | ST ! Patents, Designs & Trade Marks ‘

— T Boudhik Sampada Bhavan, First Floor, AERAET (website):

e w2 Next to Antop Hill Post Office, www.ipindia.nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India.
No: CG/F!IB(I)/ZOIS/ZBO Date: 21.12.2015
OFFICE ORDER

O E Dby A 2

On the recommendation of the Departmental Promotion Committee, the Competent
Authority bas approved promotion of twenty-seven Assistant Controllers of Patents and
Designs to the grade of Deputy Controller of Patents and Designs in the Pay Band-3
(Rs. 15,600 - 39,100) + Grade Pay of Rs. 7.600/- on regular basis against plan post subject t0
continuation of these posis with effect from the date of assumption of charge of the post. They
can opt for pay fization in terms of FR-22(1) (a) (1)

On promotion the following twenty-seven Assistant Controliers of Patents and
Designs are posted at their present working place:

No. | Name of the Officer Posting place
01 | Dr. Rajesh Dixit Delhi

02 | Shri Ashok Kumar Delhi

03 | Dr.S.P. Subramanian Chennal

04 | ShriN. Ramchander Mumbai

05 | Shri Naveen Mathur Delhi

06 | Shri C. N Shashidhata Chennal

07 | Shri Nirmalya Sinha Kolkata

08 | Shri Sanjay Bhattacharya Kolkata
09 | Dr. Sukanya Chattopadhyay Kolkata
10 | Shri Kamal Sin h Goondhi Delhi

11 | Shri Pramathesh Sen Kolkata
12 | Dr. Amarendra Samal Mumbai
13 | Shri Subendu Kundu Kolkata
14 | Shri Parijat Saurabh ‘Kolkata
15 | Shri Sargj Kumar Delhi

& | Shri Santanu Dey Kolkata
17 | ShriS. Thangapandian Chennai
18 | Ms. Namrata V. Shinde Mumbal
16 | Shri Sudip Jyoti Sahu Kolkata

20 | Smt Rekha V. Delhi

a 02224132735



21 | Shri Vikash Sharma Mumbai
22 | Shri Madhurjya Thakur Kolkata
23 | Shri Soumen Ghosh Kolkata
24 | Shri Sameer Kumar Swarup | Delhi

25 | Dr. Jitendra Kumar Pradhan | Kolkata
26 | Shri Sujoy Sarkar Kolkata
27 | Shri M. Ajith Chennai

’
\,‘.\ o
>
#1
{Om asl Gt*fp‘)!a;‘
Controller General of Patents,
Designs & Trade Marks

To,
All above mentioned Assistant Controllers of Patents and Designs.

Copy to:

1. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

2. Shri Sushil K. Satpute, Director, Ministry of Commeree & Industry, DIPP, Udyog
Bhavan, New Delhi with reference to Ministry's letter No. 2/10/2015-IPR-I dated
08.12.2015 — For information.

The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

4. Personal file of all above mentioned Assistant Controllers of Patents and Designs,

b



YW (Telb):
& 022-24132735

ey (Fax):
= 022-24123322

PGTELLECTUAL
PROPERTY INDIA

. PATENTS/DESIGNS/

TRADE MARKS/ .

CEOGRAPHICAL R '\T\'W [Government of I_ncha '

INDICATIONS S FERE® T, AN Ud AR g W (Bmail):

Aifeem wIel ARG " Office of The Controller General cgoffice-mh@nic.in

v [ 3t / Patents, Designs & Trade Marks

=R Bre/ Boudhik Sampada Bhavan, First Floor, TGAIET (website):

oo i Next to Antop Hill Post Office, ' www.ipindia.nic.in
9. M. Road, Antop Hill,
Mumbai-400037, India.
No CG/E/1/3(1)/2016/2 14 Date: 30.12.2016
QFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of four Assistant Controllers of Patents and Designs to the
grade of Deputy Controller of Patents and Designs on regulat basis against plan posts subject t0
continuation of these posts. The promotion of Shd Pinkesh Jain will be with effect from
01.01.2017 and in respect of the remaining three Assistant Controllers will be with effect from

the date of assumption of charge of the post.

They can opt for pay fixation in terms of FR-22(1) (&) (. On promotion the following
fout Assistant Controllers of Patents and Designs ate posted at their present working place:

No, | Name of the Officet Posting place
01 | Shri P. Balamurugan Chennai .
02 | Dt Dinesh P. Patd Mumbai

03 | Shri C. Naveen Andrew Chennal

04 | Shri Pinkesh Jain Mumbai

(Ohil?fﬁ as) '@ﬂ;g&l

Controllet General of Patents,
Designs & Trade Marks

To,
All above mentioned Assistant Controllers of Patents and Designs.

Copy to:

1. Heads of Office, Datent Office, Chennai, Delhi, [Colkata and Mumbat.

5. 'Shyi Sushil K. Satpute, Director, Ministry of Commerce & Industry, DIPP, Udyog
Bhavan, New Delhi with reference to Ministry’s letter No. 2/10/2015-IPR-I dated
2(0,12.2016 — For information. '

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

4. Tersonal file of all above mentioned Assistant Controllers of Patents and Designs.

&



(Tel):
& 022-24132735

OER
.iv (Fax): :
PROFERTY INDIA Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): o
TRADEMARKS/ ' - Office of The Controller General cgoffice-mh@nic.in
GEOQOGRAPHICAL
INDICATIONS Patents, Designs & Trade Marks ,
‘ IPO Building, Boudhik Sampada Bhavan, (Website): e
S. M. Road, Antop Hil, www.ipindia.nic.in
Mumbai-400037, India.
No.CG/F/1/3(2)/2012/11 & , Date: 22.12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr, Archana Gupta, Examiner of Patents and Designs,
Patent Office, New Delhi to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 {Rs. 15,600 — 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry’s Order F. No. 6/6/2007-1PR-I dated (04.04.2012 with effect from the date she assumes
charge. Consequent thereto, Dr. Archana’ Gupta is transferred to Patent Office, Kolkata with
immediate effect. She shall join as Assistant Controller of Patents and Designs at the new place
of posting. She may avail joining time as per rules, if so desires. Her transfer is in public interest.

. Dr. Archana Gupta can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.]) dated 12.12.1997.
ﬂf |

”/m»
(Chaitanya Prasad)
Controller General of Patents,
-+~ Designs & Trade Marks

To :

Dr. Archana Gupta, Examiner of Patents and Designs, Patent Office, Wew Delhi-

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-1PR-I dated 10.12.2012 - For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file

Office Order file.

badi o
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(Tei):
8 022-24132735
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(Fax):
PROPERTY INDIA ' Government of India )
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): o
TRADEMARKS/ Office of The Controller General cgoffice-mh@nic.in
GEOGRAPHICAL N
INDICATIONS Patents, Designs & Trade Marks .
IPO Building, Boudhik Sampada Bhavan, (Website): .
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No.CG/F/1/3(2)/2012/119 Date:22.12.2012
OFFICE ORDER

On recommendstion of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri D. Thiyagaraja Guptha, Examiner of Patents and
Designs, Patent Office, Chennai to the grade of Assistant Controller of Patents and Designs in
the Pay Band - 3 (Rs. 15,600 ~ 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued
vide Ministry's Order F. No. 6/6/2007-IPR-I1 dated 04.04.2012 with effect from the date he
assumes charge. Consequent thereto, Shri D. Tluyaga.raja Guptha is transferred to Patent Office,
New Delhi with immediate effect. He shall j jom as Assistant Controller of Patents and Designs at
the new place of posting. He may avail joining time as per rules, if so desires. His transfer is in
public interest.

Shri D. Thiyagaraja Guptha can exercise option of pay fixation in terms of DOPT’s
Office Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. %

Controller General of Patents,
= Designs & Trade Marks

To

Shri D. Thiyagaraja Guptha, Examiner of Patents and Designs, Patent Office, Chennai
The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

. Smt, Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-1PR-1 dated 10.12.2012 — For information.

The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

Personal file

Office Order file.

w8
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{Fax):
PROPERTY INDIA Government of India .

PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): o
CRADEMARKS Office of The Controller General cgoffice-mh@nic.in
GEOGRAPHICAL v
INDICATIONS Patents, Designs & Trade Marks ]

[PO Building, Boudhik Sampada Bhavan, (Website):

S. M. Road, Antop Hill, www.ipindia.nic.in
_ Mumbai-400037, India.
No.CG/F/1/3(2)/2012/12 : Date:22.12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. Suneeta N. Betgeri, Examiner of Patents and Designs,
Patent Office, Mumbai to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 — 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date she assumes
charge. Consequent thereto, Dr. Suneeta N. Betgeri is transferred to Patent Office, Chennai with
immediate effect. She shall join as Assistant Controller of Patents and Designs at the new place
of posting. She may avail joining time as per rules, if so desires. Her transfer is in public interest.

Dr. Suneeta N, Betgeri can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No., 13/2/97-Estt. (Pay.I) dated 12.12.1997. '

ZZ-/ \ ;{zgh_
(Chaitanya Prasad
Controller Generat of Patents,

" Designs & Trade Marks

To

Dr. Suneeta N. Betgeri, Examiner of Patents and Designs, Patent Office, Mumbai

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chéhnai '
Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 - For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file

Office Order file.
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F (Fax):
INTELLECTUAL . @ 022-24123322
PROPERTY INDIA Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): -
TRADEMARKS/ Office of The Controller General cgoffice-mh@nic.in
GEOGRAPHICAL .
INDICATIONS Patents, Designs & Trade Marks )
‘IPO Building, Boudhik Sampada Bhavan, - (Website): .
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India. :
No.CG/F/1/3(2)/2012/12 | Date:22,12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. D. Usha Rao, Examiner of Patents and Designs, Patent
Office, New Delhi to the grade of Assistant Controller of Patents and Designs in the Pay Band -3
(Rs. 15,600 ~ 39,100), Grade Pay Rs. 6,600/~ against the Plan posts continued vide Ministry’s
Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date she assumes charge.
Consequent thereto, Dr. D. Usha Rao is transferred to Patent Office, Mumbai with immediate
effect. She shall join as Assistant Controller of Patents and Designs at the new place of posting.
She may avail joining time as per rules, if so desires. Her transfer is in public interest.

Dr..D. Usha Rao can exercise option of pay fixation in terms of DOPT's Office _
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

24
/ 2 "
(Chaitanya )

Controller General of Patents,
- - Designs & Trade Marks

To

. Dr. D. Usha Rao, Examiner of Patents and Designs, Patent Office, New Delhi

The Head of Office, Patent Office, Mumbai, Kolkata, New Dethi, Chennai

3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
~ reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 — For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file '

Office Order file.
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. PROPERTY INDI1A : _ Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry - (Email): o
TRADEMARKS/ : Office of The Controller General cgoffice-mh@nic.in
GEOGRAPHICAL v
INDICATIONS Patents, Designs & Trade Marks ]
- IPO Building, Boudhik Sampada Bhavan, (Website):
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India. .
No.CG/F/1/3(2)/2012/12 2, Date:22.12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Amit Singh, Examiner of Patents and. Designs, Patent
Office, New Delhi to the grade of Assistant Controller of Patents and Designs in the Pay Band -3
(Rs. 15,600 — 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry’s
Order F. No. 6/6/2007-1PR-I dated 04.04.2012 with effect from the date he assumes charge. He .
is posted in Patent Office, New Delhi. '

Shri Amit Singh can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.l) dated 12.12.1997.
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(Chaitanya é—iﬁf"

Controller General of Patents,
Designs & Trade Marks

To . o -
Shri Amit Singh, Examiner of Patents and Designs, Patent Office, New Delhi

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-1PR-] dated 10.12.2012 - For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai,

Personal file '

Office Order file.
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PROPERTY INDIA Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): o
ggggemmr ‘Office of The Controller General cgoffice-mh{@nic.in
: RAPHICAL -
INDICATIONS Patents, Designs & Trade Marks _
IPO Building, Boudhik Sampada Bhavan, (Websitey: .
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No.CG/F/1/3(2)/2012/ { .3 Date:22.12.2012
OFFICE ORDER

-On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Yogesh V. Bajaj, Examiner of Patents and Designs,
Patent Office, Mumbai to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry’s Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri Yogesh V. Bajaj is transferred to Patent Office, New Delhi with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place of
posting. He may avail joining time as per rules, if so desires. His transfer is in public interest.

Shri Yogesh V. Bajaj can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

g
g
(Chaitanya Prasdd)
‘Controller General of Patents,
~ «  Designs & Trade Marks

To

—

Shri Yogesh V. Bajaj, Examiner of Patents and Designs, Patent Office; Mumbai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai .
Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-IPR-I dated-10.12.2012 — For information.
The Pay & Accounts Officer, PAQ, PDTM, Mumbai.
Personal file
. Office Order file.
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PROPERTY INDIA Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry . (Email): -
ARADEMARKS/ Office of The Controller General cgoffice-mh@nic.in
OGRAPHICAL X
INDICATIONS Patents, Designs & Trade Marks _ .
IPO Building, Boudhik Sampada Bhavan, (Website): A
S. M. Road, Antop Hill, www.ipindia.nic.in
. Mumbai-400037, India.
NO.CGIFIIB(Z)QGIZHIQ Date:22,12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Abhijit Das, Examiner of Patents and Designs, Patent
Office, Kolkata to the grade of Assistant Controller of Patents and Designs in the Pay Band - 3
(Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/~ against the Plan posts continued vide Ministry’s
Order F. No. 6/6/2007-1PR-! dated 04.04.2012 with effect from the date he assumes charge.
Consequent thereto, Shri Abhijit Das is transferred to Patent Office, New Delhi with immediate
effect. He shall join as Assistant Controller of Patents and Designs at the new place of posting.
He may avail joining time as per rules, if so desires. His transfer is in public interest,

Shri Abhijit Das can exercise option of pay fixation in terms of DOPT’s Office
 Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.
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(Chaitanya )

Controller General of Patents,
- - Designs & Trade Marks

To

Shri' Abhijit Das, Examiner of Patents and Designs, Patent Office, Kolkata

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012.1PR-1 dated 10.12.2012 — For information.

The Pay & Accounts Officer, PAO, PDTM, Mumba;j,

Personal file

Office Order file.
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PROPERTY INDJA Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): o
TRADEMARKS/ Office of The Controller General cgoffice-mh@nic.in
GEOGRAPHICAL €
INDICATIONS Patents, Designs & Trade Marks )
IPO Building, Boudhik Sampada Bhavan, (Website): .
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No.CG/F/1/3(2)/2012/ 11§ Date:22.12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Commiittee, the Competent
Authority has approved promotion of Dr. Sharana Gouda, Examiner of Patents and Designs,
- Patent Office, Mumbai to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry’s Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Dr. Sharana Gouda is transferred to Patent Office, Chennai with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place of
posting. He may avail joining time as per rules, if so desires. His transfer is in public interest.

Dr. Sharana Gouda can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt, (Pay.I) dated 12.12.1997. :
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(Chaitanya }
Controller General of Patents,
© - Designs & Trade Marks

To

Dr. Sharana Gouda, Examiner of Patents and Designs, Patent Office, Mumbai

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhj, Chennai '
Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-IPR-1 dated 10.12.2012 — For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai,

Personal file

Office Order file.
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PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): .
CPOUEMARKS/ " Office of The Controller General cgoffice-mh@nic.in
EOGRAPHICAL .
INDICATIONS Patents, Designs & Trade Marks )
IPO Building, Boudhik Sampada Bhavan, (Website): .~
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No.CG/F/1/3(2)/2012/ 1 16 Date: 22.12.2012
OFFICE ORDFR

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Jayant Anand, Examiner of Patents and Designs,
Patent Office, Kolkata to. the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 — 39,100), Grade Pay Rs, 6,600/- against the Plan posts continued vide
Ministry’s Order F. No. 6/6/2007-PR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri Jayant Anand is transferred to Patent Office, Chennai with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place of
posting. He may avail joining time as petrules, if so desires. His transfer is in public interest.

Shri Jayant Anand can exercise option of pay fixation in terms of DOPT’s Office
~ Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

2.2,/, 2
(Chaitanya Pra.éd)

Controller General of Patents,
= Designs & Trade Marks

To

Shri Jayant Anand, Examiner of Patents and Designs, Patent Office, Kolkata

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 — For information.

The Pay & Accounts Officer, PAOQ, PDTM, Mumbai.

Personal file

Office Order file.
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PROPERTY INDIA Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email}: o
TRADEMARKS/ Office of The Controller General cgoffice-mh@nic.in
GEOGRAPHICAL .
INDICATIONS Patents, Designs & Trade Marks _
IPO Building, Boudhik Sampada Bhavan, (Website): .
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India. :
No.CG/F/1/3(2)/2012/ 117 ‘ Date:22,12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Vikash Kumar, Examiner of Patents and Designs,
Patent Office, Kolkata to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 ~ 39,100), Grade Pay Rs. 6,600/~ against the Plan posts continued vide
Ministry’s Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri Vikash Kumar is transferred to Patent Office, New Delhi with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place of
posting. He may avail joining time as per rules, if so desires. His transfer is in public interest.

Shri Vikash Kumar can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.]) dated 12.12.1997.
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(Chaitanya Prasad)
Controller General of Patents,
* = Designs & Trade Marks

To

Shri Vikash Kumar, Examiner of Patents and Designs, Patent Office, Kolkata

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Ditector, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 ~ For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personati file

Office Order file.

W -

e


mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in

(Tel):
B 022-24132735

(] -
i? (Fax):
INTELLECTUAL T & 022-24123322
PROPERTY INDIA Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): o
TRADEMARKS/ Office of The Controller General cgoffice-mh@nic.in
GEOGRAPHICAL .
INDICATIONS Patents, Designs & Trade Marks .
IPO Building, Boudhik Sampada Bhavan, (Website): .
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No.CG/F/1/3(2)/12012/)12. 8 . Date:22.12.2012

OFFICE ORDER

. On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. Bindhu Jacob, Examiner of Patents and Designs, Patent
Office, Chennai to the grade of Assistant Controller of Patents and Designs in the Pay Band - 3
(Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry’s
Order F. No. 6/6/2007-1PR-] dated 04.04.2012 with effect from the date she assumes charge She
is posted in Patent Office, Chennai.

_ Dr. Bindhu Jacob can exercise option of pay fixation in terms of DOPT’s Office
Memorandum Ne. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

LNl o
(Chaitanya )
Controller General of Patents,
Designs & Trade Marks
To o
1. Dr. Bindhu Jacob, Examiner of Patents and Designs, Patent Office, Chennai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-IPR-1 dated 10.12.2012 ~ Fdt information.
4, The Pay & Accounts Officer, PAQ, PDTM, Mumbai.
5. Personal file
6.

Office Order file.
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INDICATIONS Patents, Designs & Trade Marks )
[PO Building, Boudhik Sampada Bhavan, (Website): .
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No.CG/F/1/3(2)/2012/112 9 _ Date:22.12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Commitiee, the Competent
Authority has approved promotion of Dr. Umesh Chandra Pandey, Examiner of Patents and
Designs, Patent Office, Kolkata to the grade of Assistant Centroller of Patents and Designs in the
Pay Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/ against the Plan posts continued vide
Ministry’s Order F. No. 6/6/2007-1PR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Dr. Umesh Chandra Pandey is transferred to Patent Cffice, New
Delhi with immediate effect. He shall join as Assistant Controller of Patents and Designs at the

-, mew place of posting. He may avail joining time as per rules, if so desires. His transfer is in
~ public interest.

‘ Dr. Umesh Chandra Pandey can exercise option of pay fixation in terms of DOPT’s
Office Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. '

2 1% hor2
(Chaitanya Prasad)
Controller General of Patents,
* = Designs & Trade Marks

To

Dr. Umesh Chandra Pandey, Examiner of Patents and Designs, Patent Office, Kolkata
The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai ,
Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-1PR-I dated 10.12.2012 — For information.

The Pay & Accounts Officer, PAOQ, PDTM, Mumbai.

Personal file

Office Order file,
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;RADEMARKS’ Office of The Controller General . cgoffice-mh@nic.in
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INDICATIONS Patents, Designs & Trade Marks )
IPO Building, Boudhik Sampada Bhavan, (Website) .
S. M. Road, Antop Hill, ~ www.ipindia.nic.in
Mumbai-400037, India. .
No.CG/F/1/3(2)/2012/ _!30 Date:22,12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri M. Ravi Shankar, Examiner of Patents and Designs,
Patent Office, Chennai to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 — 39,100), Grade Pay Rs. 6,600/~ against the Plan posts continued vide
Ministry’s Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri M. Ravi Shankar is transferred to Patent Office, New Delhi
with immediate effect. He shall join as Assistant Controller of Patents and Designs at the new

“place of posting. He may avail joining time as per rules, if so desires. His transfer is in public
interest.

Shri M. Ravi Shankar can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. '
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(Chaitanya Pradady’

Controller General of Patents,
~ - Designs & Trade Marks

To

. Shri M. Ravi Shankar, Examiner of Patents and Designs, Patent Offic¥, Chennai

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 - For information.

The Pay & Accounts Officer, PAQ, PDTM, Mumbai. '
Personal file :
Office Order file.
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INTELLECTUAL sty & 022-24123322
PROPERTY INDIA Government of India .
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): o
TRADEMARKS/ Office of The Controller General , cgoffice-mh@nic.in
GEOGRAPHICAL
INDICATIONS Patents, Designs & Trade Marks .
IPO Building, Boudhik Sampada Bhavan, (Website): .
S.M. Road, Antop Hill, www.ipindia.nic.in
. Mumbai-400037, India,
No.CG/F/1/3(2)/2012/13 ) Date:22,12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri A. P. Srivastava, Examiner of Patents and Designs,
Patent Office, Kolkata to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 — 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry’s Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri A. P. Srivastava is transferred to Patent Office, New Delhi with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place of
posting. He may avail joining time as per rules, if so desires. His transfer is in public interest.

Shri A. P. Srivastava can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.]) dated 12.12.1997. :

242 01
{Chaitanya d)

Controlier General of Patents,
Designs & Trade Marks

To

Shri A. P. Srivastava, Examiner of Patents and Designs, Patent Office, Kolkata

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chelinai . '
Smt, Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 — For information. '
The Pay & Accounts Officer, PAQ, PDTM, Mumbai. '
. Personal file :

. Office Osder file.
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PATENTS/DESIGNS/ : Ministry of Commerce & Industry (Email): o
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INDICATIONS Patents, Designs & Trade Marks -
- IPO Building, Boudhik Sampada Bhavan, (Website): .
S. M. Road, Antop Hill, www.ipindia.nic.in

o Mumbai-400037, India.

No.CG/F/1/3(2)/2012/1 32~ Date:2212.2012
OFFICE ORDER

. On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Mamidi Buchi Babu, Bxaminer of Patents and
Designs, Patent Office, Mumbai to the grade of Assistant Controller of Patents and Designs in
the Pay Band - 3 (Rs. 15,600 — 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued
vide Ministry’s Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he
assumes charge. Consequent thercto, Shri Mamidi Buchi Babu is transferred to Patent Office,
New Delhi with immediate effect. He shall join as Assistant Controller of Patents and Designs at
the new place of posting. He may avail joining time as per rules, if so desires. His transfer is in

public interest.
Shri Mamidi Buchi Babu can exercise option of pay fixation in terms of DOPT’s Office ‘
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. ‘
| ¢ 2:’/
{Chaitanya }
Controller General of Patents,
© - Designs & Trade Marks
To

[—

'Shri Mamidi Buchi Babu, Examiner of Patents and Designs, Patent-Office, Mumbai

2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai ‘

3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhj with
-reference to Ministry letter No. 2/14/2012-IPR-1 dated 10.12.2012 - For information.

-The Pay & Accounts Officer, PAQ, PDTM, Mumbai. . '

Personal file

Office Order fite.
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INDICATIONS Patents, Designs & Trade Marks .
IPO Building, Boudhik Sampada Bhavan, (Website): .
S. M. Road, Antop Hill, www.ipindia.nic.in
_ Mumbai-400037, India:
No.CG/F/1/3(2)/2012/ 133 : ' Date: 22122012
OFFICE ORDER

!

On recommendation of the Departrmental Promotion Committee, the Competent
Authority has approved promotion of Ms. Bimi G. B., Examiner of Patents and Designs, Patent
Office, New Delhi to the grade of Assistant Controller of Patents and Designs in the Pay Band -3
(Rs. 15,600 — 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry’s
Order F. No. 6/672007-IPR-I dated 04.04.2012 with effect from the date she assumes charge. She
is posted in Patent Office, New Delhi.

Ms. Bimi G.B. can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt, (Pay.l) dated 12.12.1997.

2.7, 2 /
2-01%
(Chaitanya Prasad)
~ Controller General of Patents,

Designs & Trade Marks

1. Ms. Bimi G.B., Examiner of Patents and Designs, Patent Office, New Delhi

2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industiy, New Delhi with
reference to Ministry letter No. 2/14/2012-1PR-1 dated 10.12.2012 —- For information.

The Pay & Accounts Officer, PAO, PDTM, Mumbai. ’

Personal file

Office Order file.
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INDICATIONS Patents, Designs & Trade Marks i
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Mumbai-400037, India,
No.CG/F/1/3(2)/2012/ 134 Date:22.12.2012
OFFICE ORDER

On recommendation of the Departmental Promotion Comumittee, the Competent
Authority has approved promotion of Shri Bharat N, S., Examiner of Patents and Designs, Patent
Office, Mumbai to the grade of Assistant Controller of Patents and Designs in the Pay Band - 3
(Rs. 15,600 — 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry’s
Order F. No. 6/6/2007-1PR-I dated 04.04.2012 with effect from the date he assumes charge.
Consequent thereto, Shri Bharat N. S. is transferred to Patent Office, New Delhi with immediate
effect. He shall join as Assistant Controller of Patents and Designs at the new place of posting.
He may avail joining time as per rules, if so desires. His transfer is in public interest.

Shri Bharat N. S, can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.]) dated 12.12.1997.
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(Chaitanya Pfasad)
Contreller General of Patents,
Designs & Trade Marks

To

Shri Bharat N. S., Examiner of Patents and Designs, Patent Office, Mumbai

The Head of Ofﬁce, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Director, DIPP, Mlmsu-y of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2012-IPR-] dated 10.12.2012 ~ For information.

The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

Personal file

Office Order file.
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Office of The Controller General cgoffice-mh@nic.in

Patents, Designs & Trade Marks
PO Building, Boudhik Sampada Bhavan,
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Mumbai-400037, India.

"No.CGIF/1/3(2)2014/ D _| 3 Date:2 [.10.2014

GRAPHICAL

ICATIONS , ,
(Website): i

www.ipindia.nic.in .

QFFICE CRDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Vijay Singh, Examiner of Patents & Designs,
Patent Office, New Delhi to the grade of Assistant Controller of Patents and Designs on
regular basis in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 6,600/- with effect
from the date he assumes charge. The promotion against plan post is subject to continuation
of these posts. Consequent thereto, Shri Vijay Singh is transferred to Patent Office, Chennat
with immediate effect. He shall join as Assistant Controller of Patents and Designs at the new
place of posting. He may avail joining time as per rules, if so desires. His transfer is in public

interest.

Shri Vijay Singh can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. %
TR0 fagr4
(Chaitanya Prasad)
Controller General of Patents, -
Designs & Trade Marks
To

1. Shri Vijay Singh, Examiner of Patents and Designs, Patent Office, New Delhi

2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennat

3. Shri G. R. Raghavender,-Director, DIPP, Ministry of Commerce & Industry, New
Delhi with reference to Ministry letter No. 2/14/201 3.IPR-I dated 09.10.2014

4, The Pay & Accounts Officer, PAO, PDTM, Mumbai.

5: Personal file

6. Office Order file. |




(Tel):
P 8 022-24132735
OEk B o
.iw (Fax): &
INTELLECTUAL T I & 022-24123322
PROPERTY INDIA Government of India )
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Emal): o
RADEMATKS Office of The Controller General egoffice-mh@nic.in
INDICATIONS Patents, Designs & Trade Marks .
- 1PO Building, Boudhik Sampada Bhavan, (Website):
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India. -
No.CG/F/1/3(2)/2014/ 3 3 _ Date:21 .10.2014
QFFICE-ORDER
On recommendation of the Departmental Promotion Commitice, the Competent

Authority has approved promotion of Shri S. D. Bhatnagar, Examiner of Patents & Designs,
Patent Office, New Delhi to the grade of Assistant Controller of Patents and Designs on
regular basis in the Pay Band—3 (Rs. 15,600 — 39,100} + Grade Pay of Rs. 6,600/- with effect
from the date he assumes charge. The promotion against plan post is subject to continuation
of these posts. Consequent thereto, Shri S. D. Bhatnagar is transferred to Patent Office,
Mumbai with immediate effect. He shall join as Assistant Controller of Patents and Designs
at the new place of posting. He may avail joining time as per rules, if so desires. His transfer
is in public interest.

Shri S. D. Bhatnagar can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.[} dated 12.12.1997.
é 24 /18 / 29 4
(Chaitanya Prasad)
Confroller General of Patents,
Designs & Trade Marks
To

—

Shri S. D. Bhatnagar, Examiner of Patents and Designs, Patent Office, New Delhi

2. The Head of Office, Patent Office, Mumbai, Keolkata, New Delhi, Chennai

3. Shri G. R. Raghavender, Director, DIPP, Ministry of Commerce & Industry, New
Delhi with reference to Ministry letter No. 2/14/2013-IPR-I dated 09.10.2014

4. The Pay & Accounis Officer, PAQ, PDTM, Mumbai.

Personal file

6. Office Order file,

[9,]



]
=

INTELLECTUAL wEAT I

PROPERTY INDIA Government of India

PATENTS/DESIGNS! Ministry of Commerce & Industry

E%‘Sgﬁl‘;&‘é% Office of ’I‘h? Controller General
Patents, Designs & Trade Marks

INDICATIONS

q. M. Road, Antop Hill,
Murmbai-400037, India.

1PO Building, Boudhik Sampada Bhavan, -

(Tel):
& 022-24132735

(Fax): Y
o 022-24123322

(Email):
cgofﬁce-mh@nic.in

(Website):

ww.ipindia.nic.in

e ey R

¢ b b = A e T T

Mo CGIEN3(2)2014/ 219

OFFICE ORDER

U r ik Wi s

Daten | 102014

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Ankur Agarwal, Examiner of Patents & Designs,
Patent Office, New Dethi to the grade of Assistant Controller of Patents and Designs on

yegular basis i1 the Pay Band—3 (Rs. 15,600 — 39,100) + Grade Pay
from the date he assumes charge. The promotion apainst plan post
of these posts. Consequent thereto, Shri Ankur Agarwal 1s tran
Mumbai with immediate effect. He shall join as Assistant Controller of Patents and Designs

" at the new place of posting. He may avail joining time as Per rules, if so desires. His transfer

is in public interest.

Shri Ankur Agarwal can exercise option of pay fixation in

Memorandum No. 13/2/67-Estt. (Pay.} dated 12.12.1997.

of Rs. 6,600/~ with effect
is subject 0 continuation
sferred to Patent Office,

terms of DOPT’s Office

@u 2.0 4

A
(Chaitanz'a rasad)

Controller General of Patents,
Designs & Trade Marks

To

Shri Ankur Agarwal, Bxaminer of Patents and Designs, patent Office, New Dethi

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Shri G. R. Raghavender, Director, DIPP, Ministry of Commerce & Industry, New
 Delhi with reference +o0 Ministry letter No. 2/ 14/2013-IPR-1 dated 09.10.2014

4. The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

Personal file

6. Office Order file.
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WYUN (Tel):
B 022-24132735

PERTY INDIA _ PR (Fax): ' i
T TR = 022-24123322
RS 9RFN /Government of India . '
P TR (e, ANew @ AN fiFg 5991 (Email):
Office of The Controller General cgoffice-mh@nic.in
Patents, Designs & Trade Marks .
Boudhik Sampada Bhavan, First Floor, IAEC (website):
S. M. Road, Antop Hill, www.ipindia.nic.in
Mumbai-400037, India.
; No.CG/E/1/3(2)/2014/ 195 Date; 29.04.2014
Y QFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. Rachna Nandwani, Examiner of Patents & Designs,
Patent Office, New Delhi to the grade of Assistant Controller of Patents and Designs on regular
basis in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 6,600/- with effect from the
date she assumes charge against plan post subject to continnation of these posts. Consequent

thereto, Dr. Rachna Nandwani is posted as Assistant Controller of Patents and Designs at Patent
Office, New Delhi.

Dr. Rachna Nandwani can exercise option of pay fixation in terms of DOPT’s Office

Memorandum No. 13/2/97-Estt. (Pay.]) dated 12.12.1997.

2

Voo

(Chaitanya Prasad)
Controller General of Patents,
Designs & Trade Marks

To

. Dr. Rachna Nandwani, Examiner of Patents and Designs, Patent Office, New Delhi

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No, 2/14/2013-IPR-1 dated 09.04.2014 — For information.

4, The Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file

6. Office Order file.
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iF SR (Tel):
§ E 02224132735
JTELLECTUAL .
ROPERTY INDIA 85T (Fax): é
[ENTS/DESIGNS/
DE MARKS/ T T @ 02224123322
IGRAPHICAL IR WREFR /Government of India .
o < T T AR G, diftimed G IR g €91 (Email):
[aifie / Office of The Controller General cgoffice-mh@nic.in
d Patents, Designs & Trade Marks
w /. Boudhik Sampada Bhavan, First Floor, TIARE (website):
Iforep B S. M. Road, Aniop Hill, www.ipindia.nic.in
Mumbai-400037, India.
No.CG/F/1/3(2)/2014/ 19¢, Date: 29.04.2014
OFFICE ORDER

On. recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Smt. Anita Jatav, Examiner of Patents & Designs, Patent
- - Office, New Dethi to the grade of Assistant Controller of Patents and Designs on regular basis in

- ‘the Pay Band—3 (Rs. 15,600,— 39,100) + Grade Pay of Rs. 6,600/~ with effect from the date she
assumes charge against plan post subject to continuation of these posts. Consequent thereto,
Smt. Anita Jatav is transferred to Patent Office, Chennai with immediate effect. She shall join as
Assistant Controller of Patents and Designs at the new place of posting. She may avail joining
time as per rules, if so desires. Her transfer is in public inferest. -

Smt. Anita Jatav can exercise option of pay fixation in terms of DOPT’s Office
. Memorandum No. 13/2/97-Estt. (Pay.I} dated 12.12.1997. .

/a
(Chaitany:z;gﬁ')m ’ :

Controller General of Patents,

Designs & Trade Marks
To ¢

1. Smi. Anita Jatav, Examiner of Patents and Designs, Patent Office, New Delhi -
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai ' (f;.»
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with )

reference to Ministry letter No. 2/14/2013-1PR-1 dated 09.04.2014 — For information. tor
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai. i96
5. Personal file

6. Office Order file.



XN (Tel):
& 022-24132735

Frerg (Fax):
& 022-241 £3322

i
TELLECTUAL
PROPERTY ENIRLA

ATENTS/DESIGNS/

GEOGRAPHICAL R IHN [Government of India '
i Frfer ARifEe W, aiee W R R $-99 (Email):
: Jaf / Office of The Controller General cgoffice-mh@nic.in

_ S I:i 4 Patents, Designs & Trade Marks .

IR =g/ Boudhik Sampada Bhavan, First Floor, ECiS KT (website):
s I3 S. M. Road, Antop Hill, www.ipindia.nic.in

Mumbai-400037, India.
No.CG/F/1/3(2)/2014/ 14 : _ Date: 29.04.2014
3 ' QFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Vijay T. Doye, Examiner of Patents & Designs, Patent
Office, Mumbai to the grade of Assistant Controller of Patents and Designs on regular basis in
the Pay Band-3 (Rs. 15,600 — 39,100) -+ Grade Pay of Rs. 6,600/~ with effect from the date he
assumes charge against plan post subject to continuation of these posts. Consequent thereto,
Shri Vijay T. Doye is transferred to Patent Office, New Delhi with immediate effect. He shall
join as Assistant Controller of Patents and Designs at the new place of posting. He may avail
Joining time as per rules, if so desires. His transfer is in public interest,

Shri Vijay T. Doye can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.
{ 4

‘ | Z '
;Zwsfr
. (Chaitanya Prasad)

Controller General of Patents,
Designs & Trade Marks

To '

Shri Vijay T. Doye, Examiner of Patents and Designs, Patent Office, Mumbai

The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai

Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2013-IPR-I dated 09.04.2014 — For information.

4. The Pay & Accounts Officer, PAQ, PDTM, Mumbai.

Personal file

Office Order file.
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U (Tel):
& 02224132735

%y (Fax):
& 022-241233224

WRT TWER /Government of India
il TR v, Aoy @ SR firg S99 (Email):

Office of The Controller General ~ cgoffice-mh@nic.in
Patents, Designs & Trade Marks -
Boudhik Sampada Bhavan, First Floor, IARE (website):
S. M. Road, Antop Hill, www.ipindia.nic.in
_ Mumbai-400037, India.
No.CG/F/1/3(2)2014/ 19 2 Date: 29.04.2014
- | OFFICE ORDER
On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Ajay S. Thakur, Examiner of Patents & Designs,
Patent Office, Mumbai to the grade of Assistant Controller of Patents and Designs on regular

besis in the Pay Band-3 (Rs. 15,600 — 39,100) + Grade Pay of Rs. 6,600/- with effect from the
date he assumes, charge against plan post subject to continuation of these poss. Consequent
thereto, Shri Ajay S. Thakur is transferred to Patent Office, New Delhi with immediate effect. He
shall join as Assistant Controller of Patents and Designs at the new place of posting. He may
avail joining time as per rules, if so desires. His transfer is.in public interest.

Shri Ajay S. Thakur can exercise option of pay fixation in terms of DOPT’s Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. E i
LB ) ./l.

q
‘ 2/ Yo &
(Chaitanya Plasad)
Controller General of Patents,
- Designs & Trade Marks
- To :
Shri Ajay S. Thakur, Examiner of Patents and Designs, Patent Office, Mumbai
The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
Srnt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with
reference to Ministry letter No. 2/14/2013-IPR-I dated 09.04.2014 - For information,
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

bl



8

(Tel): :
B 022-24132735

O,

-i;-'l {Faxy:
INTELLECTUAL TRHT T @ 022-24123322
PROPERTY INRIA Government of [adia L
PATENTS/DESIGNS/ Ministry of Commerce & Industry (Email): o
RADEMARKS/ Office of The Controller General cgoffice-mby@nic.in
GEOGRAPHICAL : !
INDICATIONS Patents, Designs & Trade Marks )
IPO Building, Boudhik Sampada Bhava, (Website): - :
S. M. Road, Antop Hill, www.ipindia.nic,in :
Mumbai-200037, India.
No.CG/F/1/3(22015/ 3 4 Date: 12.05.2015
OFXFICE ORDER

On reconmendation of the Departmentai Promotion Committee, the Competent
Authority kas approved promotion of Smt. Reepa Singh, Examiner of Patents and Designs,
Patent Office, New Defhi to the grade of Assistant Controller of Patents and Designs in the
Pay Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/~ against plan post subject to
continuation of these posts with effect from the date she assumes charge. Consequent thereto,
Smt. Reena Singh is transferred to Patent Office, Kolkata with immediate effect. She shall
Join 85 Assistant Controller of Patents and Designs at the new place of posting. She may avai]
joining time as per rules, if so desires. Her transfer is in public interest.

Smt. Reena Singh can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt, (Pay.1) dated 12.12.1997.

{Rajiv Aggarwal)
Conwoller General of Patents,

Designs & Trade Marks

To

. Smi. Reena Singh, Examiner of Patents and Designs, Patent Office, New Delhj

The Head of Office, Patent Gffice, Mumbali, Kolkata, New Delhi, Chennai

Shri G. R. Raghavender, Director, DIPP, Minisiry of Commerce & Industry, New
Delhi with reference to Ministry’s letter No, 2/2/2015-IPR-] dated 26.03.2013 - For
information,

The Pay & Accounts Officer. PAO, PDTM. Mumbai,

Personal file

Office Order file. a
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SIYHY (Tel):
.EF & 02224132735
INTELLECTUAL
PROPERTY INDIA BT (Fax):
PATENTS/DESIGNS/ Ty e = - 022-24123322
TRADE MARKS/ . i
GEOGRAPHICAL URT WR /Government of {ndla _ . &
INDICATIONS Prier HRIA Thed, e v IR g §-9 (Email);
: ) L.
AP e ARG Office of The Controller General cgoffice-mh@nic.in
Ueneq [y / Patents, Designs & Trade Marks ‘
TR PBrg / Boudhik Sampada Bhavan, First Floor, JOTEE (website):
SR Next to Antop Hill Post Office, www.ipindia.nic.in
S. M. Road, Antop Hill,
Mumbai-400037, India.
No: CG/F/1/3(1)/2015/ ‘2_’1‘7 Date: 28.12.2015

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of fifty-two Examiners of Patents and Designs to the grade
of Assistant Controller of Patents and Designs in the Pay Band—3 (Rs. 15,600 - 39,100) +
Grade Pay of Rs. 6,600/- on regular basis against plan post subject to continuation of these
posts with effect from the date of assumption of charge of the post, They can opt for pay
fixation in terms of FR-22(1) (=) (i). : -

On promotion the following fifty-two Examiners of Patents and Designs are posted at

! the following Patent Office:
I - B
I No Name of the Officer Posting place
| 01 | Shri Q. S. Kalkhanda Delhi
02 | Shri Piyush Garg Delhi
03 | Dr. Ujjavala Haldankar Mumbai
G4 | Shri M. Ram Jawahar Chennai
05 | Shri Amit Soni Delhi
06 | Dr. Arindam Chaiterjee Kolkata -
07 | Dr. Santosh Kr Samantaray Kolkata
08 | Shri Varaprasad Kukatla Chennai
¢ 09 i Shri Kishor R. Kadbe Mumbai
10 '| Smt. Karthika R Chennai
11 [ Dr. Suhas R. Kulkarni Mumbai
12 | Shri Sarfaraz-Ur-Rehman Delhi
13 | Shri Manoj Madhavan Chennai
14 | Shri R. Rajini Chennai
15 | Smt. Sweta Rajkumar Delhi
16 | Dr. Bhamimathi R. o Chennai
17 | Shri Prem Nath Kolkata
18 | Smt. Mahalakshmj B, Chennai
19 | Dr. Jvoti Verma Delhi
20 | Dr. Rajendra Kumar Lohiya | Delhi
21 i Dr. Lipika Patnaik Delhi
22 | Dr. Sunita Rani Delhi




e 73 | Dr. Prithipal Singh Delhi
24 | Shri Shriman Asthana Delhi
25 | Shri A. Raja Chennai
26 | Dr. Rohit Rathore Delhi
27 1 Shri Santosh K. Mehtry Mumbai
28 | Dr. V. Parimalavarsini Chennai
29 | Shri 8. Udhaya Shanker Chennai
30 | Shri Mangesh L. Mokashi Mumbai : _
31 | Shri Neeraj Tayal Delhi - &
32 | Smt. Rajni Bala Delhi
33 | Smt. Subhra Banerjee Chennai
34 | Smt. Chetashri Parate Delhi
* 35 | Smt. Kasthuri Mohan Delhi
36 | Dr. Anand Pal Singh Delhi
37 | Dr. Sunil Kumar Gautam Delhi
38 | Shri V. A. Ambigapathy Chennai
39 | Smt. Resmi C. Senan Chennai
40 | Dr. Shyam Kumar Barik Kolkata
41 | Smt. Monika Seth Delhi
42 | Shri Susanta Das Delhi
43 | Shri M. R. Manivasakam Chennai
44 | Shri V. G. S. Ram Prasad Chennai
45 | Smt. Rishu Bharati Delhi
46 | Ms. R. Hemalatha Chennai
47 | Smt. Arumbu B, Devasena Chennai
48 | Mr. Sukhdeep Singh Delhi
49 | Mr. C. Praveen Daniel Kolkata
50 | Dr. Seema Delhi
i 51 | Ms. Lakshmi K. Y. Venkata Chennai
52 | Shri Ajay Singh Meena Delhi

N’
(Om Prak 8&1'1,:;(

Controller General of Patents,
Designs & Trade Marks

To,
All above mentioned Bxaminers of Patents and Designs.

Copy to:
b .
1. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

2. Shri Sushil K. Satpute, Director, Ministry of Commerce & Industry, DIPP, Udyog
Bhavan, New Delhi with reference to Ministry’s letter No. 2/2/2015-1PR-I dated
08.12.2015 — For information.

The Pay & Accounts Officer, PAQ, PDTM, Mumbai.
Personal file of all above mentioned Assistant Controllers of Patents and Designs.

>



	Promotion Order MTS to LDC April 2023
	00000001

	Promotions__Patent_Office_since_2010
	OFFICE ORDER DATED ON 01-01-2020 DISPATCHED NO 03 BK Singh
	00000001

	OFFICE ORDER DATED ON 01-01-2020 DISPATCHED NO 04 Mohanty sir
	00000001

	N.R. MEENA
	00000001

	Anushri Kamble promotion Ex to AC
	07.02.2019_Promotions__Patent_Office__RGNIIPM_since_2016-new
	26-12-2018 promotion of Ex to AC 28 candidates
	00000001
	00000002

	22.11.2018_Promotion_Orders_Patent_Office_since_2016
	office order (2)
	Promotion_Orders_Patent_Office_since_2016__2_

	OFFICE ORDER.pdf
	00000001


	1.pdf
	AAO R.M.Pawar
	00000001

	Promotion Order AC to DC_0001
	Promotion order_Dr S. S. Singh_0001
	Promotion_order_Anita Sharma_0001
	Promotion order_Bhatkar_0001
	Promotion order_A Ranjan

	Promotion order latest.pdf
	00000001

	Promotion orders since 2011.pdf
	Sr JC
	JC - Regular
	Deputy Controller
	Assistant Controllers
	2021-09-02 (13).pdf
	00000001
	00000002
	00000003
	00000004
	00000005
	00000006
	00000007
	00000008
	00000009
	00000010
	00000011
	00000012
	00000013
	00000014
	00000015
	00000016
	00000017



	Office Order of promotion DC to JC.pdf
	00000001


	Corrigendum.pdf
	00000001

	OfficeOrder_DC_to_JC.pdf
	00000001
	00000002
	00000003
	00000004

	OfficeOrder_Examiner_to_AC.pdf
	00000001
	00000002
	00000003
	00000004
	00000005
	00000006
	00000007
	00000008
	00000009
	00000010
	00000011
	00000012

	OfficeOrder_AC_to_DC.pdf
	00000001
	00000002
	00000003
	00000004
	00000005


